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BEFORE THE NATIONAL GREEN TRIBUNAL, SOUTH ZONE AT CHENNAI

O.A.No. 122 of 2025

M.MANI & Another

....Applicants
Vs-
The Director
State Level Environment Impact Assessment Authority,
& Others
....... Respondents

COUNTER STATEMENT OF 10™ RESPONDENT

|, K.M.Sakthivel, Director, Nutri Flavours Private Limited, having its
registered office at S.F.No.146/1B2, 146/3, Potaneri Nalla Goundampatti
Village, Mettur Taluk, Salem District, having temporarily come down to
Chennai, do hereby solemnly affirm and sincerely state as follows:-

1. | am the 10" respondent herein and as such well acquainted with the
facts of the above case. | vehemently deny all the allegations and contents
stated in the application except those that are specifically admitted herein
and put the applicant for the strict proof 6f the same.

2. The 10" respondent respectfully submits that the contents stated in para
no.2 is self-declaration averments made by them. The 1% applicant is being
the Advocate and gathering the other peoples like 2" applications in order
for illegal gain and giving troubles in one or in another way to the 10
respondent's company from carrying their unit peacefully. The applicants
are filing this application for the purpose of giving troubles for the industries
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running in P.N.Patty Village, where there are about 20 small scale chemical
industries and PVC Pipe and Engineering Industries are running for the
past 50 years. These people along with P.S.Ramasamy, V.Mayilasamy,
S.Subramani and Boovaraghavan are all not real farmers. They have from
difference political back grounds and are doing Kata Panchayath, lettering
false petitions and are doing unlawful activities in and around this area.

3. The 10* respondent humbly submit that the contents stated in para no.3
is partly correct that the 10" respondent has purchased the land in
S.F.N0.146/1B2 and S.F.No.146/3 in Potaneri Nalla Goundanpatti Village,
Mettur Taluk, Salem district from V.Vijayalakshmi by following all the
required approvals through single window clearance and then only started
its production from the year 2023. The 10" respondent submit that the
industry is not operating on agricultural land as alleged. The industry is
functioning in Industrial land only after obtaining approvals from
1.Agricultural Dept., 2. P.N.Patty Panchayath, 3. Town & Country Planning
Dept. through Single Window Clearance of District Industry Centre. Hence
there is no violation of article 2 of the constitution of India. All the
Government Departments have conducted personal and public surveys
prior to the sanction of their approvals. The company also followed all the
applicable mandatory and statutory proceedings and obtained all approvals
required to setup a food industry including FSSAI and food safety licenses.
The company has obtained CTO valid fill 31.03.2027.Subsequent to CTE
dated from 04.01.2020 to 31.03.2024.Hence there is no suppression of fact
about the nature of land, as alleged.

4. The 10" respondent humbly submits that the contents stated in para no.4
is contrary to the real facts. The land was converted into industrial land by
the agricultural department and NOC was issued by the 8" Respondent on
26.07.2018, converting the barren land for industrial purposes. The Town &
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Country planning department, F’.N.Patt;y Panchayath and agricultural
department have issued licenses after scrutinizing the conversion of barren
land for industrial purposes. The Noc's were obtained through single
window clearance of District Industries Centres (DIC) and so it is not
fraudulent one.

5. The 10%" respondent humbly submit that the factory was setup in our
private land being a food industry. SIDCO land was not suitable because of
presence of many chemical industries inside SIDCO complex which may
affect the quality and cause possible contamination to our food products.
There is no necessity for the respondents-2 to 5 to stop the operation of this
industry when all the approvals were accorded by all concerned
departments; taken consideration of all statutory compliances, permitted
this food manufacturing industry, to function. Moreover Tamil Nadu
Government has given special accreditation to this food industry, as a
privileged unit, in its 2015 & 2023 Global Investor's Meet.

The 10" respondent further submit that our company has not violated any
environmental laws and this food industry is not at all posing a health threat
to the villagers, their lands and cattle as alleged. In fact, hundreds of
workers are working inside our factory on three shifts continuously for the
last three years, and there had not even a small health problem so far.
TNPCB has confirmed no effluents are passing in nearby lands and as per
their advice; the company has built a compound wall around the factory
premises. The present allegation of the applicant cannot be maintained In
this regard the company has already issued several legal notices and
registered police complaints against all their atrocities and anti-social
activities. Therefore, our company has lodged criminal complaints and filed
suit. Thereafter, the applicants have filed this application to extract money
from the company.
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The 10" respondent further submits that the.contents stated in para no.5 is
only to get sympathy from this Forum, the applicants are giving wrong facts
before this Hon’ble Forum. They have also selected this conducive location
which is bordering with MTPS, being a large-scale industry. In fact
hundreds of large, medium and small scale industries are functioning within
this two panchayath unions namely P.N.Patty and Veerakal Pudur. Our
company is just located in an isolated area surrounded by huge open land
of Mettur Thermal Power Station (MTPS) a Public Sector Ltd Company,
More over our company has also developed a greenery area of two acres of
land comprising about 500 teak plants and coconut trees within the
premises and remaining areas are open MTPS Areas only. Hence there is
no disturbance for few residents (05 Nos. Only) little faraway, on the fourth

side of our factory.

6. The 10" respondent submit that the factory is situated just on the main
road leading from karumalaikoodal to Puduchinnakkavur, Thalayur, Uradi
Road. Hence there is no encroachment of Government pathways as
alleged. The pachayath agricultural department and town and country
planning department and TNPCB have taken into consideration of all the
following mentioned issues such as Metturdam, Vanavasi Reserve Forest,
Cauvery Surplus Water, scheme and given the approvals for this food
manufacturing unit using soya, Rice, Maize and Groundnuts as Raw
Materials and extracting protein powde'r, and supplying to food industries
like food flavor, noodles and health industries. TNPCB is also monitoring
the factory periodically and the company is also carrying out the
improvement suggested by TNPCB and NEERI. There is no contamination
of water as alleged and there is no health hazards as mentioned by the
applicants. The applicants file these bogus complaints to extract money
from the company often. The company has filled many criminal complaints
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against the petitioners for their serious illegal acts for disturbing the
employees and the management of the company.

7. The 10" respondent most respectfully submit that the contents stated in
para no.6 is highly condemnable and without any single piece of
documents, evidence and orders, the applicants are pouring mud on the
10" respondent. The applicants are liable to prove the same before this
Hon’ble Forum with documentary evidence, otherwise, the 10™ respondent
will initiate the perjury against them besides initiating defamation
proceedings. There is no such violation as alleged by the applicants in their
application and they have not produced any material to prove the same.

The 10" respondent submit that the industry is not operating on agricultural
land as alleged. The industry is functioning in commercial land only after
obtaining approvals from 1.Agricultural Dept., 2. P.N.Patty Panchayath, 3.
Town & Country Planning Dept. through Single Window Clearance of
District Industry Centre. Hence there is no violation of article 21 of the
constitution of India. All the Government Departments have conducted
personal and public surveys prior to the sanction of their approvals the
company also followed all the applicable mandatory and statutory
proceedings and obtained all approvals required to setup a food industry
including FSSAI and food safety licences. The right of life is not at all
disturbed, since hundreds of families are working from the same village

without any hardship.

8. The 10"respondent submit that the applicants and their group used to
disturb the company and its operation. It is true that the company had initial
teething problem when commercial production started from April 2023. The
ETP process was fully stabilized by Oct, 2024 only. In all respect all the
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parameters stipulated by the pollution control board are completed to
everybody'’s satisfaction now.

The 10™ respondent humbly submit that the company has fulfilled all the
requirements stipulated by TNPCB'S Closure Notice by appointing NEERI
as its consultants, who are working for the last six months and has given
their final completion report to TNPCB. The company is now waiting for the
final revocation order from TNPCB. The company has spent about Rs.100
Lakhs and made all improvements in ETP to implement the suggestions of
TNPCB/NEERI.

9. The 10" respondent humbly submit that the closure or relocation of the
industry or not required due to the bogus complaints of the applicants.The
10" respondent humbly submits that the contents stated in para no.9 is
contrary to the real facts. Mettur is an industrial hub with many large scale
industries like Mettur Chemicals, Chemplast, MICO Farm, and TCM which
are all operating in private lands in P.N.Patty and Veerakal Pudur
Panchayath for the last 50 years, There are also hundreds of Medium and
Small-Scale Industries operating within SIDCO premises and in private
lands. Majority of these Industries are Chemical Industries which were
formed as ancillary industries for using the chemicals manufactured by
MCIC, Chemplast, and TCM& MICO Farm. These Industries are
manufacturing industrial chemicals by using HCL, Caustic Soda, Sulpuric
Acid, Chlorine etc. These SSI, MSME Industries are producing chemicals
like Magnesium Sulphate, sulphate of Alumina, Calcium Chloride, and
Sodium Sulphide etc. Apart from this there are public sector thermal &
Hydal Industries along with private power generation companies like
MALCO, Chemplast etc. There is not much of farming activities under the
above panchayath limits and these facts are also accepted by the
applicants saying that the ground water in this industrial area are not
suitable for cultivation, which were already polluted by big Chemical

For NUTRI FLAVOURS PVT. LTD.

Directar


Admin
Typewritten text
6


nearby lands from oyr food Mmanufacturing factory.

10. The 10t respondent further submits that the contents stated in para
no.10 it is true that the associates of the applicants approached the Hon'ble
High Court by filing writ petition vide W.P.No. 32598 of 2024 in the capacity
of Uzahver Urpathilayar Kuzhu and the Hon'ble High Court passed the
order without recording the Submissions of the 10" respondent. The
applicants and other Persons colluded each other with malafide intention for

with all government departments for their baseless allegations. Infact,
hundreds of people working in our factory are living in the same village only.
And they also gave many complaints with concerned authorities including
police departments, for the illegal activities of the applicants. The company
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company has implemented and complied with all the terms & conditions for
running the unit, as there is no pollution beyond the limit and also within the
limit, since the company is food processing industry. Further, the
respondent company is not emitting or diffusing Water/Air Pollution as the
other chemical industries functioning in this same locality under the same

panchayath union.

12. The 10™ respondent humbly submit that the Grounds-C & D raised by
the applicants cannot be sustained in the eye of law since the 10"
respondent has approached the 2™ and 4" respondent and from TNPCB
has carefully gone through our CTE application and allowed us to set up the
plant to satisfy the norms of Tamil Nadu Town & Country Planning and the
company has also obtained the consent of the 2™ respondent through the
3" to 5" Tahsildar Mettur, District Industries centre and other officials by
following departments via single window clearance. Further, the company
has also obtained its clearance from the Town & Country Planning, in
proviso to section 47(A) of the Tamilnadu Town and Country Planning Act
1971, as our application has fulfiled & complied with all the statutory
requirements, and subsequent to number of inspections to the factory site.
After their fullest satisfaction on our fulfillment of statutory requirements only
we started our construction as per the guide lines and got their final
approval after the inspection of our building in all respect. Though the
company is classified under red categ:er, being a food processing industry,
no dangerous or concentrated chemicals are used in the manufacturing
process and no emission of any vapour or contaminated water endangering
the human/livestock. The factory is situated in our private land, amidst the
forest land and not in the agricultural field as alleged by the applicants.

13. The 10" respondent humbly submit that the applicants and other
persons have filing petition after petition with an aim to achieve their illegal
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goal. They have also write baseless pefitions to several government
departments if their bribe demands are not met by individuals, corporates
etc. The applicants and their associates lodged vexatious complaints
against our company. Base upon their complaints, our company has faced
problems. However, the company has rectified even small issues raised by
the complaints. As per the advice of TNPCB and running the factory by the
implementation of improved environmental measures suggested byTNPCB,
and NEERI. This fact may be please be recorded by this Hon'ble Court and
dismiss the above application with heavy cost.

It is, therefore, prayed that this Hon'ble Court may be pleased to dismiss
the above application and interim relief sought by the applications, which is
not maintainable since the 10" respondent has obtained necessary
approval from authorities and by following the procedure contemplated
under Law running the unit. Hence, the interest of justice, the above
applications with interim relief has to be dismissed with heavy cost and thus
render justice.

Solemnly affirmed at Chennaiand ] BEFORE ME
signed his name in my presence ]
on this the  day of December,2025 ] ADVOCATE :: CHENNAI

For NUTR!I FLAVOURS PVT. LTD.
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Fro EEE&EIME_N_LQE.EUEMQ.L{EBLIHA{!D,BBJEHEHIHE MEDICINE
m
To

Dr.K. Jegadeesh Kumar, MBBS,, DPH,, The General Manager,
Deputy Director of Health Services, District Industries Centre,

Salem, Salem -4
i D.Dis.No, 12081/ E6 / 2015 dated 28-12-2015
r,

Sub D&O Trades - Accordance of Health approval for the praposed -
M/s. Nutri Flavours Private Limited, Pottener! Nallagoundanpatty Village,

Mettur TK, Salem District - regarding.

Ref: Yeur Lr, R,No. 9426/A2/2015 dt.30-11-2015.
2-Inspection report of this office Technical P.A and the Block Health

Supervisor, GPHC, Nangavalli, dt: 28-12-2015,

SEEE&
As per the reference cited, I wish to inform you that the Health approval is hereby accorded
t S.F. No. 146/3,146/1B2,Potteneri Nallagoundanpatty

for the M/s. Nutri Flavours Private Limited, a
vilage, Mettur Tk, District D, for instaling 144 p capacity Machineries for the purpase of
Manufacturing of Hydrolysed Chicken Protein powder, liquid Amino Acids, Protein Agro Feed Powder
Processing industry subject to the following condition should be adopted before running

ok

L M/s. Nutri Flavours Private Limited Food processing unit to be obtained necessary

Local body licence atonce,
2 NOC from fire department to be obtained,
3 Protected Drinking Water, Sanitary Tollets (for both sex separately) first aid box to be

arranged.
4 The employees to be provided with Apron, Mask, Shoe and head cover while involving in the
food related activities, _
in the premises and a Hi-tech Laboratory to be

5 All Food hygienic norms to be adopted
maintainted employed with a Micro Bio
products,

6  Building occupation certificate to be obtalned from the District Health Authority under
section 26,28 and 33 of TamilNadu Public Health Act after completion of the building,

/7 Sanitary certificate to be obtained once in a year,

Infected persons to be avoided in the Food processing activities.

logist and Chemist for ensuring the hyglenic food

8

S All Public Health standard norms to be adopted to avoid any environmental hazaards in
around the premises of the factory.

18 A Health Inspection Bock to be maintained in the premises.

11 Any violation of the above conditions reported from the public, the order issued now is
automatically stands cancelled. { .

I: - Blue Print 2 Nos. L,

Deputy Director of Health Services, Salem
iy To AN
1 Block Health Supervisor, Govt. Primary Health Centre, Nangavalli, : P '

Through the Block medical Officer

2 Technical P.A of this office.

3 Thiru. Seshan, Proprietor of Nutri Flavours
Nallagoundanpatti, Mettur TK, 636 401,

For NUTRI FLAVOURS PVT, LTD.
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English Translation of Page No. 13

Mob: 94432 22890
Off: 04298 222021
P. PONNUSAMY
CHAIRMAN
P.N. PATTI SELECTION GRADE TOWN PANCHAYAT
METTUR DAM - 636 402
SALEM DISTRICT

T —— S ————————— T PP e R R
L T T T T o e e

To 27.6.2016

K.M. Sakthivel

Nutri Flavours Pvt. Ltd.,
88, AB Block,

1st Street, Anna Nagar,
Chennai - 600 040

Sit,
We came to know through your letter dated 20.6.16 that a

Protein Rich Food and Medicines Factory is about to open in our
Pudhureddiyur Village, P.N. Patti Panchayat at Survey No.146/3
comprised in 3.5 Acre land purchased from one
Smt. Vijayalakshmi. After a deliberation with our panchayat
members in this regard, we do not have any objection if the
factory is not affecting the environment. I hereby convey my
consent to establish the said factory.
Yours
Sd / -xxxxx
CHAIRMAN
P.N. Patti Town Panchayat
(Selection Grade)

Mettur Dam — 2
Salem District

For NUTRI FLAVOURS PVT. LTD.
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English Translation of Page No. 15

From

Shri. M. Krishnan,

Tahsildar,

Mettur

To

Shri. K.M. Sakthivel,

Managing Director,

Nutri Flavour Pvt. Ltd.,

P.N. Patti Village

Mettur

L.No. 2013(101)/2016 J.P.(B5) dated: 15.09.2016

Sir,

Sub: Jamabandhi Petition — Salem District — submission of
complaint against the Land Owner of Survey No.144/4C,
P.N. Patti Selection Grade Town Panchayat, Mettur Taluk
for damaging the Tar Road by digging pits and filling with
boulders — reg.

Ref: Petition dated 01.06.2016 submitted by Shri.K.M.Sakthivel,
Managing Director, Nutri Flavour (P) Ltd., Mettur Taluk.

It has been intimated in the petition cited in the reference

that the Patta Land Holder of Survey No.144/4C, P.N. Patti

For NUTRI FLAVOURS PVT. LTD.
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English Translation of Page No. 15

Selection Grade Town Panchayat, Mettur Taluk has blocked
the tar road by digging pits and filling them with boulders.

On the basis of the petition submitted by the. petitioner, it is
seen that the aforesaid tar road maintained by the Highways
Department is used to ply bus from Mettur Bus Stand to
Pudhukkadu Stream. As the road was blocked by digging pits
and filling them with boulders, it is hereby apprised that the said
encroachment has been removed in the presence of Mettur
Revenue Inspector, P.N. Patti Town VAO, Tahsildar and Zonal

Deputy Tahsildar.

Sd/-xxxx
Tahsildar
Mettur

For NUTRI FLAVOURS PVT. LTD.
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Tahsildar Office
Mettur

NO OBJECTION CERTIFICATE

The Survey Nos of Nutri Flavours Pvt Ltd situated in P.N.

Patti Village, Mettur Taluk are furnished below: -

Extent
(in Hect)

0.48.50 0.48.50

No Objection Certificate to Nutri Flavours Pvt Ltd built on

Covered Area

the aforesaid land is issued as under.
The aforesaid land is: -
1. Not combined with any Govt Poromboke land.

2. No notification was issued by any department under
sec 4 (1) of Land Acquisition Act 1894 and no Land
plan Schedule was sent to the Govt regarding the land

plan.
3. Not affected under Land Reforms Act, 1961.

4. Not affected under Urban Land Ceiling Act, 1978

For NUTRI FLAVOURS PVT. LTD
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English Translation of Page No. 18
5. Nota waterbody poromboke land.
6. The proposed building would not be affected by floods.

7. No dues pending to the Govt.

8. No high tension electric wire passes through the land.

Sd /[ -xxxx
Tahsildar
Mettur

To

Shri S.K. Sampath
Deputy Director

Nutri Flavours Pvt. Ltd.,
P.N. Patti Village
Mettur Taluk

For NUTRI FLAVOURS PVT. LTD.
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English Translation of Page No. 21 & 22 \

Statement of Village Administrative Officer, P.N. Patti
village, Mettur Taluk
Present:

On the basis of application made by Shri. Sampath, Deputy
Director, Nutri Flavours Pvt Ltd for paving an electric path at
Survey No.145/1,2,3 in P.N. Patti Village, Mettur Taluk, [ came to
know that Revenue Inspector is conducting an enquiry in this
regard. Lands in Survey No. 145/1, 145/2 & 145/3 with an
extent of 0.30.0, 0.09.0, 0.12.0 hectares at P.N. Patti Village,
Mettur Taluk have been classified as dry lands. The aforesaid
lands are situated in pudhureddiyur, P.N. Patti Village. Adjoining
the aforesaid lands, the electric path for Nutri Flavours Pvt Ltd is
surrounded by individual patta lands. Hence, No Objection
Certificate has been sought by TNEB for erection of electric posts
and passing of electric wires in the Govt Poromboke land.
Therefore, 1 humbly submit that no objection certificate can be

issued to erect electric posts and passing of electric wires in

For NUTRI FLAVOURS PVT. LTD.
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English Translation of Page No. 21 & 22

Survey Nos. 145/1, 145/2 & 145/3 at P.N. Patti Village for
Nutri Flavours Pvt. Ltd. Co.

Further, he has sought permission to remove boulders in
Survey No.145/3 for paving a pathway. I also humbly submit
that approval be sought from the Tahsildar for removal of

boulders and necessary action can be taken thereafter.

Sd /-xxxx
Village Administrative Officer
P.N. Patti Village, Veerakkal Pudhur
Mettur Taluk, Salem District

For NUTRI FLAVOURS PVT. LTD.
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English Translation of Page No. 25

DEPARTMENT OF INDUSTRY AND COMMERCE
From

Shri. S. Ramachandran, M.E.
General Manager,

District Business Centre,
Salem - 4

To

The Sub Collector
Mettur Taluk
Salem District

L.No0.9429/A7/2015 dated 31.03.2017

Sir,
Sub: Global Investors Méet 2015 — M/s. Nutri Flavours Pvt. Ltd.
146/3, 146/1B2, Pottaneri, Nallakavun- dampatti, Mettur -
636 401 — seeking approval forcommencement of business -
reg.
Ref: 1. This Office letter of even No. dated 17.03.2017.
2, Company’s letter dated 23.03.2017.
The company mentioned in the subject M/s Nutri Flavours
Pvt. Ltd., 146/3, 146/1B2, Pottaneri, Nallavanundampatti,

Mettur Taluk signed a Memorandum of Understanding with the

For NUTRI FLAVOURS PpVT LTD.
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English Trénslation of Page No. 25

Govt of Tamil Nadu during the Global Investors Meet, 2015 to

open a new factory for production of “Hydrolysed Chicken Protein
Powder/Liquid Amino Acids, Protein Agro Feed Powder” under
the able guidance of Salem District Collector and obtained layout
approval from the departments concerned through Single
Window Clearance Committee executed by this office and applied
for opening of factory and obtained permission from the Joint
Director, Fire Department, Director, Health Department and
Industrial Safety and Health Department.

At this juncture, the company has intimated vide letter cited
in the reference that there is an inordinate delay in obtaining
layout approval from the Tahsildar Office and Executive Officer,
P.N. Patti Panchayat (Selection Grade) Office.

Sd/ -xoxx
General Manager
Copy to: -
1. M/s. Nutri Flavours Pvt. Ltd.
"No.88/2, AB-Block, 1st Street,

Anna Nagar, Chennai - 600 040

2. Tahsildar

3. Executive Officer, P.N.Patti, - for Information and necessary
Panchayat (Selection Grade) action

For NUTR! FLAVOURS PVT. LTD.
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English Translation of Page No. 28

Taluk Office,
Mettur

M.M. No.3257/2017/L73 dated 12.5.2017
CERTIFICATE
Information: Mettur Tahsildar’s ATM 60/17 dt 2.5.2017
It is certified on the basis of Mettur Revenue Inspector’s
Report that the approach road for M/s Nutri Flavours Pvt Ltd.
Company, P.N. Patti Village, Mettur Taluk comprised in Survey
No.146/1B1 from Karumalaikoodal to Pudhuchinnakavur
Thaazhaiyur Ooradi area already exists.
Sd /-xxxx
Tahsildar
Mettur

To

Nutri Flavours Pvt Ltd
Anna Nagar, Chennai

For NUTRI FLAVOURS PVT. LTD.
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English Translation of Page No. 30 & 31

Shri. M. Karuppannan,

Executive Officer,

P.N.Patti Selection Grade Panchayat,
Salem District.

To

The Managing Director

Nutri Flavours Private Limited
88/2, AB Block, 13t Street
Anna Nagar, Chennai — 600 040
(Through

The General Manager,

District Industrial Centre
Salem)

L.No.128/2016 dated 04.07.2017

Sir,

Sub: No Objection Certificate — Salem District - P.N. Patti
Selection Grade Panchayat - Application submitted for
layout approval through single window system in respect of
Nutri Flavours Pvt Ltd to start business in Survey
No.146/1B1, 146/1B land situated in Pudhureddiyur -
seeking no objection certificate for establishment of factory —
reg.

Ref:1. Nutri Flavours Pvt Ltd Application dated12.04.2016.

For NUTRI FLAVOURS PVT. LTD.

| M \altdin

Director
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English Translation of Page No. 30 & 31

2. General Manager, District Industrial Centre, Salem
letter No.9429/A/7/2015 dt 31.03.2017.

3. Guidelines of Town Planning Department

It is hereby informed that Nutri Flavours Pvt Ltd situated in
Pudhureddiyur Land Survey No.146/1Bl1 & 146/1B, Ward 2,
P.N. Patti Selection Grade Panchayat, Salem District has signed a
Memorandum of Understanding with the Govt of Tami Nadu
during the Global Investors’ Meet, 2015 to manufacture
“Hydrolysed Chicken Protein Powder/Liquid, Amino Acids,
Protein Agro Feed Powder’ and to establish the factory in
accordance with the points found in the Guidelines cited in ref (3)
above, No Objection Certificate is issued as per the details
furnished below: -

Approach Road

It is certified that as per Mettur Tahsildar letter No.M.M.
3257/2017/B3 dated 12.05.2017, the road from

Karumalaikkodal to Pudhuchinnakavoor Thaazhaiyur Ooradi

For NUTRI FLAVOURS PVT. LTD.

A\

Director
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English Translation of Page No. 30 & 31

exists as an approach road for the supra company from P.N. Patti
Selection Grade Panchayat.

Is there any channel (or) any type of Water Course passes

through site as per FMB and/or Village

It is certified that no water course exists in the area where

the supra company is about to establish a factory.

If the site lies within a distance of 90 Mts from the boundary

of Burial Ground/Burning Ground

It is certified that no Burial Ground/Burning Ground exists
in the area where the supra company is about to establish a

factory.

Site lies within a distance of 300 Mts from the boundary of

live stone quarry

It is certified that no live stone quarry exists in the area
within a distance of 300 Mts where the supra company is about

to establish a factory.

For NUTRI FLAVOURS PVT. LTD.

P
Director
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Site lies within a distance of 500 Mts from the boundary
of

live stone crusher unit

It is certified that no live stone crusher units exist in the
area within a distance of 500 Mts where the supra company is
about to establish a factory.

Sewage Treatment Plant Details shown in the Drawing or

Certificate of Availability of Underground Drainage Facility

from the Executive Officer
It is certified that an Effluent Treatment Plant exists in the
layout plan where the supra company is about to establish a
factory.
Sd /-xxxxx
Executive Officer

P.N. Patti Selection Grade Panchayat
Salem District

For NUTRI FLAVOURS PVT. LTD.
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English Translation of Page No. 36

AGRICULTURE DEPARTMENT
From

Shri. M. Senthamizhselvan, B.Sc (Agri)
Joint Director of Agriculture
Salem - 1

To

Deputy Director (Civil),
Town Planning, Salem Zone
6, Sannadhi Street, Subramaniya Nagar

Sooramangalam
Salem — 636 005
Letter No.E2/8657 /2018, dated _.07.2018

Sub: Building — Salem District — Issue of No Objection Certificate
for conversion of Agriculture Land for alternate purpose
situated in P.N. Patti Village, Nangavalli Region, Mettur
Taluk comprised in Survey No.146/1B2 - reg.

Ref: 1. Town Planning Dept (UD4(3)) GO No. (MS) 79 dated

04.05.2017.

2. Agriculture  Director, Chennai letter No.Plg
1/55758/2017 dated 19.07.2017.

3. Deputy Diréctor, Town Planning, .Salem letter

No.737/2018/SM3 dated 13.02.2018,

For NUTRI FLAVOURS PVT. LTD.
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Director


Admin
Typewritten text
37

Admin
Typewritten text
English Translation of Page No. 36


38

English Translation of Page No. 36

4. Assistant Director of Agriculture, Nangavalli letter
No.10/2018 dated 26.07.2018.

In accordance with the guidelines elucidated in the GO cited
in ref (1), as per the advisory intimated in the letter cited in ref (2)
and as sought in the letter cited in ref (3) above, No Objection
Certificate is hereby issued for conversion of agriculture land for
alternate purpose with respect to the buildihg situated in survey
No.146/1B2 and 146/3, P.N. Patti Village, Nangavalli Region,
Mettur Taluk, Salem District.
Encl: No Objection Certificate

Sd/ -xxxx

Joint Director of Agriculture
Salem

For NUTR!I FLAVOURS PVT. LTD.

Director
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English Translation of Page No. 39

NO OBJECTION CERTIFICATE

Village Administrative Officer, Veerakkalpattipudhur has
certified that agriculture land comprised in Survey No.146/1B2
and 146/3 situated in P.N.Patti Village, Nangavalli Region,
Mettur Taluk, Salem District is under disuse for the last 5 years
as no cultivation has taken place in that land. On this basis,
Agriculture Assistant Director (Civil), Nangavalli had inspected
the aforesaid land and certified that the agriculture land is not fit
for any cultivation. Subsequently, Joint Directc;r of Agriculture

inspected the land comprised in the said survey Nos in person on

25.06.2018. This land is a Rainfed land and it is barren without

any cultivation. Therefore, no objection certificate is issued.

Sd /[ -xxxxx
Joint Director of Agriculture
Salem

For NUTRI FLAVOURS PVT. LTD.
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English Translation of Page No. 41 & 42

From

Shri. R. Vazhavandhan, B.E.

Deputy Director Town Planning

Salem Zone

6, Sannadhi Street, Subramaniya Nagar
Sooramangalam, Salem — 636005
Telephone No: 0427 — 2448625

email: ddslmregion@gmail.com

To

1. The Executive Officer
P.N. Patti Selection Grade Panchayat
Salem District

2. Nutri Flavours Pvt. Ltd.
No.88/2, AB Block,
1st Street,
Anna Nagar
Chennai — 600 040

L.No.14290/2018/Sm-3 Dated: 01.11.2018

Sir,

Sub: Company — Office of Deputy Director Town Planning Salem
Zone — Salem District — P.N. Patti Panchayat/ Village — grant
of permission for plan approval and construction of building
in R.S. No.146/1B2, 146/3 in 2.11 Acre extent in respect of
Nutri Flavours Pvt. Ltd. — reg.

Ref:1) General Manager, District Industrial Centre, Salem

letter No.9429/A7 /2015 dt 06.09.2018.

For NUTRI FLAVOURS PVT. LTD.

[ﬁ}baul."“ur
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2)

3)

4)

5)

6)

7)

8)

9)

44

English Translation of Page No. 41 & 42

Applicant application dated 31.07.2018 & 27.10.2018.
This office letter of even No dated 01.10.2018.

Rural Planning & Development Department G.O. (MS)
No.754 dated 07.05.2019.

Housing & Urban Development Department (UD4) G.O.
(MS) No.86 dated 28.03.2012.

Mettur Tahsildar Office Certificate M.M.
No0.6491/2016/B2 dated 11.11.2016.

Agriculture Joint Director, Salem letter
No.A2/8657/2018 dated 26.07.2018.

No Objection Certificate of District Office, Fire &
Rescue Services, Salem District O.M.
No.10391/A2/2018 dated 04.10.2018.

Housing & Urban Development Department G.O.

No.79 dated 04.05.2017.

kdkdhrkdk

The boundary for the building being constructed by NUTRI

FLAVOURS PRIVATE LIMITED in 2.11 Acre extent in R.S.

No.146/1B2, 146/3 at P.N. Patti Village, Mettur Taluk, Salem

District is marked as ABCDEF. Plot Layout is marked as

For NUTRI FLAVOURS PVT. LTD.
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English Translation of Page No. 41 & 42

M.V./M.S. No.1137/2018 and planning permission is
hereby

accorded for construction of building on that plot under sec 112
of Panchayat Act, under Rule 8 (1) of Prevention and Regulation
of Licences and Permissions, under sec 3 (1) of Industrial Act
and Town Planning and Development Department G.0.754 dated
07.05.2019, Technology Approval is hereby accorded to the
factory vide T.V.M (S) No.27A,27B,27C/2018.

The applicant is hereby informed to approach the Executive
Officer, P.N. Patti Panchayat for further orders.

Sd / -xxxxxx
Deputy Director Town Planning
Salem Zone, Salem

Copy to: -
The General Manager

District Industrial Centre
Salem — 4

For NUTRI FLAVOURS PVT. LTD
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English Translation of Page No. 46

Panchayat Office
P.N. Patti

L.No.128/2018 Dated: 01.09.2021

BUILDING COMPLETION CERTIFICATE
Sub: Building Completion Certificate — P.N. Patti Selection Grade
Panchayat — Ward No.2 Kaattuvalavu — Tax Challan Nos
9167, 9168, 9169, 9170, 9171, 9172, 9173, 9174, 9175,
9176,'9177 for Door Nos 1/1, 1/2,1/3, 1/4, 1/5, 116, 1/7,
1/8, 1/9, 1/10 & 1/11 respectively and for issuing
completion certificate for providing electricity connection —
regarding.
Ref: 1. M/S Nutri Flavours (P) Ltd letter dated 27.8.21
2. Town Administration & Water Supply Dept (MA-1) G.O.
(MS) No.18 dated 04.02.2019
KrntEE
Property Tax has been imposed on 11 Buildings in Ward 2,
Mariannan Kaattuvalavu Door Nos 1/1, 1/2, 1/3, 1/4, 1/5, 1/6,
1/7, 1/8, 1/9, 1/10 & 1/11 vide Tax Challan Nos 9167, 9168,

9169, 9170, 9171, 9172, 9173, 9174, 9175, 9176, 9177 falls

under the jurisdiction of P.N. Patti Selection Grade Panchayat,

For NUTRI FLAVOURS PVT. LTD.

|a M -

Director
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English Translation of Page No. 46

Salem District. On the basis of imposition of property tax on
the

aforesaid buildings by the P.N. Patti Panchayat Office,
Completion Certificate is hereby issued for provision of electricity
connection only through TANGEDCO.

Sd /-xxxxxx
P.N. Patti Selection Grade Panchayat
Mettur Dam - 2
To
Nutri Flavours Pvt. Ltd.
No.88/2, AB Block,
1st Street,
Anna Nagar
Chennai - 600 040

For NUTRI FLAVOURS PVT. LTD.
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Director
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Registration Number : SL!;%-‘I'Z! 35 Licence Fee : ¥ %ﬂﬂ&.ﬂﬂ

Licence is heraby granted J mhawad to Mr. K.M SAKTHIVEL valid only for the premises detailed below for use 1
as a factory emploﬁng not more ﬂaan 20 workers on any one day during the. year and using inslalﬁad horse power ,' " 3
u'ﬁdus!vaofmﬁbdp éqtﬁpmmtnutexwedlngzﬁﬂmsemarsubject&m& pmvﬁiunsaftl‘w Faciméﬁ Act 19918 ;
and the Rules made theraunder.

T!us licence shall remain in force till the 315t day of December 2023 umass such Iioenne is caacﬁiad befors
* that date und:armts 169 : : S

Namaﬂfﬂﬁafacwy HuTmFWBHRSPWLTB e ; ; e

. Description of Licensed Premises

For NUTHI FLAVOUHS PVT LTD
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Form C

Government of India
Food Safety and Standards Authority of India
License under FSS Act, 2006

Oy 20 00]
P

$5al

Siift w@ [ License Number:  12423999000520

1. Name & Registered Office address of NUTRI FLAVOURS PRIVATE LIMITED
Licensee | sgafur & dsitgrd saferd el 419 S.No:146/3, Pudu Reddiyar Village,Karuppu
R var: Reddiyur (post),Mettur taluk,, Salem, Tamil
Nadu-636404
2. Address of Authorized Premises / mftrga S.No:146/3, Pudu Reddiyar Village,Karuppu
R &1 g Reddiyur (post),Mettur taluk,, Mettur Mpty,

Salem, Tamil Nadu-636404

3. Kind of Business | SRI4R &1 W&R; Manufacturer - General Manufacturing
Manufacturer - Proprietary Food
Manufacturer - Substances Added to Food

4, Dairy Business Details / 898 &RlaR f@arvigg: No

5. Category of License / agafe & af: Central License

This license is granted under and is subject to the provisions of FSS Act, 2006 all of which must be complied with by the
licensee. [ o orEie @ e oft o afitfam, 2006 & enfla argea &t 1 of T afifos & gude & onardls & e safernd
T /@ e fawr o iy,

Place [ =IM: FSSAI Chennai Designated Officer
Issued On [ f&=ia:  29-03-2023 (New License) Date :
Valid Upto: [ &uar.  28-03-2028 (For details, refer Annexure) Userld:

29-03-2023 10:31:04
108902

Verified thPegiaiadhar : 84XXXXXXXX38
License Grant on : 29-03-2023 10:05:41
License Issued On: 29-03-2023 10:31:04

Annexures:

1. Product Annexure

2. Validity Annexure

3. Non-Form C Annexure
4, Conditions Of License

For NUTRI FLAVOURS PVT. LTD.
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Note:

1. Application for renewal of License can be filed as early as 180 days prior to expiry date of License. You
can file application for renewal or modification of License by login into FSSAI's Food Safety Compliance
System( https:// foscos.fssai.gov.in ) with your user id and password or call us at 1800112100 for any

clarification.

2. This License is only to commence or carry on food businesses and not for any other purpose.

3. This is computer generated license and doesn't require any signature or stamp by authority.

For NUTRI FLAVOURS PVT. LTD.

| M gt

Page 2 of 8 Director
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SHe G [ License Number:  12423999000520

Kind Of Business: Manufacturer - General Manufacturing

Product Annexure

Form C
Government of India

Food Safety and Standards Authority of India

License under FSS Act, 2006

Production Capacity(MT / Day): 2.5

products

sauces, salads and protein

other than from
soybeans

1 12 - Salts, spices, soups, 12.2 - Herbs, spices, Seasoning [12.2.2] Manufacturer -
sauces, salads and protein seasonings, and General Manufacturing
products condiments
2 12 - Salts, spices, soups, 12.10 - Protein products | Vegetable Protein Manufacturer -

Products [12.10]

General Manufacturing

Kind Of Business: Manufacturer - Proprietary Food
Production Capacity(MT / Day): 2.

1 12 - Salts, spices,

5

12.9.2.2 - Non-

Manufacturer -

HYDROLYSED Loginto
SOups, sauces, fermented soybean VEGETABLE Proprietary Food FoSCoS to
salads and protein sauce PROTEIN view products
products POWDER (SOYA)
2 12 - Salts, spices, 12.9.2.3 - Other SOYA SAUCE Manufacturer - Loginto
i soups, sauces, soybean sauces POWDER Proprietary Food FoSCoS to
salads and protein view products
products
3 12 - Salts, spices, 12.2.2 - Seasonings | YEAST EXTRACT | Manufacturer - Loginto
soups, sauces, and condiments POWDER Proprietary Food FoSCoS to
salads and protein view products
products
4 12 - Salts, spices, 12.2.2 - Seasonings PROTEIN Manufacturer - Loginto
SOUpS, SaUces, and condiments PEPTIDE Proprietary Food FoSCoS to
salads and protein POWDER (CORN view products
products BASE/
GROUNDNUT
BASE/RICE BASE)

Kind Of Business: Manufacturer - Substances Added to Food
For NUTRI FLAVOURS PVT. LTD.

Production Capacity(MT / Day): 2

Page 3 of 8
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99 - Substances 99.7 - Functional Ingredients Manufacturer - Login to
added to food Ingredients listed under Substances FoSCoS to
Schedule 1V, Added to Food | view products
Schedule VI and
Schedule VIII of
Nutraceutical
Regulations
[99.7]
99 - Substances 99.7 - Functional Mixtures/ Manufacturer - Loginto
added to food Ingredients preparations/ Substances FoSCoS to
premix of Added to Food | view products
functional
ingredients
[99.7]

For NUTRI FLAVOURS PVT. LTD.

Page 4 of 8
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Validation And Renewal Anneiure

Form C
Government of India

SS Food Safety and Standards Authority of India
: License under FSS Act, 2006

SafE 9@ / License Number:  12423999000520

29-03-2023 28-03-2028 29-03-2023 44250 INR Central

Licensing
Authority

Suspension History

Current Status of License: License Issued

Note:

1. Application for renewal of License can be filed as early as 180 days prior to expiry date of License. You
can file application for renewal or modification of License by login into FSSAI's Food Safety Compliance
System( https:// foscos.fssai.gov.in ) with your user id and password or call us at 1800112100 for any
clarification.

2. The Application for renewal of license shall be submitted 30 days prior to the expiry date mentioned
above after which Rs. 100 per day will be charged up to the date of expiry.

3. Madification* (if any) denotes the change in the Authority. Issuing Authority mentioned along with
Modification* is the Jurisdictional Authority with effect from the date of issuance of modified license.

For NUTRI FLAVOURS PVT. LTD.

[ am A\ gefh=

Page 5 of 8 Director
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Non-Form C Annexure

Government of India
Food Safety and Standards Authority of India
License under FSS Act, 2006

Al

12423999000520

Name: R NAGARAJAN Qualification: BSC CHEMISTRY
Contact No: NJ/A Mobile No: 9710528877
Email-ID: nutriflavour@gmail.com

Address : 5.n0:146/3,Pudu Reddiyur Village,Karuppu Reddiyur,Mettur Taluk,

State: Tamil Nadu District: Salem

Pin Code: 636404 Photo Id Card: Aadhar Card
Photo Id No: 964224958658 Photo Id Expiry Date: N/A

FoSTaC No: Not Provided

Name: R NAGARAJAN Qualification: BSC CHEMISTRY
Contact No: N/A Mobile No: 9710528877
Email-1D: nutriflavour@gmail.com
Address : s.n0:146/3,Pudu Reddiyur Village,Karuppu Reddiyur,Mettur Taluk,
State: Tamil Nadu District: Salem
Pin Code: 636404 Photo Id Card: Aadhar Card
Photo Id No: 964224958658 Photo Id Expiry Date: ~ N/A
Place [ &= FSSAI Chennai Designated Officer
Issued On / RAi®: 29-03-2023 (New License) Date : 29-03-2023 10:31:04
Userld: - _ 108902
Verified t adhar ;:  B4XXXXXXXX38

License Grani : 29-03-2023 10:05:41
License Issued On : 29-03-2023 10:31:04

Note: Any change in above details shall be immediately communicated to authorities. You can apply for
modification of license for updation of details without any cost through Food Safety Compliance System

(https://foscos.fssai.gov.in)
For NUTR] FLAVOURS PVT. LTD

[N
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Category of the Industry : L FE
bﬁ Llfesltyle for

Envirenment
CONSENT ORDER NO. 2305253102894 DATED: 04/09/2023.

PROCEEDINGS NO.F.0118SLM/RS/DEE/TNPCB/SLM/A/2023 DATED: 04/09/2023

SUB: Tamil Nadu Pollution Control Board -CONSENT TO OPERATE -DIRECT -M/s. NUTRI
FLAVOURS PVT LTD , S.F.No. 146/1B2, 146/3, POTANERINALLAGOUNDAMPATTI village
Mettur Taluk and Salem District - Consent for operation of the plant and discharge of emissions
under Section 21 of the Air (Prevention and Control of Pollution) Act, 1981 as amended in 1987
(Central Act 14 of 1981) —Issued- Reg.

Ref: 1.CTO PROCEEDINGS NO.F.0118SLM/RS/DEE/TNPCB/SLM/W/2023 DATED: 07/01/2023.
2.Unit’s application for CTO Direct through online vide application number 53102894 dated
27.06.2023.
3.IR.No : F.0118SLM/RS/AEE/SLM/2023 dated 11/08/2023.
4.Minutes of 81st Zonal Level Consent Clearance Committee Meeting held on 24.08.2023 (vide Item
No. 81-02).

CONSENT TO OPERATE is hereby granted under Section 21 of the Air (Prevention and Control of Pollution) Act, 1981 as
amended in 1987 (Central Act 14 of 1981) (hereinafter referred to as “The Act”) and the rules and orders made there under to

The Director

M/s . NUTRI FLAYOURS PYT LTD

S.F No. 146/1B2, 146/3
POTANERINALLAGOUNDAMPATTI Village
Mettur Taluk

Salem District.

Authorizing the occupier to operate the industrial plant in the Air Pollution Control Area as notified by the Government and to
make discharge of emission from the stacks/chimneys.

This is subject to the provisions of the Act, the rules and the orders made there under and the terms and conditions incorporated
under the Special and General conditions stipulated in the Consent Order issued earlier and subject to the special conditions annexed.

This CONSENT is valid for the period ending March 31, 2027

District Environmental Engineer,
Tamil Nadu Pollution Control Board,
SALEM

To
The Director,
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Copy to:

1.The Executive Officer, P.N.PATTI-Town Panchayat, Mettur Taluk, Salem District .

2. Copy submitted to the Member Secretary, Tamil Nadu Pollution Control Board, Chennai for favour of kind information.
3. The District Environmental Engineer, Tamil Nadu Pollution Centrol Beard, SALEM for favour of kind information,

4 _File

For NUTRI FLAVOURS PVT. LTD.

RIS

Director
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2.

3(a).

58

SPECIAL CONDITIONS

This consent to operate is valid for operating the facility for the manufacture of products (Col. 2) at the
rate (Col. 3) mentioned below. Any change in the products and its quantity has to be brought to the
notice of the Board and fresh consent has to be obtained.

SL Description Quantity Unit
No.
Product Details
1. | Hydrolysed Rice/Soya Powder 35 MT/Month
2. | Hydrolysed Chicken Liquid 9 MT/Month
3. | Hydrolysed Chicken Powder 10.2 MT/Month

This consent to operate is valid for operating the facility with the below mentioned emission/noise
sources along with the control measures and/or stack. Any change in the emission source/control
measures/change in stack height has to be brought to the notice of the Board and fresh
consent/Amendment has to be obtained. .

1 Point source emission with stack :
Stack |Point Emission Source Air pollution Stack height |Gaseous Discharge
No. Control measures |from Ground |in Nm3/hr
Level in m
1 Boiler- 1.5 MT/hr Mechanical dust 14
collector with stack
2 Glass lined reactor - i Wet scrubber with | 16
stack
3 Spray Dryer Wet scrubber with | 16
stack
11 Fugitive/Noise emission :
SL Fugitive or Noise Emission |Type of emission Control
No. sources measures

The emission shall not contain constituents in excess of the tolerance limits as laid down hereunder :

|Sl. ‘ Parameter | Unit Tolerance limits ‘ Stacks

Annexure enclosed if applicable. -

3.(b) The Ambient Air in the industrial plant area shall not contain constituents in excess of the tolerance

limits prescribed below.

For NUTRI FLAVOURS PVT. LTD.

(M

Directar
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3(c)

SI.  |Pollutant Time Weighted | Unit Tolerance Limits
No. Average Industrial, Ecologically
Residential, Sensitive Area
Rural and other |(notified by
area Central Govt.)
1. Sulphur Dioxide |Annual microgram/m3 50 20
(802) 24 hours microgram/m3 80 80
2. |Nitrogen Dioxide | Annual microgram/m3 40 30
(NO2) 24 hours microgram/m3 80 80
3.  |Particulate Matter | Annual microgram/m3 60 60
(Size Less than |24 hours microgram/m3 100 100
10 micro M) or
PM10
4, Particulate Matter | Annual microgram/m3 40 40
(Size Less than |24 hours microgram/m3 60 60
2.5 micro M ) or
PM2.5
% Ozone (03) Annual 8 Hours 100 100
24 hours 1 Hour 180 180
SL  |Pollutant Time Weighted |Unit Tolerance Limits
£yo; AVErage Industrial, Ecologically
Residential, Sensitive Area
Rural and other |(notified by
area Central Govt.)
6. Lead (Pb) Annual microgram/m3 0.5 0.5
24 hours microgram/m3 1.0 1.0
r Carbon 8 Hours miligram/m3 02 02
Monoxide (CO) |1 Hour miligram/m3 04 04
8. Ammenia (NH3) | Annual microgram/m3 100 100
24 hours microgram/m3 400 400
£ Benzene (C6H6) | Annual microgram/m3 5 5
10. |Benzo(O) Pyrene | Annual nanogram/m3 01 01
aP
—particulate phase
only
11. |Arsenic (As) Annual nanogram/m3 06 06
12, |Nickel (Ni} Annual nanogram/m3 20 20

The Ambient Noise Level in the industrial plant area shall not exceed the limits prescribed below:

Limits in L.eq.-dB(A)

Day Time

Night Time

ResidentialArea

55

45

All units of the Air pollution control measures shall be operated efficiently and continuously so as to

achieve the standards prescribed in S1. No.3 above.

The occupier shall not change or alter quality or quantity or the rate of emission or replace or alter the
air pollution control equipment or change the raw material or manufacturing process resulting in
change in quality and/or quantity of emissions without the previous written permission of the Board.

The occupier shall maintain log book regarding the stack monitoring system or operation of the plant
or any other particulars for each of the unit operations of air pollution control systems to reflect the
working condition which shall be furnished for verification of the Board officials during inspection.

The occupier shall at his own cost get the samples of emission/air/noise levels collected and analyzed
by the TNPC Board Laboratory once in every 6 months/once in a year/periodically for the parameters

as prescribed.

59
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Any upset condition in any of the plants of the factory which is likely to result in increased emissions
and result in vielation of the standards mentioned in S1.No.3 shall be reported to the Member
Secretary / Joint Chief Environmental Engineer-Monitoring and the concerned District/Assistant
Environmental Engineer of the Board by e-mail immediately and subsequently by Post with full
details of such upset condition.

The occupier shall always comply and carryout the order/directions issued by the Board in this
Consent Order and from time to time without any negligence. The cccupier shall be liable for action as
per provisions of the Act in case of non compliance of any order/directions issued.

Special Additional Conditions:

The unit shall obtain No Objection Certificate (NOC) from the Tamil Nadu Bio Diversity Board
/National Bio Diversity Authority if the unit is using any Biological resources or knowledge
associated thereto as per the provisions of Biological Diversity Act 2002,

The industries shall take all efforts to use and popularize “Mission LiFE"” logo and mascot which is
available in TNPCB & MoEFCC website. They shall also request their employees to adopt “Mission
LiFE" action points and document the same and furnish half yearly report to Board.

Additional Conditions:

1. The unit shall operate and maintain Air Pollution Control measures efficiently and confinuously so
as to bring the quality of emission to satisfy the AAQ / Emission standards prescribed by the Board.
2.The unit shall adhere to the Ambient Noise Level standards prescribed by the Board.
3.The unit shall ensure that there is no odour nuisance due to its operation.
4.The unit shall encourage the use of cleaner fuels,
5.The unit shall adopt the transportation of materials by rail/conveyor belt, wherever feasible.
6.The unit shall continue to develop green belt of 25% of its total arca with indigenous native tree
species and the green belt shall inter-alia cover an entire periphery of the premises.
7.The unit shall adopt the stipulation of green belt outside the premises such as avenue plantation,
plantation in vacant area, social forestry etc.
8.The unit shall comply with the final orders of the Hon’ble Supreme Court of India in civil appeal
dairy number (S) 8478/2020 and Hon’ble NGT order dated 23/8/2019 in O. A. No.1038/2018 &CPCB
guidelines from time to time.
9.The unit shall not use “use and throwaway plastics” such as plastic sheets used for food wrapping,
spreading on dining table etc., plastic plates, plastic coated tea cups, plastic tumbler, water pouches
and packets, plastic straw, plastic carry bags and plastic flags irrespective of thickness, within the unit
premises as per the G.O (Ms) No. 84, Environment & Forest Department of Tamil Nadu Government
(EC.2) Notification dated 25.06.2018. Instead the unit shall encourage use of eco friendly alternative
such as banana leaf, areca nut palm plate stainless steel glass, porcelain plates/cups, cloth bag, jute bag
etc.,
10.In case of revision of consent fee by Government, the unit shall remit the difference in consent fee
amount within one month from the date of notification. Failing to remit the consent fee, this consent
order will be withdrawn without any notice and further action will be initiated against the unit as per
law.

District Environmental Engineer,
Tamil Nadu Pollution Control Board,
SALEM

60

For NUTRI FLAVOURS PVT. LTD.
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10.
11.

12.

13.

14.

15.

16.

17.

18,

GENERAL CONDITIONS

The occupier shall make an application along with the prescribed consent fee for grant of renewal of
consent at least 60 days before the date of expiry of this Consent Order along with all the required
particulars ensuring that there is no change in production quantity and emission.

This Consent is given by the Board in consideration of the particulars given in the application. Any
change or alteration or deviation made in actual practice from the particulars furnished, in the
application will also be ground for review/variation/revocation of the Consent Order under Section 21
of the Act.

The conditions imposed shall continue in force until revoked under Section 21 of the Act.

After the issue of this order, all the ‘Consent to Operate’ orders issued previously under Air
(Prevention and Control of Pollution) Act, 1981 as amended stands defunct.

The occupier shall maintain an Inspection Register in the factory so that the inspecting officer shall
record the details of the observations and instructions issued to the unit at the time of inspection for
adherence.

The occupier shall provide and maintain an alternate power supply along with separate energy meter
for the Air Pollution Control measures sufficient to ensure continuous operation of all pollution
control equipments to ensure compliance.

The occupier shall provide all facilities to the Board officials for collection of samples in and around
the factory at any time.

The applicant shall display the flow diagram of the sources of emission and pollution control systems
provided at the site.

The liquid effluent arising out of the operation of the air pollution control equipment shall also be
treated in a manner and to the satisfaction of standards prescribed by the Board in accordance with the
provisions of Water (Prevention and Control of Pollution) Act, 1974 as amended.

The air pollution control ec][uipmants, location of inspection chambers and sampling port holes shall be
made easily accessible at all time.

In case of any episodal discharge of emission, the industry shall take immediate action to bring down
the emission within the limits prescribed by the Board.

If applicable, the occupier has to comply with the provisions of Public Liability Insurance Act, 1991 to
provide immediate relief in the event of any hazard to human beings, other living creatures/plants and
properties while handling and storage of hazardous substances.

The issuance of this consent does not authorize or approve the construction of any physical structures
or facilities or the undertaking of any work in any natural watercourse or in Government Poromboke
lands.

The issuance of this Consent does not convey any property right in either real personal property or any
exclusive privileges, nor does it authorize any injury to private property or Government property or
any invasion of personal rights nor any infringement of Central, State laws or regulation.

The occupier shall forth with keep the Board informed of any accident of unforeseen act or event of
any poisonous, noxious or polluting matter or emissions are being discharged into stream or well or air
as a result of such discharge, water or air is being polluted.

If due to any technological improvements or otherwise the Board is of opinion that all or any of the
conditions referred to above requires variation (including the change of any treatment system, either in
whole or in part) the Board shall, after giving the applicant an opportunity of being heard, vary all or
any of such conditions and thereupon the applicant shall be bound to comply with the conditions as so
varied.

In case there is any change in the constitution of the management, the occupier of the new
management shall file fresh application under Air (Prevention and Control of Pollution) Act, 1981, as
amended in Form-I alongwith relevant documenis of change of management immediately and get the
necessary amendment with renewal of consent order.

In case there is any change in the name of the company alone, the occupier shall inform the same with
relevant documents immediately and get the necessary amendments for the change of name from the
Board.
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19. The occupier shall display this consent order granted to him in a prominent place for perusal of the
inspecting Officers of this Board.

District Environmental Engineer,
Tamil Nadu Pollution Control Board,
SALEM

For NUTRI FLAVOURS PVT. LTD.

Ao

Director
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Category of the Industry : ...\lf

e LiFE

CONSENT ORDER NO. 2305153102894 DATED: 04/09/2023.

/a

PROCEEDINGS NO.F.0118SLM/RS/DEE/T NPCBISLWIZUZS DATED: 04/09/2023

SUB: Tamil Nadu Pollution Control Board -CONSENT TO OPERATE — DIRECT -M/s. NUTRI
FLAVOURS PVT LTD , S.F.No. 146/1B2, 146/3, POTANERINALLAGOUNDAMPATTI village
Mettur Taluk and Salem District - Consent for the operation of the plant and discharge of sewage
and/or trade effluent under Section 25 of the Water (Prevention and Control of Pollution) Act, 1974
as amended in 1988 (Central Act 6 of 1974) — Issued- Reg.

Ref: 1.CTO PROCEEDINGS NO.F.0118SLM/RS/DEE/TNPCB/SLM/W/2023 DATED: 07/01/2023,
2.Unit’s application for CTO Direct through online vide application number 53102894 dated
27.06.2023.
3.JR.No : F.0118SLM/RS/AEE/SLM/2023 dated 11/08/2023.

4 Minutes of 81st Zonal Level Consent Clearance Committee Meeting held on 24.08.2023 (vide Item
No. 81-02).

CONSENT TO OPERATE is hereby granted under Scction 25 of the Water (Prevention and Control of Pollution) Act, 1974 as
amended in 1988 (Central Act, 6 of 1974) (hereinafter referred to as “The Act”) and the rules and orders made there under to

The Director

M/s . NUTRIFLAVOURS PVT LTD

S.F No. 146/1B2, 146/3
POTANERINALLAGOUNDAMPATTI Village
Mettur Taluk

Salem District,

Authorising the occupier to make discharge of sewage and /or trade effluent.

This is subject to the provisions of the Act, the rules and the orders made there under and the terms and conditions incorporated
under the Special and General conditions stipulated in the Consent Order issued earlier and subject to the special conditions annexed.

This CONSENT is valid for the period ending March 31, 2027

District Environmental Engineer,
Tamil Nadu Pollution Control Board,
SALEM

To
The Director,
M/s.NUTRI FLAVOURS PVT LTD,

NO 88/2, AB Block, Ist Street, Anna Nagar, Chennai For NUTRI FLAVOURS PVT. LTD.
Pin: 600040
pE

Director
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Copy to:

1.The Executive Officer, PN.PATTI-Town Panchayat, Mettur Taluk, Salem District ,

2. Copy submitted to the Member Secretary, Tamil Nadu Pollution Control Board, Chennai for favour of kind information.
3. The District Environmental Engineer, Tamil Nadu Pollution Control Board, SALEM for favour of kind information,

4. File

For NUTRI FLAVOURS PVT. LTD.

Director
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SPECIAL CONDITIONS

This consent to operate is valid for operating the facility for the manufacture of products (Col. 2) at the
rate (Col. 3) mentioned below. Any change in the products and its quantity has to be brought to the

notice of the Board and fresh consent has to be obtained.

Sl Description Quantity Unit
No.
Product Details
1. | Hydrolysed Rice/Soya Powder a5 MT/Month
2. | Hydrolysed Chicken Liquid 9 MT/Month
3. | Hydrolysed Chicken Powder 10.2 MT/Month

This consent to operate is valid for operating the facility with the below mentioned permitted outlets

for the discharge of sewage/trade effluent. Any change in the outlets and the quantity has to be

brought to the notice of the Board and fresh consent

to be obtained.

Outlet No. |Description of Outlet

Maximum daily discharge
in KLD

Point of disposal

Effluent Type : Sewage

1 Sewage I 0.756 On Industrys own land
Effluent Type : Trade Effluent
T Trade Effluent - | (RO 1.857 Recycling to process
PERMEATE)
2, Trade Effluent- || (RO 0.328 Elevated Solar
REJECT) Evaporation Pan

The effluent discharge shall not contain constituents in excess of the tolerance Limits as laid down

hereunder.
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SL  [Parameters Unit TOLERANCE LIMITS - OUTLETS -Nos
No. Sewage Trade Effluent
1 1 1
1. |pH g.i to 5509 55t09
2. |Temperature oC - shall not shall not
exceed 5°C  |exceed 5°C
above the above the
receiving receiving
water water
temperature  |temperature
3, |Particle size of Suspended |- - shall pass 850 |shall pass 850
solids micron IS micron IS
sieve sieve
4, |Total Suspended Solids mg/l 30 100 100
5. |Total Dissolved solids mg/l - 2100 2100
(inorganic)
6. |0Oil & Grease mg/l - 10 10
7. |Biochemical Oxygen mg/l 20 30 30
Demand (3 days at 270C)
8. |Chemical Oxygen Demand |mg/l - 250 250
9, |Chloride (as Cl) mg/l - 1000 1000
10. |Sulphates (as 804) mg/l - 1000 1000
11. |Total Residual Chlorine mg/l - 1 1
12. |Ammonical Nitrogen (as N) |mg/l - 50 50
13. gc})tal Kjeldahl Nitrogen (as |mg/1 100 100
14. |Free Ammonia (as NH3) mg/l - 5 5
15. |Arsenic (as As) mg/1 - 0.2 0.2
16. |Mercury (as Hg) mg/l - 0.01 0.01
17. |Lead (as Ph) mg/l = 0.1 0.1
18. |Cadmium(as Cd) mg/l - 2 2
19, |Hexavalent Chromium (as |[mg/l - 0.1 0.1
Cr+6)
20. |Total Chromium (as Cr) mg/l - 2
21. |Copper (as Cu) mg/l . 3
22. |Zinc (as Zn) mg/l - 1
23. |Selenium (as Se) mg/l - 0.05 0.05
24. |Nickel (as Ni) mg/l " 3
25. |Boron (as B) mg/l - 2
26. |Percent Sodium % - - -
27. |Residual Sodium Carbonate |mg/1 5 5 =
28. |Cyanide (as CN) mg/l - 0.2 0.2
29. |Fluoride (as F) mg/l - 2 2
30. |Dissolved Phosphates(as P) [mg/ - 5
31. |Sulphide (as S) mg/l 2
32. |Pesticides mg/l -
33. |Phenolic Compounds (as mg/l - 1 1
C6H50H)
34. |Radioactive materials a) micro - 10-7 10-7
Alpha emitters curie/ml

For NUTRI FLAVOURS PVT. LTD.

VSN \ g

( ) Director
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10.

11

12.
13.

14.

35, |Radioactive materials b). micro - 10-6 10-6
Beta emitters curie/ml]
36. |Fecal Coliform MPN/100ml |- H i

All units of the sewage and Trade effluent treatment plants shall be operated efficiently and
continuously so as to achieve the standards prescribed in 51 No.3 above or to achieve the zero liquid
discharge of effluent as applicable.

The occupier shall maintain the Electro Magnetic Flow Meters/water Meters installed at the inlet of
the water supply connection for each of the purposes mentioned below for assessing the quantity of
water used and ensuring that such meters are easily accessible for inspection and maintenance and for
other purposes of the Act.

a. Industrial Cooling, Spraying in mine pits or boiler feed.

b. Domestic purpose.

c. Process.

The occupier shall maintain the Electro Magnetic Flow Meters with computer recording arrangement
for measuring the quantity of effluent generated and treated for the monitoring purposes of the Act.

Log book for each of the unit operations of ETP have to be maintained to reflect the working
condition of ETP along with the readings of the Electro Magnetic Flow Meters installed to assess
effluent quantity and the same shall be furnished for verification of the Board officials during
inspection.

The occupier shall at his own cost get the samples of effluent/surface water/ground water collected in
and around the unit by Board officials and analyzed by the TNPC Board Laboratory periodically.

Any upset condition in any of the plants of the factory which is, likely to result in increased effluent
discharge and result in violation of the standards mentioned in S1. No.3 above shall be reported to the
Member Secretary / Joint Chief Environmental Engineer-Monitoring and the concerned
District/Assistant Environmental Engineer of the Board by e-mail immediately and subsequently by
Post with full details of such upset condition.

The occupier shall always comply and carryout the order/directions issued by the Board in this
Consent Order and from time to time without any negligence. The occupier shall be liable for action as
per provisions of the Act in case of non compliance of any order/directions issued.

The occupier shall develop adequate width of green belt at the rate of 400 numbers of trees per
Hectare.

The occupier shall provide and maintain rain water harvesting facilities.

The occupier shall ensure that there shall not be any discharge of effluent either treated or untreated
into storm water drain at any point of time.

In the case of zero liquid discharge of effluent units, the occupier shall adhere the following conditions
as laid under.

i). The occupier shall ensure zero liquid discharge of effluent, thereby no discharge of untreated /
treated effluent on land or into any water bodies either inside or outside the premises at any point of
time. :

ii) The occupier shall operate and maintain the Zero liquid discharge treatment components
comprising of Primary, Secondary and tertiary treatment systems at all times and ensure that the RO
permeate/Evaporator condensate shall be recycled in the process and the final RO reject shall be
disposed off with the reject management system ensuring zero liguid discharge of effluents in the
premises,

1ii) The occupier shall operate and maintain the reject management system effectively and recover the
salt from the system which shall be reused in the process if reusable or shall be disposed off as ETP
sludge.

iv) In case of failure to achieve zero discharge of effluents for any reason, the occupier shall stop its
production and operations forthwith and shall be reported to the Member Secretary/Joint Chief
Environmental Engineer-Monitoring and the concerned District/Assistant Environmental Engineer of
the Board by e-mail immediately and subsequently by Post with full details of such upset condition.
v) The occupier shall restart the production only after ascertaining that the Zero discharge treatment
system can perform effectively for achieving zero discharge of effluents.

Special Additional Conditions:

The unit shall obtain No Objection Certificate (NOC) from the Tamil Nadu Bio Diversity Board
/National Bie Diversity Authority if the unit i1s using any Biological resources or knowledge
associated thereto as per the provisions of Biological Diversity Act 2002.

The industries shall take all efforts to use and popularize “Mission LiFE™ logo and mascot which is
available in TNPCB & MoEFCC website. They shall also request their employees to adopt “Mission
LiFE” action points and document the same and furnish half yearly report to Board.

For NUTRI FLAVOURS PVT. LTD.

67

& .H/l B
Director
o


Admin
Typewritten text
67


Additional Conditions:

1.The unit shall treat and dispose the sewage through the Septic Tank followed by Soak Pit
arrangements.
2.The unit shall operate and maintain the Zero Liquid Discharge System comprising of ETP followed
by RO (2 stage) so as to recycle the entire quantity of RO permeate in the process and shall dispose
the final reject (RO II Reject) in to the elevated Solar Evaporation Pans (SEP).
3.The unit shall ensure that the Solar Evaporation Pans (SEP’s) are made impervious. The unit shall
operate & maintain the solar evaporation pans for efficient evaporation of final rejects and shall ensure
that no overflow seepage / percolation to nearby land/water source owned by private / public at any
point of time.
4.The unit shall ensure that the EMFMs are provided to the ETP inlet, ETP outlet, RO I inlet,
Combined RO permeate, RO I Reject outlet and SEP inlet,operated & maintained in good condition
and log books to be maintained for the same.
5.The unit shall maintain the energy meter in the ZLD system and a log book shall be provided so as
to verify the operation of ZLD system.
6.The unit shall ensure that there is no direct/indirect discharge of effluent outside the premises / into
the water bodies.
7.The unit shall maintain all the valves, pressure gauges, flow meters etc in the ZLD system properly
and replace with a new one whenever necessary.
8.The unit shall provide rain water harvesting facilities wherever possible to increase the recharge of
ground water and the unit shall submit the detailed water harvesting plan.
9.The unit shall provide compound wall all around the unit premises.
10.The unit shall ensure that all the process tanks & ZLD system tanks shall be maintained above the
ground level.
11.The unit shall ensure that all the pipe lines shall be maintained above the ground level.
12.The unit shall not provide on/off switches to the EMFMs.
13.The unit shall obtain other permissions from the competent authorities whatever it is necessary for
establishment/operation of the unit.
14.The unit shall continue to develop green belt of 25% of its total area with indigenous native tree
species and the green belt shall inter-alia cover an entire periphery of the premises.
15.The unit shall follow the safety precautions mentioned in the Material Safety Data Sheet.
16.The unit shall adopt the stipulation of green belt outside the premises such as avenue plantation,
plantation in vacant area, social forestry ete.
17.The unit shall comply with the final orders of the Hon’ble Supreme Court of India in civil appeal
dairy number (S) 8478/2020 and Hon’ble NGT order dated 23/8/2019 in O. A. No. 1038/2018
&CPCB guidelines from time to time.
18.The unit shall not use “Use and throw away plastics” such as plastic sheets used for food wrapping,
spreading on dining table etc., plastic plates, plastic coated tea cups, plastic tumbler, water pouches
and packets, plastic straw, plastic carry bag and plastic flags irrespective of thickness within the
industry premises. Instead the unit shall encourage use of eco friendly alternative such as banana leaf,
arecaunut palm plate, stainless steel, glass, porcelain plates, cups, cloth bag, jute bag etc.,
19.In case of revision of consent fee by Government, the unit shall remit the difference in consent fee
amount within one month from the date of notification. Failing to remit the consent fee, this consent
order will be withdrawn without any notice and further action will be initiated against the unit as per
law.

District Environmental Engineer,
Tamil Nadu Pollution Control Board,
SALEM
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10.

11.

12,
13.

14,

15.

16.

17.

18.

19.

69

GENERAL CONDITIONS

The occupier shall make an application along with the prescribed consent fee for grant of renewal of
consent at least 60 days before the date of expiry of this Consent Order along with all the required
particulars ensuring that there is no change in Production quantity and change in sewage/Trade
effluent.

This Consent is issued by the Board in consideration of the particulars given in the application. Any
change or alteration or deviation made in actual practice from the particulars furnished in the
application will also be ground for review/variation/revocation of the Consent Order under Section 27
of the Act and to make such variation as deemed fit for the purpose of the Act.

The consent conditions imposed in this order shall continue in force until revoked under Section
27(2) of the Act.

After the issue of this order, all the ‘Consent to Operate’ orders issued previously under Water
(Prevention and Control of Pollution) Act, 1974 as amended stands defunct.

The occupier shall maintain an Inspection Register in the factory so that the inspecting officer shall
record the details of the observations and instructions issued to the unit at the time of inspection for
adherence.

The occupier shall provide and maintain an alternate power supply along with separate energy meter
for the Effluent Treatment Plant sufficient to ensure continuous operation of all pollution control
equipments to maintain compliance.

The occupier shall provide all facilities to the Board officials for inspection and collection of samples
in and around the factory at any time.

The occupier shall display the flow diagram of the sources of effluent generation and pollution control
systems provided at the ETP site.

The solid waste such as sweepings, wastage, package, empty containers, residues, sludge including
that from air pollution control equipments collected within the premises of the industrial plant shall be
collected in an earmarked area and shall be disposed off properly.

The occupier shall collect, treat the solid wastes like food waste, green waste generated from the
canteen and convert into organic compost,

The occupier shall segregate the Hazardous waste from other solid wastes and comply in accordance
with Hazardous Wastes (Management, Handling and Transboundary Movement) Rules, 2008.

The occupier shall maintain good house-keeping within the factory premises.

All pipes, valves, sewers and drains shall be leak proof. Floor washings shall be admitted into the
trade effluent collection system only and shall not be allowed to find their way in storm drains or open
areas.

The occupier shall ensure that there shall not be any diversion or by-pass of trade effluent on land or
into any water sources.

The occupier shall ensure that solar Evaporation pans shall be constructed in such a way that the
bottom of the solar pan is at least 1 m above the Ground level (if applicable).

The occupier shall furnish the following returns in the prescribed formats to the concerned District
office regularly.

a) Monthly water consumption returns of each of the purposes with water meter readings in Form-I on
or before 5th of every month.

b) Yearly return on Hazardous wastes generated and accumulated for the period from 1st April to 31st
March in Form—4 before the end of the subsequent 30th June of every year (if applicable).

c) Yearly Environmental Statement for the period from 1st April to 31st March in Form -V before the
end of the subsequent 30th September of every year(if applicable).

If applicable, the occupier has to comply with the provisions of Public Liability Insurance Act, 1991 to
provide immediate relief in the event of any hazard to human beings, other living creatures/plants and
properties while handling and storage of hazardous substances.

The issuance of this consent does not authorize or approve the construction of any physical structures
or facilities or the undertaking of any work in any natural watercourse or in Government Poromboke
lands.

The issuance of this Consent does not convey any property right in either real personal property or any

exclusive privileges, nor does it authorize any injury to private property or Governm
any invasion of personal rights nor any infringement of Central, State Egf ﬁk}:‘ﬁalﬂi%ﬁhg PVT. LTD.
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20.

21.

22,

23.

24,

The occupier shall forth with keep the Board informed of any accident of unforeseen act or event of
any poisonous, noxious or polluting matter or emissions are being discharged into stream or well or air
as a result of such discharge, water or air is being polluted.

If due to any technological improvements or otherwise the Board is of opinion that all or any of the
conditions referred to above requires variation (including the change of any treatment system, either in
whole or in part) the Board shall, after giving the applicant an opportunity of being heard, vary all or
any of such conditions and thereupon the applicant shall be bound to comply with the conditions as so
varied.

In case there is any change in the constitution of the management, the occupier of the new
management shall file fresh application under Water (Prevention and Control of Pollution) Act, 1974,
as amended in Form-1I alongwith relevant documents of change of management immediately and get
the necessary amendment with renewal of consent order.

In case there is any change in the name of the company alone, the occupier shall inform the same with
relevant documents immediately and get the necessary amendments for the change of name from the
Board.

The occupier shall display this consent order granted to him in a prominent place for perusal of the
inspecting Officers of this Board.

District Environmental Engineer,
Tamil Nadu Pellution Contrel Board,
SALEM

70
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MEMORANDUM OF UNDERSTANDING

GOVERNMENT OF TAMIL NADU

M/s NUTRI FLAVOURS PRIVATE LIMITED

71
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This Memorandum of Understanding is Made on this Day 5" October 2023

| The Government of Tamil Nadu (shortly hereinafter called as GoTN) duly

represented by and acting through The General Manager,District Industries

Centre,Salem, and having office at LEstate, Salem- 636 004., which expression shall

unless repugnant to the subject or context. means and includes his successors in office

and assigns, of the first part,

AND

M/s NUTRI FLAVOURS PRIVATE LIMITED having their registered/factory
office at 146/3,,,Salem district, Tamil Nadu - 636404 by and through their authorized
signatory, Mr. PARIMALA MOHAN (hereinafter referred to as M/s NUTRI
FLAVOURS PRIVATE LIMITED , successors and assigns) of the other part.

GoTN and M/s NUTRI FLAVOURS PRIVATE LIMITED are hereinafter where the

¢ . context so permits referred to individually as "Party” and collectively as "Parties”

/s NUTRI FLAVOURS PRIVATE LIMITED wishes to establish the following

project(s) in Tamil Nadu.

Proposed
; - : | Employment
SLNe Project{Actvity) Location Inv (Rs.in
1 Proposed
Cr.)
MANUFACTURING OF CHICKEN
L _ Salem 575 50
POWDER

For NUTRI FLAVOURS PVT. LTD.
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It is assured to M/s NUTRI FLAVOURS PRIVATE LIMITED that GoTN will
extend necessary support and facilitation as set forth in this Memorandum of
Understanding (hereinafter referred to as "MoU").

Hence. the Parties hereby enter into this Mol and agree to co-operate on the
following in order 10 facilitate the timely establishment and operation of the project by
M/s NUTRI FLAVOURS PRIVATE LIMITED

NOW, THEREFORE IT IS HEREBRY AGREED AS FOLLOWS:-

1. Investment by Enterprises : M/s NUTRI FLAVOURS PRIVATE LIMITED
proposes to invest Rs. 57500000 (Five Crore Seventy Five Lakhs Rupees only )
provide emplovement for around 50 persons in this proposed project and shall

commence its operation in within 12 months.

2. Facilitation and support by GoTN: GoTN will provide facilitation and support to
/s NUTRI FLAVOURS PRIVATE LIMITED in the form of incentives as per
MSME Policy 2021, infrastructural support and regulatory facilitation as laid out

in this MoU, The GoTN agrees to provide subject to applicable laws.

a) A system of Fast Track all Clearances from various statutory and
regulatory departments throngh the Single Window portal as per Tamil
Nadu Business Facilitation Act -2018 and a system for effective

monitoring of fulfilment of obligations as agreed to in this MoU.

b) Infrastructure support to M/s NUTRI FLAVOURS PRIVATE
LIMITED promptly and expeditiously, along with various other agencies,
in the form of power,water supply. etc., in the manner set out as per the

applicable laws.

The MOU is not intended to be legally binding on the parties but expresses the spirit of

co-operation and the best intentions of the parties to achieve the purposes stated herein

For NUTRI FLAVOURS PVT. LTD.

Director
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(if applicable). This MoU does not have any commercial terms, or any consideration

involved at all.
This MOU shall be in force and effect from the date of execution by the parties herein.

This MOU is subject to additions and /or variations and /or deletions with the mutual

consent in writing of the parties hereto.

AUTHORISED SIGNATORY:

On behalf of
M/s NUTRI FLAVOURS PRIVATE The General Manager,
LIMITED District Industries Centre,

L.Estate, Salem- 636 (04,

\Q‘lmSL Name :

Name : Mrf PARIMALA MOHAN Title : The General Manager, Salem.
Title : PRESIDENT

Dated :
Dated :

IN WITNESS WHEREQOF, the Partics here to have hereunto set and subscribed their

hands on the day, month and year first above mentioned at Salem, Tamil Nadu.

WITNESS 1

winsessn 0 Yo €D o

For NUTRI FLAVOURS PVT. LTD.

: o, s l/j}'\-’ -

Cirector
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English Translation of Page No. 74

TAMIL NADU POLICE
PETITION RECEIPT
Police Station: KARUMALAIKOODAL District: SALEM
CSR No.159/2024

1. Date & Time of Receipt: 28-06-2024 16:00
2. Place of Occurrence . PUDHU REDDIYUR VILLAGE

3. Petitioner : SHANMUGA SUNDARAM
' (S/0) NATARAJAN, GENERAL
MANAGER, NUTRI FLAVOURS
PRIVATE LIMITED, 146/3,
PUDHU REDDIYUR VILLAGE
KARUPPU REDDIYUR

4. Counter Petitioner

5. Description of Counter: RAMASAMY,
BHOOVARAGHAVAN &

Petitioner OTHERS
6. Nature of the Petition :  MISCELLANEOUS
7. Mode of Information : WRITTEN

8. Brief of the Petition
The Petitioner states that he is working as a General
Manager in Nutri Flavours Private Limited, Pudhu Reddiyur

Village. That their company segregates raw materials from the

For NUTRI FLAVOURS PVT. LTD.

Director
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English Translation of Page No. 74

agriculture grains and manufactures food and health
products.

For which, they have obtained appropriate approvals from the

departments concerned. In spite of this, the counter petitioners,
with the malafide intention of extorting money from the company,
have been continuously sending false complaints to various
departments. Hence, this petition for taking appropriate action

and the petition receipt for the petition.

Sd /-xxxxx
Thumb Impression/ Signature
Signature of the Petitioner MURUGAN R

INSPECTOR OF POLICE

For NUTRI FLAVOURS PVT. LTD.
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W.P.No.32598 of 2024

IN THE HIGH COURT OF JUDICATURE AT MADRAS

Be TR

WEB COPY DATED : 25.03.2025

CORAM

THE HON'BLE MR. JUSTICE §. M. SUBMMMRﬁ
AND
THE HON'BLE MR. JUSTICE K. RAJASEKAR

Writ Petition No.32598 of 2024

1.P.S.Ramasamy
2.V.Mayilsamy

3.8.Subramani ... Petitioners

Vs.
1.The Chairperson,
Department of Environment,
No.1, Jeenis Road,
Panagal Building, Ground Floor,
Saidapet, Chennai — 600 015.

2.The District Collector,
Office of District Collector,

Fort Main Road,
Salem — 636 001.

3.The Joint Chief Environmental Engineer (Monitoring),
Tamil Nadu Pollution Control Board,
No.9, 4% Cross Street, Brindhavan Road,
Fairlands, Salem - 636016,

4.The District Environmental Engincer,

Tamil Nadu Pollution Control Board,
17276, Meyyanur Main Road, Salem — 636004,

httpstiwera. mhe.in gov.infjudls
178

For NUTRI FLAVOURS PVT. LTD.
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5.1%& Deputy Director of Agriculture,
Is ¢ ﬁiﬁi::{ﬂ ~ 636001.
6. The Executive Officer, ‘
P.N.Patti Town Panchayat, Salem District.

7.M/s.Nutri Flavours Private Limited,
Rep. By its Director K_.M.Sakthivel,
S.F.No.146/1B2, 146/3,
Potaneri Nalla Goundampatti Village,
Mettur Taluk, Salem District.
Head Office at
No.88/2, AB Block, o
1* Street, Anna Nagar,
Chennai — 600 040. ... Respondents

N

Writ Petition filed under Article 226 of the Constitution of India for
issuance of Writ of Mandamus to direct the respondents 1, 2 & 4 to consider the
resolution passed by the petitioners on 30.08.2024, seeking action against the 6"
respondent’s industry and its closure to safeguard the right to life of the villagers,
and pass orders within time frame fixed by this Court after providing opportunity

to the petitioners.

For Petitioners : Mr.S. Kousile-MS/2474/2018

&
ForRR1,2&5 : Mr.G.Ameedius,
Government Advocate
ForRR3 & 4 : Mr.V.Gunasekar,
Standing Counsel for TNPCB
For R6 : Mr.P.Ganesan
For R7 : Mr.B,Thirumalai
hﬂpﬁf}mm;;smmla
For NUTRI FLAVOURS PVT. LTD.
AR e
Directaor
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(Order of the Court was made by S. M. SUBRAMANIAM, 1)

The writ of mandamus has been instituted to direet the respondents 1, 2
and 4 to consider the reselution pagsed by the petitioners on 30.08.2024, seeking
action against the 7" respondent’s Industry and its closure to saleguard the right
to life of the villagers, and pass orders within time frame fixed by this Court

after providing opportunity to the petitioners,

2.With reference to (he gricvances of the pefitioners that the 7%
respondent Industry is causing pollution and violating environmental norms, the
Pollution Control Board authoritics have initiaied actions, Inspeclions were
conducted and the authorities found that the Pollution Norms are violated,

further enforcement actions are initiated.

3. The learned Standing Counsel for the Tamil Nadu Pollution Control
Board relying on the counter would submit that the electricity power supply was
disconnected on 14.01.2025 and the industry is not [unctioning as on today.

Even on carlier occasion, the clectricity connection was disconnected and even

after disconneetion, the 7™ respondent continued to violate pollution and based

hittps e mhe.tngov infjudis
38

For NUTRI FLAVOURS PVT. LTD.
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“on the representation of the e respondent, electricity connection was restored.

WEB COPMY
During next inspection also, the authorities found that the 7t respondent violates

the Pollution Control Rules and direction was issued and the relevant paragraphs

of the counter in paragraph Nos.19 and 20 which reads as under:

“19.1t is respectfully submf-ﬁed that based on that the unit
was inspected by TNPCB officials on 19.10.2024 and

recommended for consideration of suspension of closure

\od

direction and temporary restoration of power supply to the unit.

The Board has issued the suspension of closure direction and
temporary restoration of power supply to the unit for a period of
2 months up to 13.01.2025 subject to the following conditions

vide proc dated 12.11.2024.

I.The unit shall carry out the implementation of additional
odour control through NEERI as reported and shall furnish the
study report within 2 months.

IL.The unit shall provide compound wall all around the

unit’s premises within 2 months.

II1.The unit shall operate the ZLD system effectively and

continuously 5o as to achieve zero discharge in the unit.

heps e mbetn.gov.infjudis
478

For NUTRI FLAVOURS PVT. LTD.
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Director
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W.P.N0.32598 of 2024

e IV.The unit shall ensure that no overflow of seepage
WD CUTY effluent/percolation to nearby land/wvater source owned by

private/public at any point of time.

V.The unit shall maintain log books to verify the operation

of ETP.

VI.The unit shall improve the operation of APC measures

to address the public complaints.

20.0t is respectfully submitted that based on the above it is

clear that the action has been taken against the unit by the
answering Respondents for the non compliance of consent
conditions. At present the Board has issued the suspension of

- closure direction and temporary restoration of power supply to
the unit only for a period of 2 months up to 13.01.2025 subject to
the conditions for implementation of Pollution Control measures

as mentioned above.”

4. In view of the fact that the action has already been initiated by the
Pollution Control Board Authorities, they are directed to ensure that the law

relating to Pollution Control is complied with scrupulously.

+ hitpsdiveny.mhe. ;;.3 govinfudis

i For NUTRI FLAVOURS PVT. LTD.
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) ' W.P.No.32598 of 2024
COPY
5. With the above observation, the writ petition stands disposed of. There

shall be no order as to costs.

(S.M.S., 1) (K.RS., J)
25.03.2025
(1/2)

L

ssi

Index: Yes

Speaking Order: Yes/No
Neutral Citation Case : Yes/No

To:

1.The Chairperson,
Department of Environment,
No.1, Jeenis Road,
Panagal Building, Ground Floor,
Saidapet, Chennai — 600 015.

2.The District Collector,
Office of District Collector, )
Fort Main Road,
Salem - 636 001.

3.The Joint Chief Environmental Engineer (Monitoring),
Tamil Nadu Pollution Control Board,

No.9, 4™ Cross Street, Brindhavan Road,
Fairlands, Salem — 636016.

https:fferien mhe tn.gov.infjudls
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WiB & heDistrict Environmental Engineer,
L amil Nadu Pollution Control Board,
1/276, Meyyanur Main Road, Salem — 636004.

5.The Deputy Director of Agriculture,
Salem — 636001.

6.The Executive Officer,
P.N.Patti Town Panchayat, Salem District.

7 M/s Nutri Flavours Private Limited,
Rep. By its Director K.M.Sakthivel,
S.F.No.146/1B2, 146/3,

Potaneri Nalla Goundampatti Village,
Mettur Taluk, Salem District.

Head Office at

No.88/2, AB Block,

1* Street, Anna Nagar,

Chennai — 600 040.

hitps:divessmhc in govinjudis
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W.I.No.32598 of 2024

§. M. SUBRAMANIAM,, J.
AND
K. RAJASEKAR.,J,

ssi

W.P.No.32598 of 2024

25.03.2025
(172)

For NUTRI FLAVOURS PVT. LTD.
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05.NEERI VISIT

[t | I
é_ GPS Map Camera §
.

#  Salem,Tamil Nadu,India
~ Mettur, Salem, Tamil Nadu 636456, India
" Lat 11.793283, Long 77.849010
4 06/07/2025 11:26 AM GMT+05:30
L Note : Captured by GPS Map Camera

-
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English Translation of Page No. 86

TAMIL NADU POLICE
PETITION RECEIPT
Police Station: KARUMALAIKOODAL District: SALEM
CSR No.355/2025
1. Date & Time of Receipt: 01.09.2025 12:00

2. Place of Occurrence : NUTRI FLAVOURS PRIVATE
LIMITED COMPANY

3. Petitioner - MOHAN RAJ
NUTRI FLAVOURS
PVT LTD, PUDHU
REDDIYUR VILLAGE, METTUR
TALUK, SALEM DISTRICT

4. Counter Petitioner

5. Description of Counter: Shri. RAMASAMY,

Petitioner BHOOVARAGHAVAN
& MANI
6. Nature of the Petition : WORDY QUARREL
7. Mode of Information : WRITTEN

8. Brief of the Petition
The Petitioner Mohanraj works as a Factory Manager in
Nutri Flavours Private Limited Company. On 31.08.25 around

6.45 p.m., a lorry containing HCL Load came to the factory.

For NUTRI FLAVOURS PVT. LTD.
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Director
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English Translation of Page No. 86

Following the lorry, one Shri. Ramasamy entered the petitioner’s
factory and abused the Managing Director of the company. The
counter petitioner came again next day morning and asked
whether the lorry had gone. He came again and blocked the
entry of SOLA ASH Lorry into the factory and made the lorry to
stand on the main road. One Mr. Mani blocked the petitioner’s
way to the factory by placing poles on the road. As a result, they
are not able to follow the guidelines of Pollution Board. Hence,
the petition and necessary action be initiated.

Sd/ -xxxxxx Sd/-xxxxxx

Signature of the Petitioner (Sabapathi D)
Sub Inspector of Police

For NUTRI FLAVOURS PVT. LTD.
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" Place : Khuduridi, Mettur
Date : 06/09/2025
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English Translation of Page No. 91

CASE FILED AGAINST TWO PERSONS FOR BARGING INTO
THE FACTORY AND THREATENING THE FACTORY
EMPLOYEES

Mettur, Oct 9

Mohan, 71, resides at 15t Street, Anna Nagar, Chennai. He
runs a factory, after obtaining necessary Govt approvals, named
Nutri Flavours Private Limited for manufacturing Protein Powder
at Pudhu Reddiyur Village, P.N. Patti Town Panchayat, Salem
District. He is the Managing Director of the Company.

Ramasamy, 70 and Mani, 75 belonging to Pudhu Reddiyur
Village barged into the factory on 27% and threatened the
employees to stop the work alleging that the protein powder
manufactured in the factory spoils the ground water and
agriculture. In this regard, based on the complaint lodged
yesterday by Mohan, Police filed a case against Ramasamy and

Mani and the investigation is on.

For NUTRI FLAVOURS PVT. LTD.
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English Translation of Page No. 92

CASE FILED AGAINST THE ELDERL.Y FOR BARGING INTO
THE FACTORY AND ISSUING DEATH THREATS
Mettur, Oct.10

Police has filed case against two persons for issuing death
threats to the employees by barging into a Private Factory near
Mettur.

Mohan, 71, resides at 1st Street, Anna Nagar, Chennai. He
runs a factory named Nutri Flavours Private Limited for
manufacturing Protein Powder at Pudhu Reddiyur Village, P.N.
Patti Town Panchayat, Salem District. Ramasamy, 70 and Mani,
75 belonging to Pudhu Reddiyur Village have been spreading
false information about the factory since 2023. At this juncture,
day before yesterday, they barged into the factory and prevented
the employees from discharging their duties. They threatened the
employees that they would burn them alive along with the Acid
Lorry coming into the factory. Consequent to that, the factory
owner Mr. Mo.han lodged a complaint with Karumalaikkodal
Police Station. On the basis of this complaint, Sub Inspector
Srinivasan filed a case against Ramasamy and Mani and

conducting the inquiry.

For NUTRI FLAVOURS PVT. LTD.
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Place : Khuduridi, Mettur
Date : 08/09/2025
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Place : Khuduridi, Mettur
Date : 30/12/2025
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NUTRI FLAVOURS PRIVATE LIMITED

No. 88/2. AB - Block, 1st Street, Anna Nagar, Chennai - 600 040. India.
Phone : 491 - 44 - 2628 9003, 2628 9004, 4218 9654, Fax : +81 - 44 - 4261 5110
E-mail : nutriflavours@gmail.com, nutriflavours@vsni.net.

To Date ; 09.12.2025

The District Environmental Engineer,

Tamil Nadu Pollution Control Board,

TNHB Layout (Behind EPFO Office),

Govt.Higher Secondary School Road, Sarkar Kollapatti,
Thalavaipatti Post, Salem West Taluk,

Salem District - 636302.

Respected Madam,

Sub: Request for revocation of closure direction / restoration of power
connection to our unit — Submission of compliance report on the
conditions stipulated in the Directions issued to our unit — Reg.

Ref: 1. TNPCB Proc.No.T7/TNPCB/F.1959/SLM/Suspension of closure/
Water/2024, Dated 29.04.2025.
2. TNPCB Proc.No.T7/TNPCB/F.1959/SLM/Suspension of closure/
Air/2024, Dated 29.04.2025.

We submit that we have been issued with suspension of closure direction and
temporary restoration of power supply to our unit under provisions of the Water
(P&CP), Act 1974 and Air (P&CP), Act 1981 for a period up to 6 months (i.e.)
28.10.2025 subject to certain conditions to comply with. Now we submit that we
have complied with all the conditions stipulated in the above said directions as
follows and request that the closure direction issued our unit shall kindly be revoked
and the power supply shall kindly be restored early please.

Sl Conditions stipulated in the

‘No. suspension of closure order Compliance
| | dated 29.04.2025

| Water & Air: e COR

' 1. | The unit shall introduce anaerobic | We have designed and installed a UASB
| treatment before aeration tank in the | unit (anaerobic treatment) before the
ETP. aeration tank in the ETP. The
construction work is completed on
10.08.2025. The UASB system has

started treating efflnYHERLFEJIF QURS PYTLTD
Attached the flow chart of t | -
¢ RN -

§e

process and pictures for your refer

Divector

Ayfu Reddiyur Village, Karuppu Reddiyur (Post) - 636 404, Mettur Taluk, Salem Dist.
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NUTRI FLAVOURS PRIVATE LIMITED

No. 88/2, AB - Block, 1st Street, Anna Nagar, Chennai - 600 040, India.
Phone : 491 - 44 - 2628 9003, 2626 9004, 4218 9654, Fax : 401 - 44 - 4261 5110
E-mail : nutriflavours@gmail.com, nutriflavours@vsnl.net,
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| 2. | The unit shall adopt extended | We have introduced a high-capacity
aeration in the ETP. blower with an 12" Disc Diffusers to
increase the efficiency of the aeration
process. As part of the ETP operations,
extended aeration time has been
implemented to improve overall
treatment effectiveness. Attached Photos
for reference.
3. | The unit shall carry out all the | We have implemented, that all process
process and treatment activities | and treatment activities are carried out
- within closed premises, ensuring the | within a closed premises.
 safety of the workers.
4 | The unit shall provide online VOC

sensors in the location(s) to be
 identified by the AEE, Mettur and
' the same shall be connected to the
- Air Quality Watch of the Board.

We submit that in our Production
process VOC will not be generated at
any stage of process, earlier we were
processing ETP in aerobic conditions
due to which VOC is generated and
getting odour problems but in our new
system we have changed the process to
anaerobic conditions where it's done in
close conditions and VOC will not be
generated. In this regard, we have
carried out VOC study through reputed
NABL Accredited Lab M/s. Glens
Innovation Labs Pvt Ltd, Chennai and
the analysis report is attached herewith.

The unit shall carry out continuous
air sampling through NEERI and
furnish report to the Board.

NEERI's representatives have visited our
unit on 06.07.2025 and 28.10.2025 and
carried out continuous air sampling at
the identified air sampling point and
furnished the report copy of the same is
enclosed. And also as per the NEERI
Official referred the Global Lab and
Consultancy Services, Salem carried out

the air sampling and the reports are

enclosed. For NUTRI FLYATDU

p—

D

RSPVTLTD
) Ué}‘ g

t\\ Director

Factory S. No. : 1463, Pudu Reddiyur Village, Karuppu Reddiyur (Post) - 636 404, Mettur Taluk, Salem Dist.
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NUTRI FLAVOURS PRIVATE LIMITED

No. 88/2, AB - Block, 1st Street, Anna Nagar, Chennai - 600 040. India.
Phone : +91 - 44 - 2628 9003, 2628 9004, 4218 9654, Fax : 491 - 44 - 4261 5110
E-mail : nutriflavours@gmail.com, nutriflavours@vsnl.net.
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“unit  shall carry out
implementation of additional odour
control measures through NEERI as
reported and furnish study report to
the Board.

NEERI's representatives have verified
our Odour control measures provided in
our wunit and satisfied with the
performance of the same and the report
of the NEERI is enclosed herewith.

The unit shall explore the possibility
of providing biofilter additionally as
Air Pollution Control measure for
controlling odour.

We have already installed additional
APC measures i.e. bio filter as per the
instruction for the effective control of
odour. Photographs of the same is
enclosed.

| The unit shall provide metal mesh

with wind net on top of the
compound wall to a cumulative
height of at least 4m.

We have provided the metal mesh with
wind net on top of the compound wall as
per the instruction to a cumulative height
of 4m. Photograph of the same is
enclosed.

The unit shall operate the ZLD
system effectively and continuously
so as to achieve zero discharge in
the unit at all times.

We are operating and maintaining the
ZLD system effectively and continuously
so as to achieve zero discharge of trade
effluent at all times.

10.

The unit shall explore any other
APC/WPC measure to curtail odour
nuisance.

As we have already provided adequate
Air Pollution Control measures and
treatment system for the treatment of
waste water to control the odour
nuisance further ETP/APC measures not
required.

| The unit shall furnish a detailed

repot by NEERI on the
implementation of the improvements
suggested above and their impact

on curtailing odour nuisance

The detailed report furnished by the
NEERI is enclosed herewith.

Thanking You,

Yours faithfully,

For NUTRI FLAVOURS PRIVATE LIN

Th M (he-ae_.

AUTHORIZED SIGNATORY

For NUTRIFLAVOURSPVT LTD

L

Factory S. No. : 146/3, Pudu Reddiyur Village, Karupql.bgaddiyur (Post) - 636 404, Mettur Taluk, Salem Dist.
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Flow Chart OF (E.T.P, R.O AND RM.S)

Ms.Nutri Flavours Private Limited., Meftur,

103
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REVAMPED AND MAINTAINED BY:

S(TE DETAILS ERODE ENVIRO CARE
s NUTRI FLAVOURS Put LTD CKR Nagar Mullasa kaadu,
Survey no:14E3 mellur SF. No:297 / 2 Muniyappam Kovil
Streat, Soolai-Erode-838004.

taluk, pudureddiyul village salem,
sabem west, Tamd Nadu, 636404
Fesa Mo 12423999000520

Ph.No; +31 9500510033, +91 9944408677

For NUTRIFLAVOURSPVTLTD
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COMPLETION REPORT 1
ANNEXURE 1

01.UASB UNIT CONSTRUCTION COMPLETED

- hudurldl Tamil Nadu, Indla
* 8 Qrvx+9j, Khuduridi, Tamil Nadu 636404, India
i Lat 11.793033° Long 77.850085°

21/08/2025 0116 PM GMT +05:30

|2
_L;

Khuduridi, Tamil Nadu, India

Qryx+8j, Khuduridi, Tamil Nadu 636404, Ind'a -
Lat 11.792974° Long 77.860007° RSPVTLTD

21/08/2026 01:17 PM GMT +06:30

r': , Di:)\n:mr
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105
02.HIGH CAPACITY BLOWER

Khudurldl Tamll Nadu, India
Qrvx+8), Khudurldi Tamil Nadu 635404 India
Lat 11.783084° Long 77.850163°

21/08/2026 12:17 PM GMT +05:30

For NUTRIFLAVOURSPVTLTD

PN LM«

Dll ec%)m
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03.ALL PROCESS AND TREATMENT
ACTIVITIES TO BE CARRIED OUT
WITHIN A CLOSED AREA

For NUTRIFLAVOURSPVTLTD
B\
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03.ALL PROCESS AND TREATMENT
ACTIVITIES TO BE CARRIED OUT WITHIN A
CLOSED AREA

For NUTRIFLAVOURSPVTLTD

\‘.;‘Ic.._\\ %)\\ . \\\ H\&Ly,
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GLens Innovation Labs Pvt Ltd.

Certified as per 150 9001:2015 & 150 45001:2018

TEST REPORT

Report No :EN25100753

/LR No. : TC-B58225000007545F

Name of the Client : Nutri flavours Pvt Ltd
Address of the Cliemt :No. 8872, AB block, 1st Street, Anna Nagar,

Chenai - 600040 Sampling Date 1 31-0et-2025
Sample Name : Ambient VOC Sampling Date : 31-0ct-2025
Sample Description : Ambient VOC Received Date @ 31-Oct-2025
Sampling Lovation : GLR Terrace Arca-Benzene-1 Commenced On : 31-Oct-2025
Sample Suhmission Type : Collected by Lab Representative Completed On  : 08-Now-2025
Sample Condition + Fit for Analysis Report Dale : 08-Nov-2025
Sampling Plan and Method  : GL/EN/SOP/109

Test Results

S. No. Parameters | units | ResuitsObtained Test Method

Discipline: Chemical

Group: Atmaspheric Pollution

1 1,1,1 2-Tetrachioroethans pg/m3 BLO(LOQD.1) GL/EN-INSSOPDI0 fssoe no & Dr: 0275 04
2 | 1,1,1-Trichlwocthane pim3 BLQULOOQ0.1) GL/EN-INS SOPI0 Fasae no & Dr: 120504
3| L122-Tetmuchloroethane pgm3 BLQ(LOQ0.1) GLEN-INSSOP/10 g no & Dr; 0245 04
4 1,1,2-Tetrachioroethane pg/m3 BLEYLOQ0.1) GLEN-INS/SOPA 10 ks no & Dr: 020504
5 | L1-Dichloro-1-propene pg/m3 BLOQ(LOQ:0.1) GLEN-INSSOPO 1D Losue no & Di- 0205 04
6 | 1,1-Dichlorcethane pg/md BLO(LOQ0.1) GL/EN-INS SOPO 14 Tssse no & Dr: (205,04
7 | 1,1-Dichlorethylenc pgim3 BLO(LOQ:O 1) GL/EN-INSSOPA LD fsne no & Dr: 020504
£ | 12- Dichlorobenzene ugm3 BLO(LOQ:0.1) GLEN-INS SOPA 10 lusus no & Dr: 02405 04
§ | 1,2 -Dichlorgethane pgim3 BLO(LOQ:0.1) OL/EN-INS/SOPA0 10 [ssuo no & Dr: 020504
10 | 1,23-Trichlorohenzense pg/m3 BLO(LOQ:0.1) GLEN-INSSORDIE Iuve no & Dt 020804
11 | 1,23-Trichlarpeopane pg/m3 BLQ(LOQ:0.1) GL/EN-INS SOPD 10 [ no & Dt 02054
12 | 1, 24-Trichlorobenzene pg/m3 BLO(LOQ:0.1) GL/EN-INSSOPA 1@ eue no & Dr: 02054
13 1,2 4-Trimethylbenzene pg/m3 BLO(LOQ:0.1) GL/EN-INS S0P lasse no & Dt 0205.04
14 | 12-Dibromo-3-chliropropane ug/m3 BLO(LOQ:0.1) GL/EN-INS SOP10 Liswe no & Dt 020504

By

E. PRITHIVIRA ) K

LAB MASA SER

Terms and Condithons:

* The test results related only to the lems tested,

* The test report shall not be reproduced in full or part without the written approval of Glens,
© The test items will not be retained for more than 15 days from the date of lssue of test reportexcept In the case as requived by the applicable

regulations.

SLERS WeRUVATION LAES Pui Lid, m6/1,1 5t Floar , Srl Jothi Complex Murugesan Streat, Balavinayagar Nagar, Arumbaikam Chennai 600106

© The Laborstory’s responsibiiity under this report is limited 1o proven wilful negligance and will In no case be more than the involved amount.
b A Satisfactory test report In no way Implies that the product tested Is approved by NABL,

For NUTRIFLAVOURSPVTLTD

P\

=

Irector
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GLens Innovation Labs Pvt Ltd.

Cartified as per 150 9001:2015 & IS0 4500112018

TEST REPORT

- FE——

Report No: EN25100753

ULR No. : TC-858225000007545F

8. No. Parameters Units Results Obtained Test Method

15 1, 2-Dibrownoethians pgmd BLO(LOEO.1) GLEN-INSSOPO D lens fo & D 020504
16 | 1,2-Dichlwopropane pg/m3 BLO(LOQ0.1) GLAMN-INS S0P | Tose 0o & DE: 020554
17 | 1,35 Trimethylbename g3 BLO(LOQO.1) GLIEM-INS/SGR10 Tase a & DY 6105 04
18 | 1,3 Dichlonobenzene pg/m3 BLO(LOO0.1) QLIN-INSSOPA D lswe o & Dt 020704
B 19 | 1.3-Dichlorapropane pg/md BLO(LOO:O 1) OLEN-INS SCPH1 fowses no & D 0205 04
20 | 1| 4-Dichlorobonocne pmd BLO(LOG:0.1) GIL/EN-TNS,SOP10 Juene no & Dr: 0205 04
21 | 2.2-Dichloropropane pgimd BLO{LOQ0.1) GLEN-INGSOPGI0 s no & Dr: 0204 04
22 | 2-Chemotntuene pg/m3 BLOLOOD 1) GL/BN-INSSORDD Lo no & D 07405 04
23 | 4-Chkotoluone paim3 BLO{LOQ0.1) GLEM-INS S0P liswe no & Dt 02405 04
24 | Bermone pg'md BLO(LOQ:0.1) GL/EN-INS/SOP010 Tusue no & Dt 020204
25 | Bromohenaene pa/m3 BLO(LOQ0 1) GL/EN-INS SOPD10 luwse no & Dr 0205 04
26 | Bromochkwomethane ppfmd BLOYLOGO.1) OL/EN-TNS/SOP/O10 leen no & Dt 020504
27 | Bremedichlonomethane pgfm3 BLO(LOQ:0.1) GLEN-INSSOPDI0 bve o & Dr: 0205 54
28 | Bromoform pm3 BLO(LOQA.1) GLEN-INS S0P Iemse no & D 020504
29 | Carbomicirachloride pg/md 1.95 GL/EN-INS SOPIT ) fesne no & Dt 02305 64
30 | Chlorobenzene pg'm3 BLO{LOQD.1) GL/EN-INS SOP/I 0 Tvsoe no & Dt 02405 04
31 | Chloseform pg/m3 1.59 GL/EN-INS S0P [0 Leswe no & Di: 020504
32 | cis-12-Dichlorocthylone pa/m3 BLO(LOQ:0.1) GL/EN-INS SOP/010 Josne no & De: 62405 04
33 | Cis-13-Dichloropropene pg/m3 BLQ{LOQ0.1) GLEN-INS/SOBDID s no & De: 024504
34 | Comene pgAn3 BLO(LOGQ0.1) GL/EN-INS SOPDI0 Tssus no & De: 6205 04
35 | Dibromochloromethane pg/od BLO(LOQ0.1) GLEN-INS S0P fsswe no & Dt 020504
36 | Ditvomomethane pg/m3 BLQ(LOQ0.1) GLEN-INS/SOPD10 Tssae 0o & Dt: 0205 04
37 | Dichincomethane pgfm3 141 GLEN-TNS/SOB0 i faase no & Di: 620504
38 | Ethylbonzone ug/m3 037 GL/EN-INSSOPO 10 fusne po & Dr: D205 04
39 | Hexschlono-1 3-butsdiene pg/m3 BLO(LOQ0.1) GLEN-INSSOPTI0 [esue no & Dt: 020504
40 | mXylone yg/m3 BLO(LOQ:0.1) GL/EN-INS $OP/010 Tnsuc no & Dtz 0205 04
41 | Napihalene pg/m3 BLO(LOQ:0.1) GLEN-INS SOPD 10 Lescie no & De: 0205 04
42 | n-Butylberzene pa/m3 BLOYLOQO 1) GLEN-ING SOPO10 bussse no & Dt 0205 04
43 | n-Propylbenzene ug/m3 BLQLOQ0.1} GLEN-INS/SOPAI0 lusse no & Dr: 8302 04
44 | o-Kylene pg/m3 037 GLEN-INSSOPAOW lusus no & Dr: €205 04
| 45 | plspropylicluene pg/m3 BLOYLOQ0.1) GL/EN-INS/SOP/O10 Lsss nio & Dy: 02605 04

E. PRITHIVIRA JIAN
LAB MANAGER

GLERS INNOVATION LABS Pvt Lad, /1,3 St Floor , 5 Jothl Complex Murugesan Street, Balavinayagar Nagar, Arumbakiam Chennal 600106

Terms and Conditions:

¥ The test results related only to the items tested,

. mtutfwdulnmhrminMwuNwmmmmuvdﬁm

¥ The test items will not be retained for more than 15 deys from the date of lssue of tast report except In the case as required by the

regulations

* The
uww-wuwumnmumnuumuwmmwunmmummmmm v

¥ nsmﬁammmhmmyhﬂmmmnmmwunmwmu

Page 20t 3

For NUTRIFLAVOURSPVTLTD
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GLens Innovation Labs Pvt Ltd.

Certified as per IS0 8001:2015 & 150 45001:2018

TEST REPORT

Report No: EN25106753
ULR No, : TC-858225000007545F

8. No. Parameters Units Results Obtained Test Method
46 | p-Xylone g/ BL(LOQ0.1) OL/BN-INSSOPATD tesne o & Dr: 205 04
47 | seoButylbenzene p/m3 BL(LOQ:0.1) GLEN-INS/SOP10 Tamnt o & D 029 04
48 | Styrens ng/m3 0.72 GLEN-TNS SOPDID Lusue no & Di: 02704 04
49 [ tent-Butylenzcne pe/m3 BLQ(LOQD.1) GL/EN-INS/SOPD faeuss 1o & De: 02165 04
50 | TewacMoroethylene ug/m3 BLQ(LOQ:0.1) GLEN-INS SOPDI st no & DE 02405 54
51 | Totene pg/m3 BLO(LOQ0.T) GLEN-INS/SOPI0 Tascic 1io & Di: 020% 04
52 | trans-1,2-Dichlososthens pg/m3 BLQ(LOQ:0.1) GLEN-INS/SOPDI0 fussc nio & Di: 0305 64
53 | trans-1,3-Dichhoroprogene pgim3 BLQ(LOQ:0.T) GL/EN-INS/SOPAOID Jusuz mo & Dr: 02405.08
54 | Trichlonetiylenc pgfnd BLOYLOQ0.1) GLEN-THSAOP0 Trese 50 & Dt 000%.04
Note:- BLQ - Below the Limit of Quantification, LOQ - Limit of Quantification,
++3End of Report***

For NUTRIFLAVOURSPVTLTD

Au

E. PRITHIVIRAJAN
LAB MANASER
Paga J oty

GLENS INHOVATION LABS Pt Ltd, B6/1,1 5t Fioor , S Jothi Complex Murugesan Street, Balavinayagar Nagar, Arumbakiam Chennai 600106
Terms and Conditions:

* The test results related only to the items tested,

* The test report shall not be reproduced in full or part without the written approval of Glens.
* The test items will not be retalned for more than 15 days from the date of lssue of test reportexcept In the case as required by the applicable

regulations.

* The Laboratory’s responsibility under this report Is limited 10 proven wittul negligence and will in no case ba more than the involced amount.
. .ﬂSaﬂshmwtnuremr!Innqwayhupunthnwwmmuﬂimm by NABL
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GLens Innovation Labs Pvt Ltd.

Certified as per 150 9001:2015 & 150 45001:2018

TEST REPORT

Report No: EN23100754
ULR No. : TC-858225000007546F
Name of the Cliem : Nutri flavours Pyt Lid
Address of the Client : No. 8872, AB block, 1st Street, Anna Nagar,
Chennai - 600040 Sampling Date  ; 31-O01-2025
Sample Name : Ambient VOC Sampling Date  : 31-00t-2025
Sample Description : Ambient VOC Received Date @ 31-Oct-2025
Sampling Location : ETP Area-Benzene-2 Commenced On : 31-0ct-2025
Sample Subimission Tvpe : Collected by Lab Representative Completed On  : 08-Nov-2025
Sample Condition : Fit for Analysis Report Date : 08-Nav-2025
Sampling Plan and Metbod  : GL/ENSOP/109
Test Results
S. No. Parameters Units Resulits Obtained Test Method
Discipline: Chemical
Group: Atmospberic Poliution
1| LL12-Tevachioroethane pg/m3 BLO(LOQD.1) GLINANSSOPIGI0 Lasse nes & D 620504
2 | L1L}-Trichkwocthane fgm3 BLO(LOQ0.1) GL/EN-INS/SOPID lsnse no & Dr: 0305 04
3 | 1,1,22-Tetrachlomocthane Hg/nd BLO(LOQ:0,1) GL/EN-INSSOPA 10 Issue no & Di: 020504
¢ | L12-Tetrachlorocthane ug/m3 BLO(LOQ.0.1) GL/EN-INS/SOPD10 I no & Dr: 02/04 04
5 | Li-Dichloro-1-propene pug/m3 BLO(LOQ:0.1) GL/EN-INS/SOPA 0 [wse no & Dt 0270504
6 | Ll-Dichiorocthane pg/m3 BLOLOQ:0.1) GL/EN-INS SOPI 0 Lsrue vo & D: (20504
7 | LI-Dichlosoetiylens ug/m3 BLQ{LOQ:0.1) GUEN-INS S0P 10 1se no & D 0205 04
§ | 1.2 Dichlorobenzene ug/m3 BLO(LOQ:0.1) GL/EN-INS SOPO10 Jusse ao & Dt: 0205 04
9 | 1.2 -Dicddoroethane pg/m3 BLO(LOQ:0.1) GL/EN-INS SOP0 Lusuz no & Dr: 020% 04
10 | 1.23-Trichlorobenzcne pg/m3 BLO(LOQ.0.1) GLAEN-INSSOPO10 lssse 1o & DE: 0210504
11| 1.23-Trichloropropane pe/m3 BLO(LOQ0.1) GL/EN-INS/SOP10 Lnsse nio & D 02405 04
12| 1.24-Trichlorobenzene pg/m3 BLO(LOQO.1) GLEN-INSSOPAI0 I ne & Dr: 0206 04
13| 124 Trimethylbenzone pg/im3 BLO(LOQ0.1) GL/EN-INS SOPO 10 Ivive no & Dr: 0205 04
14 | 12-Dibrome-3-chloropropane ug/m3 BLO(LOQ:0.1) GLEN-INSSOPGI0 Isie no & Dr- 0205 04

3,

E. PRITHIVIRA AN
LAB MANAGER

—

ATIUR LABS PviLad, W6/1,1 S1 Floor , Sri Jothl Complex Murugesan Street, Balavinayagar Nagar , Arumbakkam Chennal 800106
Terms and Conditions:

Page 1 of 3
" The test results related only to the items tested. ) v
" Vhatustroprtehullnot e megridiniie il et Ly For NUTRIFLAVOURS PVTLTD

* :'thitemswmnotbuaulwdhrmnuunn 15 days from the date of issue of test report except in the case as required by the

: “"Wlmwu&llwmmhmmklmmhmmhlwmwﬂlhmmhmﬂmhw
A Satisfactory test reportin na way implies that the product tested Is approved by NABL,
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GLens Innovation Labs Pvt Ltd.

Cortified as per 150 9001:2015 & 150 45001:2018

TEST REPORT

Report No: EN25100754
ULR No. : TC-858225000007546F

S. No. Parameters Units Results Obtained Test Method
15 | 1.2-Dibromosihane pemi3 BLOLOG0.1) GLEN-INESOPGID Touss no & Dy 0207 04
16 | 12-Dichlorapropae ug/m3 BLO(LOG:0.1) GLEN-INSACPO10 T no & Dr: 02405 04
17 [ 1,3,5-Trimethyfbenzone =l jg/n3 BLO(LOQO.I) GL/EN-INS SOPA} 10 Tt 70 & Dr: 020% 04
18 |1 3Dichlwehonzone pg/m3 BLO(LOQO.1) GLIEN-INS SO0 Twsrs 00 & Dt 02,05 04
19 | 1,3-Dichkwopropane kg/m3 BLO(LOQN.1) GL/EN-INS S0P 10 fusne no & D 0205 04
20 | 1L 4-Dichlarohenzene ppmd BLY(LOQO.1) GLEN-INS/SOPA 10 Isne 0o & Dt 0207 04
2 | 22-Dichkwopropans w3 BLO(LOQO.1) GL/EN-INS/SOPAI0 lsue no & Di: 620504
2 | 2-Chioroiodiens ug/m3 BLO(LOQ0O.1) GLAEN-TNS /SO0 10 Iisae no & D 0207 04
23 | 4Chiwololuene pg/m3 BLO(LOQ0.1) GLAEN-INS/SOPH 0 Liase no & Dr: 020€ 84
24 | Bonzene pg/m3 BLOLOQ.0.1) GLEN-INS SOPA 10 [awe ne & Di: 0207 04
25 | Bromohengcne pg'm3 BLO(LOG0.1) GL/EN-INSSOPOT0 Tse no & Dr (704 04
26 | Bromochloromethane pg/m3 BLOYLOQ0.1) GLEN-INSSOPDI0 lrane no & D 020504
27 | Bromodichloromethane pg/m3 BLO(LOQ0.1) GL/EN-INS S0P 10 Tasse no & De: 6297584
28 | Bromofum Hg/m3 BLO(LOQ0 1) GL/EN-INS. SUP 0 Taswe no & Dr: 0205.04
28 | Carhontetcachloride pe/m3 1.05 GL/EN-INS SOPDIO [sue no & Dt 1205 04
30 | Chlorobenscne pen3 BLO{LOQ0.1) GL/EN-INSSOPDI0 usue no & Dt: 0209 04
31 | Chlooform pgm3 086 GLEN-INS/SOPD10 leme no & Di: 020504
32 | cis-1 2-Dichkoethylene pg/m3 BLQ(LOQ:0.1) GLEN-INS SO 10 bawee no & Dt 026504
33 | Cis-1,3-Dichlomopropene pa/m3 BLO(LOQ:0.1) GLEN-INS SOPO10 fasne no & Dr: 0205 04
34 | Cumxcne peim3 BLO(LOQ0.1) GLENINSSOPTI0 Lsse no & Di: 020504
35 | Dilramachloromethane pg/m3 BLO{LOQ:0.1) GLEN-INS/SOPA [0 bose no & Dt; 0205 04
3 | Dibcomomethane pgfml BLO(LOQ:D.1) GL/EN-INS/SOP 0 Irsse no & Dr: 0205 04
37 | Dichlaromethune pg/m3 035 GL/EN-INS S0P lusog no & D 0203 04
38 | Ehylbensene npm3 BLO(LOQ:0.1) GL/EN-INS SOPDID Tesue no & Dr 02497 04
39 | Hewschloro-1,3-butadienc pe/m3 BLO(LOQ0.1) GLEN-INS SOP/O10 Ineve no & Di: 0205 04
40 | m-Xylene pg/m3 BLO(LOQ:0.1) GL/EN-INSSOP/DID lvve no & Di: 0240504
41 | Napllens pg/m3 BLO(LOQ:0.1) GLEN-INS S0P 10 Lse no & Dr: 0205 04
42 | n-Bulylberzens pg/m3 BLO(LOQO0.1) GLEN-INS SOPO10 Lssie no & Dr: 02405 04
43 | n-Propylbenzene pg/mi BLO(LOQ:0.1) GLEN-INS SO ID Tesue po & Di; 02407 04
44 | o-Xylene pg/m3 BLO(LOQO0.1) GL/EN-INSSOPAND Lasne 10 & Dr: D245 04
45 | p-lsopropyltcluene pgm3 BLO{LOQ:0.1) GLEN-INS/SOPOLD lnsue oo & Dy: 020004

Aun

E. PRITHIVIRAMAN
LAB MANAGER

GLEWS INNOVATION LABS Pvt Ltd, #6/1,1 5t Floor , i Juthl Comples Murugesan Street, Balavinayagar Nagar, Arumbakkam Channai 600106

Terms and Conditions:

" The testresuits related only to the items tested,
* The test reportshall not be repraduced In full or part without the written approval of Glens,

regulations.

“ The Laboratory’s responsibility under this report is limited to proven wilful negligence and will In no case ba more than the Involced amount.

’ ASatisfactory test reportin no way implies that the product tested is approved by NABL.
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e GLens Innovation Labs Pvt Ltd.

“alens Certified as per 150 9001:2015 & 150 45001:2018

o TEST REPORT

Repart No: EN25100754
ULR No. : TC-858225000007546F
8. No. Parameters Units Results Obtained Test Method

46 | p-Xylene pim3 BLO(LOGO.1) GLEN-INS/SOPD 10 Tsssie no & Dr: 0205 04
47 | sec-Butylbenzene pg/m3 BLONLOOW0.1) GL/EN-INS/SOP/010 Tssoe no & Di: 02/0¢ 04
48 | Sprene jgfm3 027 GLEN-INS S0P/ 10 Jasse no & DE: (0205 04
49 | tert-Butylbenzone ng/m3 BLOGLOG0.1) GL/EN-INS/SOPD 10 Jwsos nio & Dt 02905 04
50 | Tetrachlorocthylene ug/m3 BLO(LOD0.1) GLEN-INSS0OPI010 lsawe no & Di: 020504
51 | Toluene pg/m3 BLO(LOG:0.1) GLEN-INS/SOPI0 Tssue no & Dt 020504
52 | trans-1,2-Dichlomethene pg/m3 BLO(LOQ:0.1) GL/EN-INS SOP/010 Issse no & De: 02005 04
53 | teans-1,3-Dichkwopropene pefm3 BLO(LOQ:0.1) GLEN-INSSOPDI1 Tssie no & Dy 0204 04
54 | Trichkwocthylene pgdm3 BLOXLOQ:0 1) GL/EN-TNS S0P 10 Tseuo nio & Dic 0205 04

Npie- BLO - Below the Limit of Quantificalion, LOO - Limit of Quantification.

***End of Report***

For NUTRIFLAVOURSPVTLTD

AP
b

E. PRITHIVIRAIAN
LAR MAMAGER
Page 3of 3

GLENS INNUVATION LABS Pviitd, #6/1,1 St Floor , Sri Jothi Complex Murugesan Street, Batavinayagar Nagar, Arumbakkam Chennal 600106
Terms and Canditions:

* The test results refated only to the items tested,
* The test report shall not be reproduced In full or part without the written approval of Glens,

¥ That:iﬂﬂitemsMllmhuteﬁmdhmmﬂmﬁw#mmomﬁlhwldmummpﬂn the case as required by the applicable
regul ns.

* The Laboratory’s responsibility under this report Is limited to proven wilful negligence and will in no case ba more than the involced amount.
N ﬁSaﬁshcuwmmponlﬂnl?mvlmpﬂummlpmduﬂmndlllﬁprwdbvﬂnll..
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GLens Innovation Labs Pvt Ltd.

Certified as per 150 9001:2015 & 150 45001:2018

TEST REPORT

Report No: EN25100755
ULR No, : TC-B58225000007547F

Name of the Client ¢ Nutri flavours Pvi Ltd
Address of the Client : No. 88/2, AB block, 1st Street, Anna Nagar,
Chennai - 600040 Sampling Date : 31-Oct-2025
Sample Name : Ambient VOO Sampling Date : 31-0ct-202%
Sample Description : Ambient VOC Received Date  : 31-O¢t-2025
Sampling Location : GLR Down Arca-Benzene-3 Commenced On : 31-Oct-2025
Sample Submixsion Type : Coliccied by Lab Represcntative Completed On : 08-Nov-2025
Sample Condition : Fit for Analysis Repori Dale ¢ 08-Nowv-2025
Sampling Plan and Method  : GL/EN/SOF/109
Test Resulis
S, No. Parameters Units Results Obtained Test Method
Discipline: Chemical
Group: Atmespheric Pollution
1 | 1,1.1.2-Tetrachloroethane pg/m3 BLO(LOQ:0.1) GL/EN-INS/SOP/010 Issse ne & Dt: 020504
2 11, 1-Trchioroetlune pg'm3 BLILOQ:0.1) GLEN-INSSOPDI0 Tssoe no & D 010504
3 1,12 2-Tetrechlorocthane pgfm3 BLOYLOOQ:0.1) GL/EN-INS/SOPAID Tiswe o & Di: 2004
4 [ 1,12-Tesrachioroethane pg/m3 BLOQ(LOQ0.1) GLEN-INS SOPD ) Leme o & Dr: 620704
5 1,1 -Dichloro-1-propens pa/m3 BLO{LOG:0.1) GLEN-INSSOPRI0 lemag no & Dy 020504
6 | 1,)-Dichlorocthane pgm3 BLQ(LOQO.1) GL/EN-INS SOPA10 Lusue 5o & Dr: 0205 04
7 1,1-Dichloroethylene pgim3 BLO(LOQ:0.1) GL/EN-INS/SOPA 10 Tusso me & Dr: 920504
8 1.2- Dichlsobenzene pg/m3 BLOQ{LOG0.1) GL/EN-INS S0P 0 fusuie no & Dr: 030504
9 | 1,2-Dichloroethane pg/m3 BLQ{LOQ:0.1) GL/EN-INS'SOPA 19 Fsase o & Dr: 020€94
10 | 1,23 Trichlwoberacne pgm3 BLO(LOQ0.1) GL/EN-INSSOPA L0 e no & Dr- 02405 0§
1T | 1,23-Trichkeopropane pgm3 BLQ(LOOQO.1) GLEN-INSSOPO 10 loase no & De: 020504
12 1,2 4-Trichlorhenacne pfm3 BLOLOQO1) GLEM-INSSOPA 0 Taus po & Dr: 020704
13 | 1,24-Trimethylbenzene pg/m3 BLO(LOQ:D.1) GLEN-INS/SOPD 10 Tasue ne & Di: 0205 04
14 | 1.2-Dibromno-3-chloropropane pg/md BLO(LOQ:D.1) GL/EN-INSSOPEI0 sue no & D 0205 04
For NUTRIFLAVOURSPVTLTD
E. PRITHIVIR
LAR MANAGER
GLEMS INNOVATION LABS Put Lid, B6/1,1 56 Floor , Sr Jothi Complex Murugesan Street, Balavinayagar Nagar, Arumbabiam Channal 800108 Page 10f3
Terms and Conditians:

* The test results related only 1o the items tested.

" The test report shall not be reprodusced in full or part without the written approval of Glens.

* The test iterms will not be retained for more than 15 days from the date of issue of test report except In the case as required by the applicable
lmm.

* The Laboratory's responsibility under this report Is limited to proven wilful negligence and will In no case be more than the involced amount.

* ASatisfactory test reportin no way implles that the product tested is approved by NABL.
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GLens Innovation Labs Pvt Ltd.

Cortified as par 150 9001:2015 & 150 A5001:2018

TEST REPORT

Ba
War grmeaeg TRATI

P

Report No: EN25100755
ULR No. : TC-858225000007547F
S. No. Parameters Units Results Obtained Test Method

15 | 1.2-Dibromocthane pug/md BLO{LOGD. 1) OL/EN-INSSOPDI0 tese no & Dt 0240504
16 | 1 2-Dichloropropane ughnd BLO{LOQO ) GL/EN-TNSSOB010 Frine no & Dr: 0207 04
17 | 1,3,5-TrimetiyThonsone g3 BLO(LOO0.1) GL/EN-INE SORMIG Jvese no & Dr- 020504
18 | 1 3-Dichiorobenzone pg/m3 BLOCLOGO.1) GL/EN-TNS SORTY Tesse oo & Dt: 0205 04
19 | 1.3-Dichlonpropans pg/md BLO(LOQO.1) OL/EN-INSSOPDI0 lesne no & D 0205 04
20 | 1L4-Dichkwohoroene pg/md BLOXLOQO.1) GLFN-INS SO0 lswse no & Di: 0205 04
21 | 22-Dachionopropane pgimd BLOQ(LOQ:0.1) GLEN-INS SOPD10 Isine no & Dr: 0204 04
22 | 2-Chlonoiohsene /3 BLO{LOQM 1) GL/EN-INS/SCBG10 Tssue no & Dr: 4245 04
23 | 4-Chiavoioluene ug/im3 BLO(LOG0.1) GL/EN-INS S0P lowse no & De 0255 04
24 | Beunme pp/md BLOXLOQD, 1) GL/EN-INS SOP010 [ssne no & Dr: 0205 4
235 | Bromobenoene pgm3 BLO(LOQO.1) GL/EN-INSSOP010 Lsoue no & Dr 020504
26 | Bromachloromedhane gim3 BLO{LOQA0.1) GL/EN-TNS'SOPD [0 Tnsse no & Dy 0202 04
27 | Bewnadichlononmethans pgdm3 BLO(LOQ:0.1) GLEN-INSSOPH1D lssue no & Dr- 0290< 04
28 | Browoform pgind BLOQ(LOQ:0.1) GL/EN-INS SOPO1D Fuume na & Dr: 0205 04
29 | Carbonletrachionide pg/m3 1.30 GL/EN-INSSOP0i0 [veue no & Dr: 0205 04
30 | Chiorobenzene jg/m3 BLO{LOQ:0.1) GL/EN-INSSOP/DI0 [swe no & Dt 0205 04
31 | Chlorokorm pg/m3 1.15 GL/EN-INS SOPA10 ssue no & Dt: 0205 04
32 | cis-1 2-Dichlorcethylonc pg/m3 BLO(LOQ0.1) GLEN-INSSOPD10 lusue no & Dt: 0205 04
33 | Cis-1,3-Dichlonpropene g/l BLO{LOQ:0.1) GLENANSSOPAL0 lswe no & D 02405 04

Cumene pgmi BLOLOQ:0.1) GLEN-INS SR 10 Towe no & D 0240504
35 | Dibromochloromcthane pg/m3 BLOLOQ:0.1) GL/EN-INS/SOPA) L0 Tssue no & De: 0205 04
36 | Dibromomedhane pg/n3d BLO(LOQ:0.1) GL/EN-INS SOPMID Luwoc no & Dt 0240€ 04
37 | Dichkwomellane pg/m3 066 GLEN-INS/SOPO10 Iwie po & De: 020404
38 Ethythenzone pg'm3 BLQ(LOQ:O1) GL/EN-INS/SOPA 0 Isiine no & Dr: 020504
39 | Hexschloro-1,3-butadiene pg/m3 BLO(LOQ:0.1) GL/EN-INS/SOPAII0 Tssoe no & Dt 0205 04
40 | m-Xylene pg'm3 BLO(LOQ:0.1) GL/EN-INS SOPAI0 Luue no & Di: D105 04
41 | Napthalene pg/m3 BLO{LOQ:0.1) GLEN-INS SOPDIQ Tseue no & Dr: 02405 04
42 | n-Butylbenzene ng/m3 BLO(LOQ:0.1) GLEN-INSSOP/010 lesue no & Dr: 02008 04
43 | n-Propylbenzens ug/m3 BLO(LOQ:0.1) GL/EN-INSSOPDID lasue no & Di: 0205 04
44 | o-Xylene pe/m3 BLO(LOQD.1) GL/EN-INSSOB010 Jusue no & Di: 0205 04
45 | p-lsopropylloluens g3 BLQ(LOQA0.T) GL/EN-INSSOPDI0 Tssue no & Dt: 0205 04

E. PRITHIVIRAJAN

LAB MANATGER
GLENS INNOVATION LABS Pyt Lid, B8/1,1 $t Flvor , S Jothl Complex Murugesan Street, Balsvinayagar Nagar, Arumbakkam Chennal 600106
Terms and Conditions: b
* The test results related only to the items tested, For NUTRIFLAVOU i
* The test report shall not be reproduced In full or part without the written approval of Glens, ] ' L
* The test items will not be retained for more than 15 days from the dute of issue of test report except in the case as required by the : ﬁ
* The Labaratory's responsibility under this report is limited to proven wilful negligence and will In no case be more than the involced %*J\ L

f A;m:hdwmtremniqn?mlmplhmnh_mduﬁw Is approved by NABL
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GLens Innovation Labs Pvt Ltd.

Certified as per IS0 9001:2015 & ISO 45001:2018

TEST REPORT

Report No: EN25100755

ULR No. : TC-858225000007347F
8. Na, Parameters Units Resulis Obtained Test Method
46 | p-Xylene ng/ml BLO(LOQD.1) OL/EN-INS/ S0P Tesue o & D 020504
47 | scc-Butylbenzcne H/md BLO(LOO0.1) GUEN-TNSSOP10 Taowe no & Di: 0210504
[ 48 | Styrene ng/m3 0.21 GLFNANSGOP 1D Inerss o & D 020504
49 | tert-Butylbenzene jg/m3 BLO(LOO0.1) GLIEN-TNSSOPANG Tssse o & Di: G205 04
50 | Tetrachlorosthylens pg/m3 BLOXLOO0.1) GLEN-TNSSOPT0 [sswse no & Di: 110504
51 | Toluwene ug/m3 BLO(LOQD 1) GL/EN-TNS SOPT G Lo no & Db 02095 04
52 | trans-1.2-Dichloroethens ug/m3 BLO(LOQ:0.1) GLEN-INSSOP010 fass no & Db 02475 04
53 | trams-1,3-Dichlorapropens ug/m3 BLO(LOOQ0.1) GL/EN-INS/SCP/0 10 Tocse no & DE 0275 04
54 | Trichhwoetlene pg/m3 BLOYLOQ: 1) GL/EN-INSSOPIO L0 luwe no & DE 0205 04

Note:- BLQ - Bolow the Limit of Quantification, LOQ - Limit of Quantification.

'.‘Eﬂ.d owa*I
For NUTRIFLAVOURSPVTLTD
A
E. PRITHIVIRAJAN
LAB MarMNAGER
GLENS INROVATION LABS Pyt ad, #16/1,1 St Floor , Sri Jothl Complex Murugesan Street, Balavinayagar Nagar, Arurmbakkam Chennal 600106 Page 3 of 3

Terms and Conditions:
 The test results related anly to the ems tested,
* The testreport shall not be reproduced In full or part without the written spproval of Glens.

© The testitems will not be retalned for more than 15 days from the date of Issua of test report except in the case as required by the applicable

* The Laboratory's responsibility under this report is limited to proven witful negligence and will in no case be more than the involced amount.
. a%ﬁmmumh@wlmﬂmmwmwh approvad by NABL
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GLens Innovation Labs Pvt Ltd.

Certifiad as par IS0 9001:2015 & 150 45001:2018

TEST REPORT

Report No: EN25100756
ULR No, : TC-858225000007548F
Name of the Clismt ¢ Nutri flavours Pyt Ltd
Address of the Client i No. 8872, AB black, 1st Street, Anna Nagar,
Chennai - 600040 Sampling Date ;3 1-Oct-2025
Sample Name : Ambiant VOC Sampling Date : 31-0c1-2025
Sample Description : Ambient VOC Reccived Date  : 31-0ct-2025
Sampling Lovation : SD Arca Benzene-4 Comimenced On - 31-Oct-2025
Samiple Submission Type : Collected by Lab Representative Cowpleted On  : 08-Nov-2025
Sample Condition : Fit for Analysis Report Date : 08-Nov-2025
Sampling Plan and Method  : GL/EN/SOP/ 109
Test Results
S. No. | Parameters Units | ResultsObtained Test Method
Group: Atmaspheric Pollution
1 LL1 2-Tetrachloroethane pg/m3 BLO{LOQ:0.1) GL/EN-INS/SOBDI0 leme no & Dt 020504
2 | 11,)-Trichlaroethane pg/m3 BLO(LOQ:D.1) GLEN-INSSOP/Gi0 Tsswe no & Dt: 6205 04
3 1,12 2-Tetrachlsroethane pg/m3 BLO(LOQ0.1) GL/EN-INSSCEO L Losss no & De 0205 04
4 1,1 2-Temmachloroethane Egm3 BLO(LOQ.0.1) GL/EN-INS/SOP/OL0 [nese o & Dre 02405.04
5 1,1-Dichlosg-1 propene pgfm3 BLO(LOOD:0.1) GL/EN-INS SOPOI0 Lasse 5o & Dic 02405 04
6 | 1,1-Dichlvoethane ug/m3 BLO(LOQ:0.1) GLEN-INSSORA 1 Losse no & D 0205 04
7 | 11-Dichlomethylens pg/m3 BLO{LOQ:0.1) GL/EN-INSSUPILG Tsee o & Dr: 0205 04
8 | 1,2- Dichlowobenzene pg/m3 BLO(LOQ:0.1) GLEN-INSSOPD X Tosat mo & Di: 0205 04
9 | 12 -Dichlorocthane pg/m3 BLQ(LOQ:0.1) GL/EN-INS SOP010 Tosue no & De: 020504
10 | 1,23 Trichlorobonacne pa/m3 BLOXLOGQ:0.1) GLEN-INSSOPDID lssve no & Di: 02405 04
11| 1,23-Trichloropropane pg/nd BLO(LOQ-0.1) GL/EN-INS SOP 10 e no & D (205 04
12 | 1,24 Trichlorohensene pg/m3 BLOLOQD 1) GLEN-INSSOPO Bune no & Dr. 02405 04
13 | 1, 24-Trimethylbenzene pgfm3l BLO(LOOQ0.1) CLEN-INS SOPO 1D Isaue no & De: 02405 04
| 14 1,2-Dibwroenao-3chlomopropane pglm3 BLOYLOQ:O 1) GL/EN-INSSOPIIN basug no & D 0204 04
E. PRITHIVIRAJAN
LAB MaNASER
CLENS iNNOVATION LABS Pyt Lid, #6/1,1 5t Floor o 801 bothl Complen Murgesan Steat, Balavinayagar Nagar , Arumbash ham Chennal 600106 g
Terms and Conditions:

* The test results related only to the itams tested.
* MMtremMmhmhMWmmmmmlwnfm.

b The test items will not be retained for more than 15 days from the date of lssue of test report except In the casa as required by the applicable

¥ Thel-!bwmrsmmmm&mmhlmhdwmmmawwhmmhmmhmm

_' AmhmwmmmlnmmhnﬂummummmuGh approved by NABL,
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GLens Innovation Labs Pvt Ltd.

Cortified ag par 150 9001:2015 & 1SO 45001:2018

Report No: EN25100756

ULR No. : TC-#58225000007548F

8. No. Parnmeters Units Results Obtained Test Method

15 1,2-Dibromocthane pg/m3 BLOLOONT) O1L/EN-INS/SOPO T lsse no £ Di: 0505 04
16 | 1,2-Dichlaropropane pg/md BLOXLOG0.1) GL/EN-INS/SCPH10 Tsene o & Di: 020504
17 1,3,5-TrimethyIheneene pgimi BLIYLOQO.1) GL/EN-TNSSOPAIN [ens no & D 020 04
18 | 13-Dichlorohensene pglond BLO(LOG:0.1) GLEN-ING SOPD10 Lisne no & Dt: 0205 04
19 1, 3-Dichlarapropane ug/m3 BLO(LOQ:0.1) GLEN-INSSOPA 10 fosne no & Dr: 02405 04
20 1 4-Dichlorohenzene ugm3 BLO(LOO0.1) GLEN-INS SOPG10 fossa no & De: 0305 04
21 | 2.2-Dichloropwopane ng/m3 BLO(LOQ:0.1) OLEN-INS S0P 10 Losse no & Dr: 625504
22 | 2-Chirototuene pg/m3 BLO(LOGQ:0.1) GLEN-INS S0P T0 lose mo & De: 6255 4
23 | 4-Chlorotoluene pg/m3 BLO(LOQ:0.1) GLEN-INS/SOPOLD Tssur no & Dr: 6205 04
24 | Benzene p'm3 BLO{LOQ0.1) GL/EN-INS/SOPO10 losos no & Dr; 020504
25 | Bromobenzone ng/m3 BLOXLOGQ:0.1) GLTM-INSSGPD10 e no & Dt 0275 04
2% | Bromachloromethane hg/m3 BLONLOQ0.1) GLEN-INSSOP D fesue 5o & Di: 6204 04
27 | Bromedichloromethane pgimd BLO(LOO:0.1) GLEN-INSSOPOIN lasue no & Di: 025504
2% | Bromwofonn jg/m3 BLO(LOQ0.1) GLENAINSSOPOI) lunguo & DE: 020704
29 | Carhontcnchioride ugm3 038 GL/EN-INS/SOPOI0 lesuz oo & Dt 0204 24
30 | Chiowobenzene pgimd BLO{LOQ:0.1) GL/EN-INGSOPO1 frvae me & De 020704
31 | Chkwolorm pg/mi 023 GLEN-INSSOPR 10 Tsave no & Dr: 0205 04
2 ciz-1 2-Dichloroethylene pgfim3 BLO(LOQ:0.1) GLEN-INSSOPTI0 lseoe o & Dr: 027 04
33 | Cis-1,3-Dichloropropene ugimi BLLOQ0.1) GL/EN-INS/SOPOID lusue no & Dr: 0295 34
34 | Cumene pg/m3 BLOLOQ:O.1) OLEN-INSSOROID Lise po & D 020504
35 | Dibromachiommetsne pg/m3 BLQYLOQO.1) GL/EN-INS/SORO 10 Tssue no & Dz 020504
36 | Dibromomethane peim3 BLOYLOQ:0.1) GL/EN-TNSSOPO0 Iusue no & De: 0205 04
37 | Dichksvmethane pg/m3 065 GL/EN-INSSOPO10 Issse no & Dr: 020504
38 | Ethviherzene ug/m3d BLO{LOQ:0.1) GLEN-INSSOPI 10 Iosue no & Dr: 020504
39 | Hewschlorg-],3-butadiene pg/im3 BLO{LOGQ:0.1) GL/EN-INSSOPO 10 fsoue 0o & De: 0295 04
40 | m-Xylene pgm3 BLO(LOQ:0.1) GL/EN-INS/SOPA 10 Fasue no & Di- 0205 04
41 | Napthalene pg/m3 BLO(LOQ:0.1) GUEN-INS'SOPA 10 Trsue no & Di: 020504
42 | n-Butylberzene pglnd BLO(LOQ0.1) GLEN-INS/SOPD 10 Tusie no & Diz 0205 04
43 | n-Propylbenzene pg/mi BLO(LOQ:0.1) GLEN-INSSOPAI L0 Txsne no & Dr- 0205 04
44 | o-Xylene paim3 BLO(LOQO.1) GLEN-INS SOPAO [0 lesue no & Dr: 0205 04
45 | p-lsopropyitoluenc pg/m3 BLO(LOQ:0.1) GLEN-INS/SOP0 10 Tssae no & Di: 0299 04

E. PRITHIVIRAJAN
LAB MANAGER

GLENS INNGVATION LABS Fvi L, 96/1,1 5t Figor , $ri Jothi Complex Murugesan Street , Balavinayagsr Nagar, Arumbakiam Chennal 600108

Terms and Conditlons:

* The test results related only to the items tested.

* Thetest repart shall not be reproduced in full or part without the written approval of Glens,

* The test items will not be retalned for mare than 15 days from the date of lssue of test reportexcept In tha case as required by the

regulations.

* The Laboratory's responsibility under this report fs fimited o proven wilful negligence and will In no case be mare than the invoiced amount.

* ASatisfactory test repartin no way implies that the product tested Is approved by NABL.

Paga 20l 3

For NUTRIFLAVOURSPVTLTD
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GLens Innovation Labs Pvt Ltd.

Cartified as per 150 9001:2015 8 150 45001:2018

TEST REPORT

Report No: EN25100756

ULR No. : TC-858225000007548F

8. No. Parameters Units Results Obtained Test Method
46 | p-Xyiene ppim3 BLO(LOQ:0.1) GL/EN-INS/SOPR 0 Tusie v & Dr: 0204 04
47 | sec-Butylbenzene pgim3 BLOYLOQ0.1) GLEN-INS/ROFD10 Issue 50 & Di: 0205 04
48 | Styrene py/m3 BLO{LOGQ:0.1) GLEN-INSSOPAII0 Lusse o & DE: 0205 04
49 | rert-Butylbenzene pg/m3 BLO(LOQ0.1) GLEN-INSSOP (0 lssoe no & Dt D205 04
50 | Tetrachlorocthylene pg/m3 BLOLOQ:0.1) GLEN-INSSOPI0 lasne ne & Dr: 020904
51 | Toluene jugm3 BLO(LOGQ0.1) GLEN-INS/SOP/010 Trose no & Dt 12405 04
52 | trans-1,2-Dichioeoethens pgimi BLO(LOQ:0.1) GL/EN-INS/SOP/0 4 fssue no & Dr: 02005 04
53 | vans-13-Dichleropropens pe/m3 BLO{LOOQ:0.1) GL/EN-INS/SOPAI10 Inswe no & Di: 0240504
54 | Trichlovcediylene ug/m3 BLO(LOQO.1) GLEN-INSSOPOL) fusus no & Di: (20504
Note:- BLQ - Below the Limit of Quantification, LOQ - Limit of Quantification,
"'Eﬂd ofwl!
A
A A
-(:J_-NS INNOVATION LABS Pyt Lid, #6/1,1 5 Floor , Sri Jothi Complex Murugesan Street, Balavinayagar Nagar, Arumbakiam Chennal 600108 Page 30f3

Terms and Conditions:
® The test results related only to the tems tested.
* The test report shall not be reproduced In full or part without the written approval of Glens.

regulations.

* The Laboratory's responsibility under this report is limited to proven wilful

* The test items will not be retained for more than 15 days from the date of Issue of test report except In the case as required by the C)@«
negligence and will in no case be more than the involced %‘J\/ i

* A Satisfactory test report in no way implles that the product tested is approved by NABL.

For NUTRIFLAVOURSPVTLTD

irector
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GLens Innovation Labs Pvt Ltd.

- -'l_e ns Certified as per IS0 9001:2015 & 150 45001:2018

Tt presaer tomarron

o TEST REPORT

Report No: EN25100757
ULR No. : TC-858225000007549F

Name of the Client : Nutri favours Pvi Lid
Addrcss of the Client s No, 88/2, AB block, 15t Street, Anna Nagar,
Chennai - 600040 Sampling Date  : 31-Oet-2025
Sample Name : Ambient VOC Sampling Date  : 31-O¢t-2025
Sample Description : Ambient VOC Received Date  : 31-0e1-2025
Sampling Location : Office Room Arca-Benzene-5 Commenced On : 31-Oct-2025
Sample Submission Type  : Collecied by Lab Represcutative Completed On  : 08-Nov-2025
Sample Condition + Fit for Analysis Report Date 1 DB-Nov-2025
Sampling Plan and Method  : GL/EN/SOP/109
Test Results
S. No. Parameters Units Results Obtained Test Method
Discipline: Chemical
Group: Atmospheric Polivtion
1 1,11 2-Temachiorocthans pgfmd BLO(LOQ0O.1) GL/EN-INS/SOPAT0 Tssuc no & D 029% 04
2 1,1,1-Trichloroctans pe/m3 BLO(LOQ:D.1) GL/EN-INS/SOPOT0 Tssue no & Dr: 020554
3 1,1,2.2-Tetrachloroedtane pg'm3 BLO(LOQ:0.1) GLEN-INSSORHT0 faeue ne f De 029504
4 1,1.2-Tetrachbwrocthane pg'mil BLO(LOGQ:0.1) GL/EN-INS/SOP 010 Issue no & Dr: 020904
5 | 1,1-Dichlono-1-propene pg/m3 BLO{LOQ:0.1) GL/EN-INS SOP 810 buue no & D 0205 04
6 1,1 -Dachloroethane pa'mid BLO(LOQO.1) GL/EN-INSSOPA 0 Liswe ne & Dt 020504
7 | Ll-Dachiomethylene pg/m3 BLOLOQO.1) GLEN-INSSOPDI0 [usue ne & Dt: 0205 04
8 | 1,2- Duchlorobeuzene pg/m3 BLQ(LOQ:0.1) GL/EN-INSSOPDI0 Lusus 0o & Dt: 0205 04
§ | 12-Dichiarocthane pe/m3 BLO(LOQ:0.1) GLEN-INS/SOP/ 18 Lsue ne & Dr: 0290504
10| 1,23-Trichlonshenzcne pg/m3 BLOXLOQ0.1) OL/EN-INS/SOP/D 10 Tssue no & D 0204 04
11 | 123-Trichlorupropane pg/m3 BLO(LOQ:0.1) GL/EN-INS SOPD 10 Tsse no & Dz 0205 04
12 | 1.24- Tnchimohenzeoue ng/m3 BLQ(LOQ:0.1) GL/EN-INS SOPOI0 tisve no & Dr: 02:05.04
13 | 124 Trimethylhenzene pg/m3 BLO(LOQ:0.1) GL/EN-INSSOP 10 Tasue 20 & DE 0205.04
14 | 1 2-Dikomo-3-chlumpiopans pg/m3 BLO(LOQ:0.1) GL/EN-INS S0P besue no & Dr: 0295 4

Lo

E. PRITHIVIRAJAN
LAB MANAGER

GLENS INNOVATION LABS Pvi Ltd, 06/1,1 St Floor , i Jothi Complex Murugesan Street, Balavinayagar Nagar, Arunibakksm Chennal 600106
Terms and Conditions: Page 1083

* The test results related "
. m:np;Mmﬁm::::rmmemwﬂm For NUTRIFLAVOURSPVTLTD

» Thluitiw'nswmth-rmlmdhrmmmnnuhwfrmﬂndouothmdmtuﬂnnupthuumuwhdhh
amount. : 7

* The Laboratory’s responsibility under this report is limited to proven wilful negligence and will In no case be more than the Involced
'_' Ammwlpn@mmﬂ-ﬂmﬁppmmumn.pmmnym
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121
GLens Innovation Labs Pvt Ltd.

Cortified as par 150 8001:2015 8 150 45001:2018

TEST REPORT

Report No: ENZS1007%7
ULR No. : TC-858225000007549F

8. Ne. Parameters Units Results Obfained Test Method
15 1, 2-Dibromoethane gy'm3 BLO(LOQ0.1) GLAEN-INSSOGEA 0 [rse no & Dr: 0005 04
16 1.2-Dichloroprapane Jigym3 BLO(LOQ.0.1) GLEN-INS/SOPH10 Tree no & Dt 020504
17 1,3.5- Trime thylbonscne pghml BLO(LOOQ0.1) GLEN-INS/SOPMI0 (oo no & Di: 0295 04
1B | 13-Dichleohennme pg/m3 BLO(LOOQO.1) GL/EN-TNESOPM10 fvse no & Di: G205 04
19 | 13-Dichhwopropane palmd BLOLOG0.1) GLEN-INS SUPDID fswe no & Dt 0205 04
20 | 1.4-Dichlorobenzens ng/m3 BLO(LOG:0.1) GLEN-INS SOPI0H0 L no & D 0270504
21 | 2.2-Dichlonopropane pg/m3 BLO(LOQ0.1) GL/EN-INSSOFDI0 lssor 5o & Dr 020594
| 22 | 2<Chlorsioluone pgfn3 BLO(LOGN1) OL/EN-INSSOP019 lesue no & Dt 020504
23 | 4-Chlorotoluene ug/m3 BLO(LOQ:0.1) GL/EN-INS SOPDI0 Tisue ae & De 020504
24 | Benzone pg/m3 BLOQ(LOQ:0.1) GL/EN-INS SOPAL0 lnsr a0 & Dr: 6205 04
25 | Bromnhomaone pg/m3 BLIMLOQ0.1) GLAN-INSSOPAO10 lusueno & Dr 4205 04
26 | Bromochlsvanethane pg/m3 BLO(LOQ:0.1) GLEN-INSSOPD1D Tasee no & Dr 020504
27 | Bromodichioromethane pg/m3 BLOXLOQ:0.1) GLEN-INS'SOBND 1T lesne no & D 620504
28 | Bomoform pg/m3 BLO(LOG0.1) GLEN-INS SOPR 0 Tasue no & Di: 0204 04
28 | Carbontetrachlonde pg/m3 3.79 GLEN-INS SOPH10 lisue no & Dr 02605 04
30 Chkwobenzene pg/m3 BLO(LOG:0.1) GL/EN-INS/SOPA 0 Toue no & D 0295 04
31 Chlewofinm pemd 323 GL/EN-INSSOPI0 [ssoe no & Di: 020504
32 cis-1,2-Dichlorgethylene pg/m3 BLOLOQ-0.1) GLEN-INSSOPOID Tuoue no & Dt: G105 04
33 | Cis-13-Dichkmopropens pgfmd BLQULOG.1) GLEN-INSSOPDI0 Lasuc no & Dr: 0205 04
3 | Comene pe/m3 BLQULOQ:0.1) GLENINSSOPA 0 lesne ne & Dr: 0205 04
35 | Dibwomochimomethane pg/m3 BLO(LOQ:D.1) GLEN-INS SOPH 10 lssue ne & Dt 030504
346 | Ditvomomethane pg/m3 BLOYLOQ:0.1) GLEN-INSSOPAI0 Lisne no & Di: 020504
37 | Dichloromethane pgfmd 1.44 GLEN-INS SOPOI0 fusme no & Dr: 020504
38 | Ehylbenzene pg/m3 0.33 GLEN-INSSOPD D fasuve no & Di: 02415 04
39 | Hewschlwo-1,3-butadiene ug/m3 BLO{LOQ:0.1) GL/EN-INS SOPD10 Lasue no & Di: 0295 04
40 | m-Xylene pgimi BLOKLOQ:0.1) GIEN-INS/SOPQ0 Tevie no & Du 020504
|41 | Nepthalene p/m3 BLOYLOQO 1) GLAEN-INS SOPOI0 Lisue no & Di: 02/05.04
| 42 | nBuylberacne pgm3 BLO(LOQ:0.1) GL/EN-INS SOPA 10 wsvs mo & Dt £205.04
;_ 4 | pPropylbenzene ugm3 BLO(LOO0.1) GLEN-INS SOPAOI0 thane 00 & Di; 02/05.04
| 44 |oXylene iglnd 0.33 GLAN-INS SOR010 Tasoe mo & Di: 0203 04
__IF_45 p-lsopeupylivluene pg/mi BLOYLOQ0.1) GL/EN-INSSOPAO L0 Issae mo & Di: 0205 &4

L

A

E. PRITH;
Hi )
LAE sdn ‘LJEE‘TFEIAN

GLENS INNOVATION LABS Pvt Ltd, #6/1,1 5t Fioor , Sef Jath) Comples Murugesan Strael , Balavinayagar Nagar . Aruinbakkam Chennal 600106
Terms and Conditions: Page 203

* The test results related only to the items tested, For NUTRIFLAVOURSPVTLTD

o mmrmmumumlnulwmmmmwmm.

« mm:mmmumnhmmmummmmﬂmumtmwmmmuwwmwm ﬂ M Cﬂ\ﬂ
* The Laboratory's responsibility under this report is imited to proven wilful negligence and will in no case ba more than the Involced amount, | ¢

_' Awshmwtennpmlnnqulmpﬂnmmtlpmduﬂmhdllwwm
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g7 GLens Innovation Labs Pvt Ltd.
é?ﬂ £Q§mm Cartifiad as per 1SO 9001:2015 & 150 45001:2018
. TEST REPORT

Report No: EN25100757
ULR No. : TC-858225000007549F

S, No. Parameters Units Results Obtained Test Method
46 | p-Xylene pg'm3 BLOLOOO1) GLAEN-INSSOPO10 Tsue na & Dr: 020904
47 | sec-Butylbenaone pg/md BLOXLOGQ0.1) GL/EN-INS SO0 Lasise no & Dt 03705 04
48 | Styrene pfm3 0.55 QL/EN-INS/SOB10 Tasie no & Dr: G4 04
49 | tort-Butylbenzene pg/m3 BLO(LOQD.1) GLIEN-INS SOPID IO lsesse no & Dr 02:05 04
50 | Tetraschloroethylens pg/m3 BLO(LOQ:D.1) GLEN-INSSOP/DIG aeus no & Dt 0205 04
51 | Toluene pg/m3 BLO(LOQ:0.1) GL/EN-INSSOPD10 Tasuc po f De: 0205 04
52 | trans-1,2-Dichloncethens pghm3 051 GL/EN-INS SOPH0 lune no & Dt 0205 04
53 | trans-1 3-Dichlaropropent pa/md BLO(LOQ:0.1) GL/EN-INS SOPO10 Tesue no & Dr: 020304
54 | Trichloresdiylene pg/m3 BLO(LOQ:0.1) GL/EN-INS SOPD10 lewe no & Dr 020704

Noic - BLOQ - Below the Limit of Quantification, LOQ - Limit of Quantification,

***End of Report***

—

GLENS INNOVATION LABS Pvt Lad, 6/1,1 5t Flaor , St Jathi Complen Murugesan Street , Balavinayagar Nagar , Arumbakkam Chennal 600108
Terms and Conditions: Pogn 3003
" The test results related only to the items tested, For NUTRIFLAVOUERSPVTLTD
. mhnummﬂmtbcmhfuiwmﬁmmwmw#m

. mmzmnmummm.mummmmwmﬂmmwhm-numwwh \&_)\ %g y
t‘.lhthns. -
* The Laboratory's responsibility under this report ks limited to proven wilful negligence and willin na case be more than the Involced amount. \ g

* A.htbhmqunummnqm!mpl-mmpmdmumdhumndhmu /Dire tor
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05.NEERI VISIT

e s Y A : _— i Q‘
E Salem,Tamil Nadu,India
! Mettur, Salem, Tamil Nadu 636456, India
Lat 11.793283, Long 77.849010
“Y 06/07/2025 11:26 AM GMT+05:30
i Note : Captured by GPS Map Camera
: . ) e i = 3 =

. For NUTRIFLAVOURS PVT LTD

i:ipil'eﬁul'

—



Admin
Typewritten text
123


s\
THERMO |

NN -‘:':.m:é| b ] i i )
— 7 'I!-.:'uom'acwsnmmra,mni

CESPRAGLE T sam

. | —— i | = g
FINE PLETICHLATE SANPLER i A R "'l;'cil Fﬂ ‘ : |
- e _‘.'_. e v ’ £
weas o pre [ P Y

R T :II\, Cl
T -'f:. .
Benm uu ]

P o
e <y ¢
-

Khudur|d| Tamil Nadu India ==

”’_ Qrvx+9;j, Khudundl Tamil Nadu 636404 India
;z Lat 11.792893° Long 77.850034°
28/10/2025 02:52 PM GMT +05 30

g M



Admin
Typewritten text
127

Admin
Typewritten text
124


Phone Nos

5.F No.92/3A2, Geelha Nagm Alagapuram Puclur
Salem - 636 016, T“II’]‘H| Madii ||1d|-|

{ &y
1B |

ATOR | E-Mail: lab@glcs ing W(‘f]:
tor Accreditation
ST REPORT
-TCé 14578
Report Number : GLCS/TR10903/2025-26 Report Date : 10-11-2025
Customer Provided Details:
NUTRI FLAVOURS PRIVATE LIMITED | NUTRI FLAVOURS PRIVATE LIMITED
No.86/2, AB-Block, 15t Street i 5.No:146/3, Pudhu Reddiyur Village
asied 1o Anna Nagar Site Address Karuppu Reddiyur Post, Mettur Taluk
| ;i Chennai 600040 Salem 636404
Sample Name ';?MBltNl AIR QUALITY MONITORING - Attention Mr.Lakshmi Narayanan
Location Name | OFFICE ROOM AREA Other Details (If any) NA
Laboratory Provided Details:
TRF No. | TRF/3161/2025-26 Sampled by Laboratory
Sample Cocjc ! LS_LCS.' 10903/2025-26 Sampling Method GLCS/SOP/AAQ/O15
Sample Description Solid I Sample Receipt Date 29-10-2025
Sampling Date i—lO-EO?_S Date of Analysis 29-10-2025
Sampling Hour 02.25-10.25 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature 30.2°C
Other Details (I any) | NA Avg Humidity 57.0%
SIL.No. TEST PARAMETER TEST METHOD UNITS RESULT NAAQ
1 Ammonia ( as NI-I 3) IS 5182 PART 25: 2018 pg/m’ BDL (DL: 20.0) 400
i USEPA Compendium Method 10 5 .
2 | Arsenic as As 3.4 1999 ng/m BDL(DL: 1.0 6.0
8  Uiissone 15 5182 Part-11: 2006(Reaffirmed pafn® BDL (OL: 1.0) 50
2022) Al
. . GLCS/SOR/AAGQ/019 Issue No:1: 3 2
4 | Benzopyrene Date:10.10.2023 ng/m BDL (DL: 0.5) 1.0
5 | Carbon Monoxide as CO OGé:CZS{Jf;fWMQmm- Issue No. toaf’ BDL (DL: 1.15) 4.0
USEPA Compendium Method 10 3 .
6 |Lead asPb 3.4 1999 pg/m BDL (DL:0.01) 1.0
7 | Nickel a5 Ni USEPA Compendium Method 1O aafm® BDL (DL- 1.0) 20
-3.4: 1999
8 | Oxides of Nitrogen { as No2) S %,?2 {Part:6k 2006(Reafimistl] | ) icns 29.0 80

Note : BDL - Below Detection Limit, DL - Detection Limit, NAAQS - National Ambient Air Quality Standard Issued by CPCB (Central Pollution

Control Board) in 2009,

Page 1 of 2

For Global Lab and Consultancy Services LLP

Authorised Signatory
L.Sudha Priya
Technical Manager

Mote:The test resulls are only te the sample submitted for test. Any Correction of the test report on full or part shall invalidate the report. Samples are

not drawn by us unles

specifically instructed by
source from which the sanplis
advised that informatio

The authenticity of the
copy.

ontained here on reflects the laboratory's finding at

s etherwise stated. Sample will be retained for 15 days from the date of reporting except in case of regulatory samples or
dient. Perishable samples will be discarded immediately after reporting, We do not accept only liability with regard to nnglrl or
ire extracted. The Labaratory is nol responsible {or authenticily of

the time of its |Iltt!l’vtfh mﬁ’tm ﬁ%&ﬂmgﬁm

BRANCH OFFICES : CHENNAI ( Mobile : 7094453616 ) & COIMBATORE ( Moblle : ?094454%46]- i

sl reponis Issied by us can be verified by submitting on E-mail request with repart number ane \Fpﬁﬂ date along Wlt\m’

L 9,
NG
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GLCS

S.F No.92/3A2, Geetha Nagar, Alagapuram Pudur,

Salem - 636 016, Tamil Nada, India
Phone Nos
TORT | CONSLATANCY j fil E-Mail; 1ab i Welb
Tear Ae e raitation
TEST REPORT

ULR-TC606025000014578F

Report Number | GLCS/TR10903/2025-26

[Customer Provided Details:

Report Date : 10-11-2025

| NUTRI FLAVOURS PRIVATE LIMITED
No:86/2, AB-Block, 15t Street

NUTRI FLAVOURS PRIVATE LIMITED
5.No:146/3, Pudhu Reddiyur Village

tssued To Anna Nagar Site Address Karuppu Reddiyur Post, Mettur Taluk
Chennai 600040 Salem 636404
Sample Name ’:‘MBlENT AIR QUALITY MONITORING - Attention Mr.Lakshmi Narayanan
Location Name OFFICE ROOM AREA . Other Details (If any) NA
Laboratory Provided Details:
TRF No. | TRF/3161/2025:26 | Sampledby Laboratory
Sample Code GLCS/10903/2025-26 Sampling Method GLCS/SOP/AAQ/015
Sample Description Salid Sample Receipt Date 29-10-2025
Sampling Date 29-10-2025 Date of Analysis 29-10-2025
Sampling Hour 02.25 - 10.25 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature 309 °C
Other Details (If any) | NA Avg Humidity 57.0 %
SI1.No. TEST PARAMETER TEST METHOD UNITS RESULT NAAQ
9 | Ozone(2s03) '250"1’;?2 PART 2 1972 Raarmet LS onsd BDL (DL: 5.0) 180
Particulate Matter ljlé;s; than 2.5 micron ! 3
10 size particles 2s PM2.5) IS 5182 PART 24: 2019 Lg/m 27.4 60
Respirable Particulate Matter (less than | 1S 5182 (Part 23): 5
1 10 micron size particles as PM10 ) 2006{Reaffirmed 2022) ug/m 33.4 100
12 | Sulphur dicxide ( as SO2) 155182 (Part 2) Sec-1; 2023 ug/m? 6.5 80

Note : BDL - Below Detection Limit. DL - Detection Limit, NAAQS - National Ambient Air Quality Standard Issued by CPCB (Central Pollution

Control Board) in 2009,

For Global Lab and Consultancy Services LLP

SRR
e

£ b’;‘j' ‘q_.?}

£ fﬁﬁ;tg.-m_

Bt

Page 2 of 2
for Report
ﬁﬁ".End of Reportﬁ-i‘**

Authorised Signatory

L.Sudha Priya
Technical Manager

For NUTRIFLAVOURSPVT LTD

W,

( Dirgctor

Note:The tes! results are only te the
not drawn by us unless otherwise

specifically instructed by client P
source fram which the samples ar
advised that information contained |
The authenticity of the tes

copy.

sample submitted for test. Any Correction of the test report on full or part shall invalidate the report, Samples are
stated  Sample will be retalned for 1% days from the date of reparting except in case of regulatory samples ar
rshante samples will he discarded domediotely alter reporting. We do not accept only liability with regard to origin or
o extracted. The Laboratory is not responsible for authenticily of photocopied Lest reports. Any holder of this report is
were on reflects the laboratary's fiding at the time ol its intervention only and within the limits of client instructions,

reports issued by us can be verified by stbmitting on E-mail request with report number and report date along with report

BRANCH OFFICES : CHENNAI ( Mobile : 7094453636 ) & COIMBATORE ( Mobile : 7094454646 )
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L GLOBAL LAB ANRCONSULTANCY SERVICES LLP
5.F No.92/3A2, Geetha Nagar, fngp‘wam Pudur, ke
Salem - 636 016, Tamil Radd’ 1§dia® " X

(o o i Phone Nos @1 AT 2970 989 / 70944 BRAHYA
LABORATENT | CONSULTANKY | SUSTAINARILITY E-Mail: lab@gle s, Wely: www gles, in
far Accreditation
TEST REPORT
ULR-TC606025000014577F
Report Number : GLCS/TR10902/2025-26 Report Date : 10-11-2025
Customer Provided Details;
i NUTRI FLAVOURS PRIVATE LIMITED NUTRI FLAVOURS PRIVATE LIMITED
No:88/2, AB-Block, 15t Street S.No:146/3, Pudhu Reddiyur Village
issued To Anna Nagar Site Address Karuppu Reddiyur Post, Mettur Talul
Chennai 600040 Salem 636404
Sample Name jMBIENT AR QUALITY MONITORING - Attention Mr.Lakshmi Narayanan
Location Name SD AREA Other Details (If any) NA
Laboratory Provided Details:
TRF No. TRF/3161/2025-26 Sampled by Laboratory
Sample Code GLCS/10902/2025-26 Sampling Method GLCS/SOP/AAQ/O15
Sample Description Solid Sample Receipt Date 29-10-2025
Sampling Date 28-10-2025 - 29-10-2025 Date of Analysis 29-10-2025
Sampling Hour 23.45-07.45 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature 30.3°C
_Ch‘.her Details (If any) | NA Avg Humidity 58.0 %
Sl.Ne. TEST PARAMETER TEST METHOD UNITS RESULT NAAQ
1 | Ammonia (as NH3) IS 5182 PART 25: 2018 ug/m’ BDL (DL: 20.0) 400
; USEPA Compendium Method 10 2 :
2 | Arsenic as As 3.4 1999 ne/m BDL (DL: 1.0) 6.0
3 | Benzene IS 5182 Part-11: 2006(Reaffirmed e BOL (DL: 1.0) 5.0
2022)
) GLCS/SOP/AAQ/019 Issue No:1: s /
4 | Benzopyrene Date:10.10.2023 ng/m BDL (DL: 0.5) il
5 | Carbon Monoxide as CO GL.CSISO PIAAQ/018, Issue No. mg/m’ BDL (DL: 1.15) 4.0
02: 2024
, USEPA Compendium Method 1O 1 )
6 | Lead as Pb : 3.4- 1999 Hgim BDL (DL: 0.01) 10
7 | Nickel as Ni USElPA Compendium Method 1O Al 8DL (DL: 1.0) 20
-3.4: 1999
8 | Oxides of Nitrogen ( as No2) ‘25051%}82 (Part 6k 2006[Reatfimed| s 29.9 80

Note : BDL - Below Detection Limit, DL - Detection Limit, NAAQS - National Ambient Air Quality Standard Issued by CPCB (Central Pollution
Control Board) in 2009,

Far Global Lab and Consultancy Services LLP

Page 1 of 2 Cﬁ‘\’u- ‘7

o Authorised Signatory
| L.Sudha Priya
Technical Manager

Note:The test results are only to the sample submitted for test. Any Correction of the test report on full or part shall invalldate the report. Samples are
not drawn by us unless otherwise stated. Sample will be retained for 15 days from the date of reporting except in case of regulatory samples or
specifically instructed by client. Perishable samples will be discarded immediately after reporting. We do not accept only liability with regard to origin or
source from which the samples are extracted. The Laboratory 1s not responsible for authenticity of photocopied test reports. Any holder of this report is
advised that information contained here on reflects the laboratory's finding at the time of its intervention only and within the limits of client instructions.

The authenticity of the test reports issued by us can be verlfied by submitting on E-mall rec '
z - - : : est with report_num e p (:]
copy. For EL[‘, Jﬁ{TT‘-t\_ﬂdﬂtﬁ ﬁJ{ fmﬂ

BRANCH OFFICES : CHENNAI ( Mobile : 7094453636 ) & COIMBATORE ( Mobile ; ?0944546\64\ M O]Mpy:

‘ector
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! GLOBAL LAB ANRCONSULTANCY SERVICES LLP
S.F No. 92/3A2, Gt-élhn Nngar‘ p‘-'\J:lmpuram Pudur, [
Salem - 636 016, Tamil Madu, Irlriia.“ [t ¢

aovmatres v Phrvizina Phone Nos.: +91 427 2970 989 / 70044 52628
L ABORATORT | CONSULTANCY | SLETTAARL Iy E-Mail: lah@glesin; Web: www.gles. 1t ;
feor Aeereditation
TEST REPORT
ULR-TC606025000014577F
Report Number : GLCS/TR10902/2025-26 Report Date - 10-11-2025
Customer Provided Details:
i NUTRI FLAVOURS PRIVATE LIMITED NUTRI FLAVOURS PRIVATE LIMITED
No:88/2, AB-Block, 15t Street 5.No:146/3, Pudhu Reddiyur Village
Issued To Anna Nagar Slte Addrase Karuppu Reddiyur Post, Mettur Taluk
Chennai 600040 Salem 636404
; Sample Name ?MBlENT AIR QUALITY MONITORING - Attention Mr.Lakshmi Narayanan

Location Name SD AREA Other Details (If any) NA
Laboratory Provided Details:
TRF No. TRF/3161/2025-26 Sampled by Laboratory
Sample Code GLCS5/10902/2025-26 Sampling Method GLCS/SOP/AAQ/015
Sample Description Solid Sample Receipt Date 29-10-2025
Sampling Date 28-10-2025 - 29-10-2025 Date of Analysis 29-10-2025
Sampling Hour 2345-07.45 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature 30.3°C
Other Details (If any) NA Avg Humidity 58.0%
Sl.No. TEST PARAMETER TEST METHOD UNITS RESULT NAAQ

9 | Ozone(as03) Eoié}aZ PART 9: 1974(Reaffirmed pg/m® 50 180

n | Particulate Matter (less than 2.5 micron ; 4
10 size particles as PM2.5) IS 5182 PART 24: 2019 peg/m 26.2 60
Respirable Particulate Matter ( less than [ IS 5182 (Part 23): 2
11 | 10 micron size particles as PM10) 2006(Reaffirmed 2022) ug/m 544 400
12 | Sulphur dioxide { as 5O2) IS 5182 (Part 2) Sec-1: 2023 pg/m? 8.5 B0

Note : BDL - Below Detection Limit, DL - Detection Limit, NAAQS - National Ambient Air Quality Standard Issued by CPCB (Central Pollution
Control Board) in 2009,

For Global Lab and Consultancy Services LLP

2 Authorised Signatory
for Report Page 2 of 2 LSudha Priya
Technical Manager

Yt!*tEnd of Repo'.tttxhu

For NUTRIFLAVOURSPVT LTD

/ Diregtor

Note:The test results are anly to the sample submitted for test. Any Correction of the test report on full or part shall invalidate the report>Samples are
not drawn by us unless otherwise stated, Sample will be retained for 15 days from the date of reporting except In case of regulatory samples or
specifically instructed by client. Perishalyle samples will be discorded immediately after reporting. We do not accept only liability with regard to origin or
source from which the samples are extracted, The Labaratory is not responsible for authenticity of photocopled test reports. Any holder of this report is
advised that information contalned here on reflects the laboratary's finding at the time of its Intervention only and within the limits of client instructions.

The authenticity of the test reports issued by us can be verified by submitting on E-mall request with report number and report date along with report
copy.,

BRANCH OFFICES : CHENNAI { Mobile : 7094453636 ) & COIMBATORE ( Mabile ; 7094454646 )
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i GLOBAL LAB AND CONSULTANCY SERVICES LLP
S.F No.92/3A2, Geetha Nagar, Alagapuram Pudur, JhiT=ts
Salem - 636 016. Tamil Naclu, India, 3 '. ¥

Fimanttnd o Poesiaina Phone Nas.: 191 427 2970 989 / 70944 52628 :
{ARORATORY | CONIULTANCY | SUSTATNASILITY E-Mail: lab@gles ing Web: www.glcsin Y. Ak,
feir Aceraditation
TEST REPORT
LR-T! 025 6F
Report Number : GLCS/TR10901/2025-26 Report Date - 10-11-2025
Customer Provided Details:
NUTRI FLAVOURS PRIVATE LIMITED NUTRI FLAVOURS PRIVATE LIMITED
, No:88/2, AB-Block, 15t Street 5.No:146/3, Pudhu Reddiyur Village
Issued To Anna Nagar S8 et Karuppu Reddiyur Post, Mettur Taluk
| _ Chennai 600040 Salem 636404
Sample Name QMBIENT AIR QUALITY MONITORING - Attention Mr.Lakshmi Narayanan
Location Name GLR DOWN AREA Other Details (If any) NA
Laboratory Provided Details:
TRF No. TRF/3161/2025-26 Sampled by Laboratory
Sample Code GLCS/10901/2025-26 Sampling Method GLCS/SOP/AAQ/015
Sample Description Solid Sample Receipt Date 29-10-2025
Sampling Date 28-10-2025 - 29-10-2025 Date of Analysis 29-10-2025
Sampling Hour 17.50-01.50 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature 31.2°C
Other Details (I any) NA Avg Humidity 57.0%
Sl.No. TEST PARAMETER TEST METHOD UNITS RESULT NAAQ
1 | Ammonia (as NH3) IS 5182 PART 25: 2018 pg/m? BDL (DL: 20.0) 400
x USEPA Compendium Method 10 3 ]
2 | Arsenic as As 3.4: 1999 ng/m BDL (DL: 1.0) 6.0
9 | pssie '2502;?2 Rart-11: 006{Reathiyned [0 L P ke BDL (DL: 1.0) 50
GLCS/SOP/AAQ/019 Issue No:1: . :
4 | Benzopyrene Date:10.10.2023 ng/m BDL (DL: 0.5) 1.0
5 | Carbon Monosxide as CO EEL:C;O";E PIAAQ/O18, Issue No. me/m? BDL (DL: 1.15) 4.0
6 |LeadasPb USEPA CombendiumMethad 10 111 5120 BDL (DL: 0.01) 1.0
1 -3.4: 1999
3 : USEPA Compendium Method 10 3 J
7| Nickel as Ni 3.4: 1999 ng/m BDL (DL: 1.0) 20
8 | Oxides of Nitrogen ( as No2) 1250?%?2 (Part :6): 2006(Reaffirmed pg/m® 289 80

Note : BDL - Below Detection Limit, DL - Detection Limit, NAAQS - National Ambient Air Quality Standard Issued by CPCB (Central Pollution
Control Board) in 2009,

-

A For Global Lab and Consultancy Services LLP

Authorised Signatory
L.Sudha Priva
Technical Manager

Page1of 2

Note:The test results are orlly Lo the sample submitted for test. Any Correction of the test report on full or part shall invalidate the report. Samples are
not drawn by us unless otherwise stated. Sample will be retalned for 15 days from the date of reporting except in case of regulatory samples or
specifically instructed by dient, Perishable samples will be discarded immediately after reporting. We do not accept only liability with regard to origin or
source from which the samples are extracted. The Laboratory |s not responsible for authenticity of photocopied test reports. Any holder of this report is
advised that information contained here on reflects the laboratory's finding at the time of its intervention only and within the limits of client instructions.
The authenticity of the test reports issued by us can be verified by submitting on E-mail request with report number and report date along with report

— For NUTRIFLAVOURSPVT LTD
BRANCH OFFICES : CHENNAI [ Mobile : 7094453636 ) & COIMBATORE{Mobee:?{}9445464\3\ V\ Oﬂ‘\ﬂ
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GLC

5.F No.92/3A2, Geetha Nagar, Alagapuram Pudur,

Salem - 636 016, Tamil Nadu. India
Enemontion o Trwnisina Phorne Mos.: +91 427 2070 9p9 / 10044 §
ARCHRATOET | CONSULTANCY | W TAINABILITY [- .Mﬂ.i] labeimli s | . W—‘h WHARAF B N
for Acereditation
TEST REPORT
TC60

Report Number : GLCS/TR10901/2025-26

Report Date : 10-11-2025

Customer Provided Details:
. NUTRI FLAVOURS PRIVATE LIMITED NUTRI FLAVOURS PRIVATE LIMITED
No:88/2, AB-Block, 15t Street 5.No:146/3, Pudhu Reddiyur Village
Issued To Anna Nagar i Aadress Karuppu Reddiyur Post, Mettur Taluk
Chennai 600040 Salem 636404
Sample Name ;.MBIENT AR QUALITY MONITORING - Attention Mr.Lakshmi Narayanan
Location Name GLR DOWHN AREA Other Details (If any) NA
Laboratory Provided Details:
TRF No. TRF/3161/2025-26 Sampled by Laboratory
Sample Code GLCS/10901/2025-26 Sampling Method GLCS/SOP/AAQ /015
Sample Description Solid Sample Receipt Date 29-10-2025
Sampling Date 28-10-2025 - 29-10-2025 Date of Analysis 29-10-2025
Sampling Hour 17.50-01.50 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature 0 i
Other Details {If any) MNA Avg Humidity 57.0%
SL.No. TEST PARAMETER TEST METHOD UNITS RESULT NAAQ
9 |Ozone(as03) st BDL (DL: 5.0) 180
Particulate Matter (less than 2.5 micron : 3
10 size particles as PM2.5) IS 5182 PART 24: 2019 Hg/m 324 &0
Respirable Particulate Matter ( less than | IS 5182 (Part 23); 3
11| 10 micron size particles 3s PM10) 2006(Reaffirmed 2022) Hg/m b 100
12 | Sulphur dioxide ( as 5O2) IS 5182 (Part 2) Sec-1: 2023 pg/m? 43 80

Note : BDL - Below Detection Limit, DL - Detection Limit, NAAQS - National Ambient Air Quality Standard Issued by CPCB (Central Pollution
Control Board) in 2009,

For Global Lab and Consultancy Services LLP

: ALl Authorised Signatory
: age 2 o L.Sudha Priya
for Report Technical Manager
*****End of Report™***

For NUTRIFLAVOURSPVTLTD

Note:The test results are only to the sample submitted for test, Any Correchion of the test report on full or part shall invalidate the report. Samples are
not drawn by us unless otherwise stated Sample will be retained for 15 days from the date of reporting except in case of regulatory samples or
specifically instructed by dient, Perishable samples will be discarded immediately after reporting. We do not accept only liability with regard to origin or
source from which the samples are extracted. The Laboratory 1s not responsible for authenticity of photocopied test reports. Any holder of this report is
advised that information contained here on reflects the laboratory's Ainding at the time of its intervention only and within the limits of client instructions.
The authenticity of the test reports issued by us can be verified by submitting on E-mail request with report number and report date along with report
copy.

BRANCH OFFICES : CHENNAI ( Mobile : 7094453636 ) & COIMBATORE ( Mobile : 7094454646 )
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: GLOBAL LAB AND CONSULTANCY SERVICES LLP
5.F No.92/3A2, Geetha Nagar, Alagapuram Pudur, O hyv=ts
Salem - 636 016, Tamil Nadu, India, ¥

Eoamittod 05 Previving Phone Nos.: +91 427 2970 989 70044 52498

LABORATOEY L"JN-'.-L'L!AILH_| JISTANABILITY E-Mail: labdbglcs In: Wely: vww RICS.0n !
far Acereditation
TEST REPORT
* 50000145
Report Number : GLCS/TR10%200/2025-26 Report Date : 10-11-2025
Customer Provided Details:
NUTRI FLAVOURS PRIVATE LIMITED NUTRI FLAVOURS PRIVATE LIMITED
No:88/2, AB-Block, 15t Street §.No:146/3, Pudhu Reddiyur Village
b Anna Nagar Sl PN Karuppu Reddiyur Post, Mettur Taluk
Chennai 600040 Salem 636404
Sample Name ?MBIENT AIR QUALITY MONITORING - Attention Mr.Lakshmi Narayanan
Location Name ETP AREA Other Details (If any) NA
Laboratory Provided Details:
TRF No. TRF/3161/2025-26 Sampled by Laboratory
Sample Code GLCS5/10900/2025-26 Sampling Method GLCS/SOP/AAQ/015
Sample Description Solid Sample Receipt Date 29-10-2025
Sampling Date 28-10-2025 Date of Analysis 29-10-2025
Sampling Hour 14.50 - 22.50 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature 32.0°C
Other Details (If any) NA Avg Humidity 56.0 %
Sl.No. TEST PARAMETER TEST METHOD UNITS RESULT NAAQ
1 | Ammonia [ as NH3) IS 5182 PART 25: 2018 ug/m? BDL (DL: 20.0) 400
| nsssiicas ne us I%PA Compendium Method 1O ng/m’ BDL (DL: 1.0) 6.0
-3.4: 1999
3 | Benzene !25031?2 P S00eeh e ug/m’ BDL (DL: 1.0) 3.0
; GLCS/SOP/AAQ/019 Issue No:1: ‘- :
4 | Benzopyrene Date:10.10.2023 ng/m BDL (DL: 0.5) 1.0
5 | Carbon Monoxide as CO SheS/SOPANQ/OLE, Bxiehio. SR SE BDL (DL: 1.15) 40
02: 2024
6 |LeadasPb MIEPA Comgendium MeadONINIEE s BDL (DL: 0.01) 10
-3.4: 1999
7 | Nickel as Ni USEPR Compendium Methec 10511 s BDL (DL: 1.0) 20
-3.4: 1999
8| Onides of Nitrogen (25 No2) '25051%?2 (Part :6k 2006(Reaffimed]| |\ oja 29.7 80

Note : BDL - Below Detection Limit, DL - Detection Limit, NAAQS - National Ambient Air Quality Standard Issued by CPCB (Central Pollution
Control Board) in 2009,

AT For Global Lab and Consultancy Services LLP

Page 1 of 2 w

g ) 4 Authorised Signatory
L.Sudha Priya
Technical Manager

Note:The test results are only to the sample submitted for test. Any Correction of the test report on full or part shall invalidate the report. Samples are
not drawn by us unless otherwise stated. Sample will be retained for 15 days from the date of reporting except in case of regulatory samples or
specifically instructed by client. Perishable samples will be discarded immediately after reporting. We do not accept only liability with regard to arigin or
source from which the samples are extracted. The Laboratory is not responsible for authenticity of photocopied test reports, Any holder of this report s
advised that information contained here on reflects the laboratory's finding at the time of its intervention only and within the limits of client instructions.

:"-I,]:v:amlsenlicily of the test reports issued by us can be veri fied by submitting on E-mail request withfggrg‘tmfeﬁﬁfﬁﬁiﬂﬁné ﬁ%bff:r
BRANCH OFFICES : CHENNAI ( Mobile ; 7094453636 ) & COIMBATORE ( Mobile : 7094454645 ) \ﬂ M ) =
l/

Director
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" GLOBAL LAB AND CONSULTANCY SERV
S5.F No.92/3A2, Geetha Nagar, Alagapuram Pudur, I E
Salem - 636 016. Tamil Nadu. India. P Shel.

itved v Poerisina Phone Nos.; 491 427 2970 98% 7 70944 52628
s TETET ) COMIULTANDY | LLASTATMARILITY E-Mail: lab@ales.in: Web: waaw wles in ¢ v
far Accreditation
TEST REPORT
ULR-TC606025000014575F
Report Number : GLCS/TR10900/2025-26 Report Date : 10-11-2025
Customer Provided Details:
NUTRI FLAVOURS PRIVATE LIMITED [ NUTRI FLAVOURS PRIVATE LIMITED
No:88/2, AB-Block, 15t Street 5.No:146/3, Pudhu Reddiyur Village
oo Anna Nagar Site Address Karuppu Reddiyur Post, Mettur Taluk
Chennai 600040 Salem 636404
Sample Name ’;MB'ENT AIR QUALITY MONITORING - Attention Mr.Lakshmi Narayanan
Location Name ETP AREA Other Details (If any) NA
Laboratory Provided Details:
TRF No. TRF/3161/2025-26 Sampled by Laboratory
Sample Code GLCS/10900/2025-26 Sampling Method GLCS/SOP/AAQ /015
Sample Description Solid Sample Receipt Date 29-10-2025
Sampling Date 28-10-2025 Date of Analysis 29-10-2025
Sampling Hour 14,50 - 22.50 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature 320°C
Other Details (If any) | NA Avg Humidity 56.0 %
SI.No. TEST PARAMETER TEST METHOD UNITS RESULT NAAQ
9 | Ozone(as 03) '250'::;?2 RORT 2> 12 rReatirmad £111 0 00 BDL (DL: 5.0) 180
Particulate Matter {less than 2.5 micron : 3
10 size particles as PM2.5) IS 5182 PART 24: 2019 Heg/m 29.7 &0
Respirable Particulate Matter ( less than | IS 5182 (Part 23): o
11 1 10 micron size partices as PM10 ) 2006(Reaffirmed 2022) ug/m 57.2 100
12 | Sulphur dioxide (as $O32) IS 5182 (Part 2) Sec-1: 2023 ug/m? 6.9 80

Note : BDL - Below Detection Limit, DL - Detection Limit, NAAQS - National Ambient Air Quality Standard Issued by CPCB (Central Pollution
Control Board) in 2009,

For Global Lab and Consultancy Services LLP

Lo

Authorised Signatory
Page 2 of 2 L.Sudha Priya
Technical Manager

For NUTRIFLAVOURSPVT Lcsa\,

Note:The test results are anly to the sample submitted Tor test. Any Correction of the test report on full or part shall invalidate the report, Samples are
not drawn by us unless otherwise stated. Sample will be retained for 15 days from the date of reporting except in case of regulatory samples or
specifically instructed by dlienl. Perishable samples will be discarded immediately after reporting. We do not accept only liability with regard to origin o
source from 1_.».-|.u_l| the samples are extracted, The Laboratory is not responsible for authenticity of photocopied test reports. Any holder of this report is
advised that information contained here on reflects the |aboratory's finding at the time of Its intervention only and within the limits of cllent instructions.

T:-;-ruuthenticit-,r of the test reports issued by us can be verified by submitting on E-mall request with report number and report date along with report
L

¥ iem a gk

for Report

4 End of Report"“"

BRANCH OFFICES : CHENNAI [ Moblle : 7094453636 ) & COIMBATORE ( Moblle : 7094454646 )
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GLOBAL LAB AND CONSULTANCY SERVICES LLP
5.F No.22/3A2, Geetha Nagar, Alagapuram Pudur, )
Salem - 636 016, Tamil Nadu. India ol

Eammired . Procision Phone Nos.: +91 A27 2970 989 70944 52624
LABDRATENT | COMTULTANCY | SUSTAINARILITY E-Mail: lab@gles ing Web: www.gles.in £
for Accreditation
EST
ULR-TC606025000014574F
Report Number : GLCS/TR10899/2025-26 Report Date : 10-11-2025
Customer Provided Details:
NUTRI FLAVOURS PRIVATE LIMITED NUTRI FLAVOURS PRIVATE LIMITED
No:88/2, AB-Block, 15t Street 5.Mo:146/3, Pudhu Reddiyur Village
- Anna Nagar Site Address Karuppu Reddiyur Post, Mettur Taluk
Chennai 600040 Salem 636404
Sample Name ?MBlENT AIR QUALITY MONITORING - Attention Mr.Lakshmi Narayanan
Location Name GLR TERRACE AREA Other Details (If any) NA
Laboratory Provided Details:
TRF Na. TRF/3161/2025-26 Sampled by Laboratary
Sample Code GLC5/10899/2025-26 Sampling Method GLCS/SOP/AAQ/015
Sample Description Solid Sample Receipt Date 29-10-2025
Sampling Date 28-10-2025 Date of Analysis 29-10-2025
Sampling Hour 08.45-16.45 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature 323
Other Details (If any) NA Avg Humidity 56.0 %
SI.No. TEST PARAMETER TEST METHOD UNITS RESULT NAAQ
1 Ammonia ( as NH3) IS 5182 PART 25: 2018 ug/m’ BDL (DL: 20.0) 400
2 | Arsenic as As o E e Compendiim athed (OSSR S BDL (DL: 1.0) 6.0
-3.4: 1999
3 | Beusie IS 5182 Part-11: 2006(Reaffirmed ug/m? BDL (DL: 1.0) 50
2022)
4 | Benzopyrene g;g{g?gfgggow lssue No:1: ng/m’ BDL (DL: 0.5) 1.0
5 | Garbon Monoxide as CO SLESEORAMQIIE, ksde No, BN s BDL (DL: 1.15) 40
02: 2024
USEPA Compendium Method 1O % i
6 | Lead asPb 3.4: 1999 Hg/m BDL (DL:.0.01) 1.0
7 | Nickel as Ni Hesen Somprndiuathadit S BDL (DL: 1.0) 20
-3.4: 1999
8 | Oxides of Nitrogen ( as No2) Izsof‘;]?-'}ﬁ ihssiok2ooaRestin e ug/m’ 32,5 80

Note : BDL - Below Detection Limit, DL - Detection Limit, NAAQS - National Ambient Air Quality Standard Issued by CPCB (Central Pollution
Control Board) in 2009,

e For Global Lab and Consultancy Services LLP

r -
Lot/
Page 1 of 2

e Authorised Signatory
ial L.Sudha Priya
Technical Manager

Mote:The test results are only to the sample submitted for test. Any Correction of the test report on full or part shall invalidate the report. Samples are
not drawn by us unless otherwise stated. Sample will be retained for 15 days from the date of reporting except in case of regulatory samples or
specifically instructed by client. Perishable samples will be discarded immediately after reporting. We do not accept only liability with regard to origin or
source from which the samples are extracted. The Laboratory Is not responsible for authenticity of photocopled test reports. Any holder of this report is
advised that information contalned here on reflects the laboratory’s finding at the time of its intervention only and within the limits of client instructions.

The authenticity of the test reports issued by us can be verified b submitting on E-mail request with repart nu r e al ith.
copy e | e v . He N oy NUTHT R RSTRIR T'iD
BRANCH OFFICES : CHENNAI ( Mobile : 7094453636 ) & COIMBATORE { Mobile : 709445464 % i ) Cj@\'l

/
[; Dirdetor
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GLOBAL LAB AND CONSULTANCY SERVICES LLP
5.F No.92/3A2, Geetha Nagar. Alagapuram Pudur, i (o
Salem - 636 016, Tamll Nadu, India, ¥ P i

ameaitred 6 Doprisina Phone Nos.: +91 427 2970 989 / 70944 52621
LABCUATIIEY | COMELITANCY | SO TAINABILITY E-Mail; lab@plesin: Web: www glesin
TEST REPORT
: AF
Report Number : GLCS/TR10899/2025-26 Report Date : 10-11-20725
Customer Provided Details:
NUTRI FLAVOURS PRIVATE LIMITED NUTRI FLAVOURS PRIVATE LIMITED
No:88/2, AB-Block, 15t Street 5.No:146/3, Pudhu Reddiyur Village
Issued To Anna Nagar Site Address Karuppu Reddiyur Post, Mettur Taluk
Chennai 600040 | Salem 636404
Sample Name ’:‘MBIENT AIR QUALITY MONITORING - Attention Mr.Lakshmi Marayanan
Location Name GLR TERRACE AREA Other Details (If any) NA
Laboratory Provided Details:
TRF No. TRF/3161/2025-26 Sampled by Laboratory
Sample Code GLCS/10899/2025-26 Sampling Methad GLCS/SOP/AAQ/O15
Sample Description Solid Sample Receipt Date 29-10-2025
Sampl_ing Date 28-10-2025 Date of Analysis 29-10-2025
Sampling Hour 08.45 - 16.45 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature 32.3°C
Other Details (If any) NA Avg Humidity 56.0 %
SI.No. TEST PARAMETER TEST METHOD UNITS RESULT NAAQ
o | 0zone(as03) IS 5182 PART 9: 1974(Reaffirmed ug/nr® 72 180
2019)
Particulate Matter (less than 2.5 micron 3 s
10 size particles as PM2.5) IS 5182 PART 24: 2019 ugim 312 60
Respirable Particulate Matter ( less than | IS 5182 (Part 23): ,
11 110 micron size particles as PM10) 2006(Reaffirmed 2022) ug/m 61.2 100
12 | Sulphur dioxide [ as S02) IS 5182 (Part 2) Sec-1: 2023 ug/m? 12.6 80

Note : BDL - Below Detection Limit, DL - Detection Limit, NAAQS - National Ambient Air Quality Standard Issued by CPCB (Central Pollution
Control Board) in 2009,

For Global Lab and Consultancy Services LLP

07

) e Authorised Signatory
for Report Page2 of 2 L.Sudha Priya
Technical Manager
*****End of Report*****
For NUTRIFLAVOURSPVTLTD
f/ XJ‘EETD]‘
Note:The test results are only to the sample submitted for test. Any Correction of the test report on full or part shall invalidate the NWM are

not drawn by us unless otherwise stated, Sample will be retained for 15 days from the date of reporting except in case of regulatory samples or
specifically instructed by dient. Perishable samples will be discardad immediately after reporting, We do not accept only liability with regard to origin or
source from which the samples are extracted, The Labaratory is not responsible for authenticity of photocopied test reports. Any holder of this report is
advised that information contained here an reflects the laboratory's finding at the time of its Intervention only and within the limits of client instructions.

The authenticity of the test reports issued by us can be verified by submitting on E-mall request with report number and report date along with report
Copy.,

BRANCH OFFICES : CHENNAI ( Mobile : 7094453636 ) & COIMBATORE ( Mobile : 7094454648 )
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d+18 - 600 113, A

NATIONAL ENVIRONMENTAL ENGINEERING RESEARCH INSTITUTE
(Council of Scientific & Industrial Research)

Chennai Zonal Laboratory, CSIR Madras Complex, Taramani P.O.

Chennai - 600 113, India

Dr. T. Rajesh
Scientist
6" December 2025

To
Ms. Nutri Flavours Private Limited

88/2, First street

AB Block, Annanagar
Chennai — 600040
Tamil Nadu, India.

Dear Sir,

Sub: Final Study Report — Reg

Based on five site visits, interaction with your management and
technical staff and TNPCB, their directions, a detailed study has been
conducted post implementation of all the measures suggested by TNPCB.
The results have been enclosed herewith for onward submission to TNPCB. |

strongly believe the issue has been addressed.

Any further analyses if needed to be done, please do let me know

Thanking you.

Sincerely yours,

. ﬁ.,nv:k

(RAJESH T)

=f. 21, T30 Dr. T. Rajesh
gfrse &71fae Senior Scientist
I ST HTE W - AT CSIR-NEER
oy 56 378 A - HY TH AT CSIR-CMC
A7 Chennai-600113

For NUTRIFLAVOURSPVTLTD

e A -

Pl
\ / irector
Telephone: 044-22541964, 22544994 Telefax: 22541964 L

E. mail: t_rajesh@neeri.res.in, Website: www.neeri.res.in, www.csircme.res.in
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Final report

e e ————————

Study on Odor Control for NUTRI FLAVOURS PRIVATE
LIMITED, Mettur, Tamil Nadu

————— e —

Submitted to:
Tamil Nadu Pollution Control Board, TNPCB
Salem

TNPCB

" Y
|

Submitted by:
M/s. NUTRI FLAVOURS PRIVATE LIMITED
NO. 146/3, Pudureddiyur Village

Karuppurediyur, Mettur Dam
Salem — 636 404

CSIR-National Environmental Engineering Research Institute

(NEERI)
Nehru Marg, Nagpur
November, 2025

For NUTRIFLAVOURSPVT LTD



Admin
Typewritten text
138


139

Final report

Study on Odor Control for NUTRI FLAVOURS PRIVATE LIMITED, Mettur, Tamil
Nadu

Study on Odor Control for NUTRI FLAVOURS PRIVATE LIMITED, Mettur, Tamil Nadu

1.0 Preamble

CSIR-NEERI has more than six decades of experience of providing customized and
need based solution for varied industrial problems. It also has developed processes for
identification and assessment of odour control treatments and provides trouble-shooting
measures for the efficient and effective operation & maintenance of wastewater treatment
facilities. The Tamil Nadu Pollution Control Board (TNPCB) serves as the statutory authority
responsible for the enforcement of environmental regulations within the state. Given the
growing concerns over industrial pollution, there is a pressing need for a comprehensive
study to understand the full extent of resource consumption and pollution generation from the

perspective of Industrial manufacturing processes.

TNPCB has directed to undertake a detailed study to address the concern of odour
issue in a manufacturing unit at Mettur, Salem. The primary objective of this study is to
understand the processes from raw material input, collection of various waste and by-
products during process, evaluation of effluent treatment plant and compliance with zero
liquid discharge with a main focus on pollutant loads at various stages of industrial
operations. By gathering this crucial data, the study aims to assist in formulating more

effective policies and strategies for better enforcement of environmental regulations, ensuring
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that industrial operations adhere to sustainable practices while minimizing their ecological

impact,

To address these concerns, the TNPCB has decided to commission a detailed study on
wastewater management, to access any signature compounds present in air environment and
to suggest odour mitigation measures. In this connection, Nutri Flavors vide their enquiry
letter No. NF/NEERI/ODOUR-Enq - 01 dated November 7, 2025, approached CSIR-NEERI
to conduct a Study on assessment of wastewater quality, evaluation of ETP and air quality
monitoring with a special reference to volatile organic compounds, Accordingly, CSIR-
NEERI made one site visit for preliminary understanding of the industrial process. Later four
site visits were performed wherein wastewater quality, air quality, ETP evaluation was
carried out and the results along with suggestion for improvement and eradicate odour were

provided as detailed below.
2.0 Introduction

Industrial effluents are very complex. Several industrial sectors like textile, pulp &
paper, tanneries, refineries, electroplating, coal industries, pharmaceuticals, power plants, etc.
generate highly complex wastewater that require a combination of unit operations and
processes, an altogether different technological interventions, for catering to their specific
need of wastewater treatment and management. Based on prior detailed study reports and
TNPCB board discussion conducted we have made five visits with reference to TNPCB

directions and parameters to be analysed.
3.0 Scope and objectives of the study

The primary objective of the study is to understand the Production process flow,

Effluent process flow and identify the odour generating areas and functions where the control

i L A
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Y. d. T Dr. T. Rajesh
afrse d7fa Senior Scientist
Y 38 3E HT - #18 CSIR-NEERI

A= HrS HE- WY 0 Y CSIR-CMC
ﬂ;"?lg Chennai-600113

For NUTRIFLAVOURSPVTLTD

Study on Odor Control for NUTR] FLAVOURS PRIVATE LIMITED, Mettur, Tamil Nadu



Admin
Typewritten text
140


141

| c—ﬂ-ﬂ Mational
Environmental
- Engineering

MNEER! Research Institute

o
RS, L L.
g by =i ]

systems are to be established and effective treatment methods to be implemented. Based on
study reports and suggestions, to ensure the unit has adhered with all the suggestions and

implemented the odour control measures.

3.0.1 To understand Effluent process flow and identify the odour generating areas and
functions where the control systems are to be established and effective treatment methods to

be implemented.

In the factory based on observations, it is understood they have designed and
implemented a concept of sewage treatment plant and innovativetreatment technology of
Up-flow Anaerobic Sludge Blanket Reactor (UASBR) followed by Activated Sludge Process
(ASP) for 2 KLD to meet the odour control in treated water quality. During the treatment
process, the biologically formed sludge granules, which works a packing material was
observed as an outcome of up-flow anaerobic sludge blanket reactor. When wastewater is fed
from bottom of the tank by pumping, the flow liquid passes through the digestion zone of the
reactor where solid-liquid separation takes places and liquid passes over the outlet chamber
under anaerobic conditions.

Anaerobic Microorganisms also aid the digestion of dissolved and particulate organic
matter into gaseous end products. The waste solids get attached to the media (Biomass) and
are stabilized and during this process, gas production and due to the stabilization of waste the
gas is collected in the gas dome. The activated sludge process operational in the process
consists of an Aeration tank, where organic matter is stabilizedby action of bacteria under
aeration. The biological treatment of industrial wastewater is to transform (i.e., oxidation)
dissolved and particulate biodegradable constituents into acceptable end products. Aerobic
Microorganisms are also used to oxidize the dissolved and particulate carbonaceous organic
matter into simple end products and additional biomass. The ASP was so named because it

involved the production of an activated mass of microorganisms capable of stabilizing a
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waste under stabilizing conditions. In the aeration tank, contact time is provided for mixing
and aerating influent wastewater withthe microbial suspension, generally referred to as the
Mixed Ligquor Suspended Solids (MLSS) or Mixed Liquor Volatile Suspended Solids
(MLVSS). The process is carried out using mechanical machinery for mixing and transfer of

oxygen into the process

At the end of the process, raw inlet sample was studied for common wastewater
quality parameters to arrive at an expected quality of treatment process. The values obtained

post analysis are given below:

Sk No. Parameters Raw Effluent Expected ETP Treated Water

Quality

i pH 50-6.0 6.5-17.5

2 BOD mg/l 750 - 900 <30

3. COD mg/l 1300 - 1500 <100

4. TDS mg/l 5000 — 7000 5000 — 7000

5. TSS mg/l 350 —450 <30

y i Odour Present Absent

Based on the above effluent inlet parameters the below mentioned ETP design shall
be implemented to achieve the treated quality parameters and to maintain ZLD scheme in the
unit. The effluent has been researched with many chemical and biological treatment in our
lab to eradicate the odour control. We have identified the suitable chemicals to be used at
different stage of process and the results were highly yeilding. These suggested chemical and
biological treatment shall be implemented in our newly designed ETP to get the required
results. The Biological process of the treatment will give good results only after 45-60 days
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of continuous operation of the plant. The unit shall make arrangements to give continuous

feed and control the biological matters in the process,

PROCESS MODIFICATION DETAILS:

Some of the implemented modifications in the current effluent treatment plant

wherein most effective odour control achieved comparing the existing treatment system is

summarized below:

S.No | Existing Treatment_System and

Dimension of tanks (L * W * D in feet)

New Treatment System and dimensions
of tank (L * W * D)

| 1 Collection tank

6*4.8*8=6.5 KL

Collection cum equalization with pH
neutralization
6*4.8*8 = 6.5 Kl

Primary settling — Existing FRP can be
used (App. 1000 Lit Cap)

Holding tank with closed system 2*2*8

6.5%6.5%6.5 (4.5)=5.3 Kl

2 Neutralization tank 6.5%6.5*8
3 Primary settling Removed
4 Aeration tank 1 UASBR

6.5%6.5*8 =9.5 Kl 6.5%6.5*¥13 =15.5 KL
5 Secondary settling 1 Aeration |

6.5%6.5%6.5 (4.5 SWD)=5.3 KL 6.5%6.5*11.5=13.5 KL
6 Aeration 2 Aeration 2

6.5%6.5*8 = 9.5KL 6.5*%6.5*9=10.5 KL
7 Secondary settling 2 Secondary settling

6.5%6.5%6.5 SWD =7.6 KL

The dimension of each tank is calculated based on the timeline of the effluent to be

treated completely and to move to the next stages with right intervals. With the above

modification the Unit has been established for required treatment facility, to process the

effluent in continuous stage and maintain odour control in all the treatment process.
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4.0 PROCESS FLOW DESCRIPTION FOR THE NEW EFFLUENT TREATMENT PLANT

The overall modifications made is given in the schematic below:

Flow Chart OF (E.T.P, R.O AND R.M.8)

Client: Ms. NUTRI FLAVOURS Pyt LTD CONSENT QTY :- 2.186 KD
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Briel description on various functioning ETP unit is as below

BAR SCREEN:

In the incoming channel, a chamber medium screen shall be fitted, the purpose of
which is to filter out coarse trashy matter from introducing into succeeding units of the
treatment plant. Screens shall be made of M.S. construction or polypropylene material.

COLLECTION CUM EQUALIZATION TANK:

Equalization tank in any treatment plant serves the purpose of maintaining
desired flow rate as well as for making mixture homogeneous depending on the
characteristics of the collection system.

Benefits;

* Biological treatment is enhanced, because shock loadings are eliminated or can be
minimized,inhibiting substances can be diluted, and pH can be stabilized.
UASBR TANK:
Upflow Anaerobic Sludge Blanket (UASB) Reactor:

This technology utilizes a high-rate anaerobic process, where wastewater enters
the reactor from the bottom and flows upwards through a blanket of anaerobic biomass.
Anaerobic Digestion:

Within the sludge blanket, microorganisms break down (Hydrolysis,
Acidogenesis, Acetogenesis, Methanogenesis) organic matter in the absence of oxygen,
producing biogas (primarily methane and carbon dioxide) and stabilized sludge.

Sludge Blanket:

The sludge blanket acts as a filter, retaining suspended solids and providing a

s XL.%L: Rl
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I'he biogas generated rises to the top of the reactor and is collected for potential
use as a renewable energy source. Initially the unit shall measure and calculate the volume
of gas and then shall arrange the supplication.

AERATION TANK:

Biological stabilization of the wastewater is accomplished in the aeration tank by the
presence of microorganisms in oxygen rich conditions supplied by means of diffused aeration
comprising membrane diffusers and air blowers. Further, the usage of Rotary twin lobe type
air blower, delivers the required quantum of air to the system. The rising bubbles from the
diffusers scrub the water more efficiently, causing molecular diffusion of oxygen and thus
enhance the dissolved oxygen levels in the effluent.

The quantum of Oxygen that can be supplied by one Air Blower would be having 70
m /hr. The BOD Load in this raw effluent is around 750 - 800 mg/lit (Maximum). Aeration
Tank is provided with diffused aeration system to supply the air for the microorganism’s
growth. The nutrients required for the microorganism’s growth are organic matter, which are
readily present in the industrial wastewater.

The MLSS level is maintained in this process to enhance aeration process. Optimum
concentration of MLSS to be maintained is in the range of 3500 — 4500 mg / lit in aeration
tank the sludge starts to settle in this tank. So, the BOD reduction is expected to be at 90-95
% and COD reduction is expected to be at 80-85 %.

SETTLING TANK:

The settling tank is used for biological cell mass separation from the wastewater
and then settled sludge are recycled partly to the aeration tank. Recycling is necessary for
Activated Sludge Process. Here the settling of the solids takes place into sludge holding
tank and then it will pump to dewatering (Sludge drying beds) process by pumping.

ST &, TS Dr. T. Rajesh
gfrse 1A senior Scientist
Y 39 3mE 7T - S CSIR-NEER|
HY $H NI W - FY o T CsIR-cMC

Chennai-600113

146

For NUTRIFLAVOURSPVTLTD

Study on Odor Control for NUTRI FLAVOURS PRIVATE LIMITED., Mettur, Tamil Nadu


Admin
Typewritten text
146


147

dfm National
48 Fnvironmental
Engineering

i NEERI Research Institute

FILTER FEED TANK:

The settled water from the settling tank is expected to meet the standards with
respect to BODand TSS. However, it is proposed to improve the quality of treated water
further in order to make it fit as R.O Feed. For this reason, further treatment in the form of
filtration is proposed.

FILTRATION:

The water collected from the filter feed tank, is pumped through pressure sand
filter, followed by Activated Carbon filter to remove fine suspended solids and Odour if

any and to ensure the treated water quality to meet the permit to feed into the R.O process.

TREATED WATER TANK:

The final treated water quality was observed to be within the permissible limit.

This treated water is stored for pumping into the R.O Plant.
CHEMICAL TRATMENT PROCESS TO CONTROL ODOUR:
OZLIQ-007

OZLIQ-007 has evolved a unique process in which the removal of biologically
suspended and dissolved solids is achieved by Advanced Chemical Treatment. It increases
DO levels by 30 to 50% in our feed water and thereby resulting in reduction of BOD
&COD. Ozliq is sustained oxygen releasing agent, which on mass dilution releases Nascent
Oxygen, which is a highly reactive substance and immediately begins oxidation process and
neutralizes organic, inorganic and heavy metals, within the effluent and feed water. It is

infinitely soluble in water.

After several lab analyses it is decided to use the above chemical treatment in

equalization tank where the liquid is collected and stored for ETP process.
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BIOLOGICAL TREATMENT PROCESS FOR CONTROLLING ODOUR:

We analysed effluent samples from factories and identified the microbial association

suitable for the biological process i.e. aerobic & anacrobic. Then we used different

microbial culture and cultivate the microbial consortium which is most suitable for targeted

cffluents. The dosage of the culture is streamlined based on the analysis of the samples

collected at different intervals. The sample analysis reports are attached for your reference.

IESTREPORT
ULR-TC606025000011174F

Report Number : GLCS/ TROS 920/2025 26(1)

Report Date : 03092025

Customer Provided Details:
NUTRI FLAVOURS PRIVATE LIMITED
—— :&:zs&:asmh 151 Strect
Chennal 600040

Sempte Name m{;l\.ﬂmm UASBRINLETFEED [0 MEIM Sakhivel

Other Detals if any) NA

Laboratory Provided Details:

TRF No. TRF/2026/202526 Sampled by Customer

Sample Code GLCS 04920/2025-26 Sampling Method

Sample Decription Liquid Sample Receipt Date 28.08.2025

Sample Receipt Condition | Good Date of Analysis 28-08-2025

Sample Quantity 20L Date of Completion 03-09-2025

Other Detads §f any) MNA

Sl.No. TEST PARAMETER TEST METHOD UNITS | RESULT
1 |Biochemical Oxygen Demand (BOD)at 270C for 3 Days 15 3025 (Part 44} 2023 mg/| 3150
2 | Chemical Oxygen Demand (COD) 15 3025 (Part 58} 2023 me/l | 12000
3 | Of and Grease GLCS/SOPMW025: bsue NO:02: 2024 mg/| 18
4 |pH 15 3025 Part 11k 2022 - 158
5 | Tetal Dissolved Solids (TDS) IS 3025 (Part 16k 2023 mg/| 15780
6 | Total Hardness s CaCO3 IS 3025 {Part 21k 2009Rezffirmed 2019) mg/l | 1560
7 | Totsl Nitogenas N IS 3025 {Part 34)/Sec 1: 2023 mg/l | 203
8 | Totsl Suspended Solids (155) 15 3025 {Part 17} 2022 me/l | 820

Note : BDL - Below Detection Limit, DL - Detection Limit,

wed
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TESTREPORT
VLR TC4060250000111758

Report Number - GLCS/ TROA 921/2025-24{1)

Customer Provided Detalls:
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____ Roport Dt ; 00092025

NUTRI FLAVOURS PRIVATE LIMITED
s ::::n:‘:ru Block, 15t Strest
Chennal 600040

Sunple e ms{;l;r:;n UASBR QUTLET Nisrition M M Sakthlvel

Other Detads i1 any) NA

Laboratory Provided Detalls:

TRF No. TRF/2026/2025-24 Sampled by Curstomor

Sample Code GLCS/06921/2025 26 Sampling Method

Sample Description Liquid Sample Receipl Date 2808 2025

Sample Receipt Condition | Good Date of Analysis 28.08-2025

Sample Quantity 20L Date of Completion 03092025

Other Detalls 1 any) NA

SLNo. TEST PARAMETER TEST METHOD UMITS| RESULT
1 | Biochemical Oxygen Demand (BOD) at 270C for 3 Days 15 3025 (Part 44} 2023 mg/] 1200
2 | Chemical Oxygen Demand ICOD IS 3025 {Part 58} 2023 mg/! A000
3 | Gil and Groase GLCS/SOPYWI/025; ksue NOD 2: 2024 mg/l | BOLDL:5.0)
4 |pH 15 3025 (Part 11} 2022 6.84
5 | Total Dissoved Salids (TDS) 15 3025 [Part 16} 2023 mg/ 3718
& | Votal Hardnessas CaCO3 5 3025 {Part 21} 2009{Reaffimed 2019) me/ 1040
7 | Total Nirogen 2s N & 3025 {Part 34)/Sec 1: 2023 mg/! 714
8 | Total Suspended Solids (T55) 5 3025 (Part 17} 2022 mg/ 128

Note : BDL - Befow Detection Limit, DL - Detection Limit,

Based on the above results its evident that the UASB biological matters are activated

and started working in good conditions. The samples were once again collected after 30 days

of feeding only biological culture in UASBR and standardising the sludge bed inside for

effective treatment of the effluent liquid. The unit was advised to start their production and

generate their effluents to start feeding to the UASBR for Anaerobic treatment process.

We have taken samples of effluent from each stage of production process generated

and analysed in the lab to understand their nature and have advised sop to process effluent as
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STANDARD OPERATION PROCEDURE FOR EFFLUENT TREATMENT PLANT:
PRIMARY TREATMENT:

In collection cum equalization tank:

Odour control chemicals (powder and liquid each 200 gram in 5 liters / 2500 liters) should
be dosed in this bar screen and afler the bar screen the effluent should be homogeneous in
minimum half an hour. After the homogenous the effluent should be transferred into the
primary clarifier system. Coagulation and flocculation chemicals should be dosed to settle
down the total suspended solids and supernatant effluent should pump into the secondary
treatment. This supernatant effluent pH should be 6.5 to 8.0 and Total dissolved solids should
be 5000 to 6000 mg/l (If R.O membrane which was selected equalling to CPAS LD 8040)
The settled sludge should be sent into the sludge drying beds for dewatering purposes and
this dried sludge should be packed in safer manner as per TNPCB norms and it will be
disposed as per solid and hazardous waste management regulations prescribed by the
TNPCB.

SECONDARY TREATMENT:

UASBR:

The supernatant water from the primary clarifier is sent into the UASBR for degradation of
pollutant. The effluent should be pumped as 1m3/hour into the UASBR and maximum flow

rate per day is 2.5 m’. Add the anaerobic bio culture as per our prescribed method to develop

the anaerobic bacteria.
250 Liter capacity mother culture preparation setup = 2 Nos:
Existing UASBR outlet 20%, Primary outlet 5%, Bio-culture 2 Kg + 5% water, Fresh water

50%, Sugar + Cow dung juice 2 Kg = 20%.
Two days once the 1 barrel of 80% mother culture should be poured into the UASBR and

remains to maintain another batch. % L%ir
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The UASBR inlet and outlet should be noted periodically noted amount of BOD and COD

which was reduced in this system,

Aeration tank:

1)
2)

3)

The UASBR outlet water is sent into the aeration tank | for degradation of pollutant,
The effluent should be pumped as 1™/hour into the aeration tank Imaximum flow
rate per day is 2.5m".

Add the aerobic bio culture as per our prescribed method to develop the aerobic

bacteria.

100 Liter capacity mother culture preparation setup = 4 Nos:

Existing aeration outlet 20%, UASBR outlet 5%, Bio-culture 2 Kg + 5% water, Fresh water

50%, Sugar + Cow dung juice 2 Kg = 20%. Two days once the 1 barrel of 80% mother

culture should be poured into the Aeration tank 1 & 2 and remains to maintain another batch.

4) The aeration tank inlet and outlet should be noted periodically noted amount of BOD
and COD which was reduced in this system.

5) We should maintain the Sludge volume index in 30 min 350 ml to 500 ml / 1000 ml
of aeration tank liquid.

6) To analyse the BOD and COD periodically — Maintain the reduction percentage as
85-95%.
a) Secondary settling tank:

1) The second aeration tank outlet passes into the secondary settling tank.

2) Due to the gravitational force the heavier particles settle down in hopper bottom and
the activated sludge to be recycled.

3) Then the supernatant water goes into the PSF and ACF feed tank.

Two STAGE RO TREATMENT:

The effluent is passed through 1 stage RO system having 2 membrane will reduce the

TDS content in the effluent by 30% and the reject is sent to the solar pond for drying process.

T-K’igi’,‘

2. &. [T Dr. T. Rajesh
afrse a1 Senior Scientist
Y 6 HTE HIT - AL CSIR-NEER
Hr =8 318 3 - 3w A CSIR-CMC
=15 Chennai-600113

NEER| Research Institute

For NUTRIFLAVOURSPVTLTD

Wy

t

Study on Odor Control for NUTRI FLAVOURS PRIVATE LIMITED, Mettur, Tamil Nadu -

18

o

irector


Admin
Typewritten text
151


&

— ]

152

Gﬂj-l National
4l Fnvironmental
I.nl!ll'\l.'l.'””i..’.

MNEERI Research Institute

The 1 stage RO permeate is collected and fed to the second stage of RO having 5 membranes

which will reduce the TDS by 80% and the reject is sent to the solar pond and the permeate is

collected in a 15KL storage tank for machinery cleaning and other purpose.

Based on the above process samples were collected at each stage of process and checked for

their required values and found to be suitable as per the board norms.

REVERSE OSMOSIS SYSTEM
Stage — 1
No. of hours of flow
Feed Flow
Recovery rate Stage 1 (70%)
Flux reject rate considered
Area of 4 * membrane
Recovery can be achieved per
Membrane

RO Reject

Membrane considered

Stage — 2

Feed Flow

Recovery rate (50%)

Flux reject rate considered
Recovery can be achieved per
Membrane

Membrane considered

6 Hrs.

I m*hr.

0.7 m*hr.

25 LMP

7.9 m*membrane
25x79=197.5
Lt/membrane/hr.
0.327 m*/hr.

5 Nos

0.3 m*/hr,

0.15 m*hr.

25 LMP
25x7.9=197.5
Lt/membrane/hr.
2 Nos.

\,t

. a. Tarror. T. Rajesh

#mferer Senior Scientist
et 378 3T - A CSIRNEER

wgH

i W -W ws HY CSIR-CMC
A+=15 Chennai-600113

For NUTRIFLAVOURSPVTLTD



Admin
Typewritten text
152


153

y | National
‘ Environmental

Engineering

NEER| Research Institute

AERIATION TWO OUTLET SETTLING TANK OUTLET

AERIATION ONE OUTLET
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The objective of the study is 1o ; Control the wastewater characteristics before, during and after the treatment to

control and make sure the treatment process is adapted; Ensure the quality of water after treatment is within the

limits as per law or as per the industry standard.

A total of seven samples viz from primary outlet, UASBRAeration tank 2, Aeration tank |, Aeration tank 2, RO

I feed, RO 11 feed, RO 11 reject were collectd and analyzed for water quality parameters. It is also observed that

Parameters analyzed:

(MPN, Present/Absent).

Results

The results obtained for collected seven samples is tabulated below:

thus conserving precious freshwater resources. The total capacity of the ETP installed is 2 KLD.

the treated water from the ETP is not wasted. 1t is recycled and reused for non-potable purposes, like irrigation,

Parameters considered for analysis include: pH, Chemical Oxygen Demand (COD), Biological Oxygen Demand

(BOD), Total Suspended solid (TSS), Oil and Grease (O&G), Fecal Coliform (MPN), Anaerobic bacteria

Table A — Sample collected on 25.09.2025 and analysis starts on 26.09.2025 and reported on 01.10.202

154

S.No | Parameters Primary | UASBR | E.T.P Outlet | R.O combined | R.O 1% R.O 2™
Outlet Outlet | (ie. R.O 1" Permeate Reject Reject (SEP
(ie. Feed) (RO2™ | In)
UASBR feed)
Feed)

I pH 7.1 7.3 7.0 6.4 7.6 8.6

2 BOD (mg/l) 2750 1651 396 44 525 923

3 COD (mg/l) 6350 3156 763 91 902 1704

4 TSS (mg/l) 1834 1431 531 32 609 1025

5 TDS (mg/l) 6763 6555 6788 435 8600 12350

6 Total hardness (mg/l) | 1184 1079 1118 229 1325 1915

7 Oil & grease (mg/l) 14 11 10 BDL 13 15
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13.10.2025; analysis starts on 14.10.2025 and reported on 21.10.2025

"SNo | Parameters Primary | UASBR | ETP Outlet | R.O RO 1" RO 2
Outlet Outlet (ie.R.O combined | Reject (RO Reject (SEP |
(ie. UASBR feed) Permeate | 2" feed) In)
Feed) J — —
| pH 6.9 _§93 6.8 6.3 7.3 7.9 !
2 BOD (mg/) 3260 2165 101 26 142 266
E COD (mg/1) 6001 4625 363 5 | 463 812 |
4 TSS (mg/l) 1963 1665 465 BDL 510 926
5 TDS (mg/l) 6436 6339 6512 412 8137 11965
6 Total hardness (mg/l) | 1060 1180 1155 212 1410 2123
7 Oil & grease (mg/1) 15 12 12 BDL 12 19
Table C - Sample was taken on 28.10.2025, analysis starts on 29.10.2025 and reported on 05.11.2025
S.No | Parameters Primary | UASBR [ ETP Outlet | R.O R.O 1" R.O 2™
Outlet Qutlet (ie.R.O combined ReJ]ect (R.O Reject (SEP
(ie. UASBR feed) Permeate | 2" feed) In)
Feed)
1 pH 7.3 7.0 72 6.6 1.1 7.8
2 BOD (mg/l) 3083 1886 15 13 94 266
3 COD (mg/l) 6578 2885 127 45 199 323
4 TSS (mg/l) 1819 1272 410 BDL 439 787
5 TDS (mg/1) 6210 6009 6189 335 8657 12390
6 Total hardness (mg/l) 989 1012 1008 199 1222 1997
7 Oil & grease (mg/l) 12 11 10 BDL 15 19

Overall findings of water quality analysis at various stages:

This study evaluated the treatment performance of the ETP through physical, chemical, and biological

treatment processes. The treatment plant consisted of equalization, neutralization, anaerobic followed by aerobic

biodegradation, two-stage clarification, and post-aeration units. pH, Chemical Oxygen Demand (COD),

Biological Oxygen Demand (BOD), Total Suspended solid (TSS), Oil and Grease (O&G), Fecal Coliform

(MPN), Anaerobic bacteria (MPN, Present/Absent) were analyzed in seven samples collected at various stages.

Signification reduction in values were observed for all parameters except oil and grease and this indicates the

overall modifications undertaken has resulted in significant removal efficiencies. The ETP's final discharge

complied with Indian water quality standards. With reference to odour control, Air quality monitoring was

performed measuring PM 2.5, PM 10 and VOC’s which may indicate any volatile copounds that contribute to

odour formation and discharge. A brief on sampling and analysis is given in following chapter.
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Air Quality Analysis

Introduction

As a follow up of the TNPCB recommendations, M/s. Nutri Flavours has approached
NEERI to carry out the air quality analysis within the premises. Accordingly, NEERI in
support with Global Labs and Consultancy services has carried out Air Quality Assessment at

Nutri Flavours site, covering the following environments:

Components of Environmental - study
»  Air Quality (Project site)
» Volatile Organic Compounds measurement (project site)
Air Quality Assessment

Air quality monitoring was carried out at the following locations as suggested by
TNPCB

The parameters selected for air quality monitoring were sulfur dioxide (SO3), oxides

of nitrogen (NO,) and Respirable Particulate Matter (RSPM).
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Table 2.1
Techniques Used in Ambient Air Quality Assessment

__l;u rameter Technique / Methaod M]n:i::l: E::,e;:fhle
f;i';ﬁrlt Particulate Matter Gravimetric (High Volume Sampler) 5
Fine respirable Particulate Gravimetric 5
Matter (PM; <) (Low Volume sampler)
;\; ?g‘t:i}i)ﬂrganic Compounds GL/EN/SOP/109 5
Air Quality Status

The sampling locations for air quality monitoring are depicted in Plates 1-10 ambient
air quality status in the study region with respect to RSPM and VOC’s are also tabulated
below:

At all the three locations in Nutri Flavours site the air quality is well within the
permissible standards stipulated by CPCB.
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Report Date : 10-11-2025

Customer Provided Details:
— NUTRI FLAVOURS PRIVATE LIMITED NUTRI FLAVOURS PRIVATE LIMITED
No:B8/2, AB-Block, 15t Strent 5.No:144/3, Pudhu Reddiyur Villags
lssued To Anna Nagar £ Al Karuppu Reddiyur Post, Mettur Taluk
Chennal 600040 Salem 636404
sample Name TMH[ENT AIR QUALITY MONITORING - Attention Mr.Lakshmi Narayanan
Location Name GLR TERRACE AREA Other Details (I any) NA
Laboratory Provided Details:
TRF MNo. TRF/3161/2025-26 Sampled by Laboratory
Sample Code GLCS/10899/2025-26 sampling Method GLCS/SOPIAAQ /015
Sample Description Solid Sample Receipt Date 29-10-2025
Sampling Date 28-10-2025 Date of Analysis 29-10-2025
Sampling Hour 08.45- 16,45 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature a1.3°C
Other Details (If any) MA Avg Humidity 56.0%
SI.No. TEST PARAMETER TEST METHOD UNITS RESULT NAAG
1 | Ammonia ( as NH3) IS 5182 PART 25: 2018 pg/m’ BDL (DL: 20.0) 400
2 | Arsenic as As OB Compendion Method 10°] g BDL (DL: 1.0) 60
3.4: 1999
o [ ;502;?2 Part-11: 2006(Reaffimed ug/m’ BDL (DL: 1.0) 50
GLCS/SOP/AAQ/019 Issue No:1: 5 .
4 | Benzopyrene Date-10.10.2023 ng/m* BDL (DL: 0.5) 1.0
5 | cabon Monoxide 3 CO oS e | BDL (DL: 1.15) 40
USEPA Compendium Method 10 _
6 |LeadasPb P pg/m? BDL (DL: .0.01) 1.0
. A USEPA Compendium Method 1O .
7 | Nickel as Ni 3.4: 1999 ng/m* BDL(DL: 1.0) 20
8 | Oxides of Nitrogen [ as No2) '.foiﬁz (Part :6F 2006Reaffimed| s 325 80

Note : BDL - Below Detection Limit, DL - Detection Limi
Control Board) in 2009,

Study on Odor Control for NUTRI FLAVOURS PRIVATE LIMITED, Metwr, Tamil Nadu

t. NAAQS - National Ambient Air Quality Standard Issued by CPCB (Central Pollution
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TEST REPORT
ULR-TCA06025000014574F
Report Number L".lE'_ﬁ._W 10B99/2025.24 Report Date - 10-11-2025
Customer Provided Details: F oy i
— NUTRI FLAVOURS PRIVATE LIMITED | NUTRI FLAVGURS PRIVATE LitaiTED
No:BB/2, A -Block, 15t Street 5.No:146/3, Pudhu Barldiasr Viltage
lssued To Anna Nagar Site Address Karuppu Reddiyur Post, Mettur Taluk
L . Chennai 600040 Salem 434404
AMBIENT ‘
Sample Name 1 de AR QUALITY MONITORING Attention Mr.Lakshmi Marayanan
Location Mame GLR TERRACE AREM Other Details (if any) MNA
Laboratory Provided Details:
TRF No. TRF/3161/2025-26 Sampled by Laboratory
Sample Code GLCS/10899/2025-24 Sampling Method GLCS/SOP/AAG /015
Sample Description Solid Sample Recelpt Date 29-10-2025
Sampling Date 28-10-2025 Date of Analysis 29-10-2025
Sampling Hour 08.45- 16,45 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature 323°C
Other Details (If any) NA Avg Humidity 56.0 %
Si.No. TEST PARAMETER TEST METHOD UNITS RESULT MNAAQ
9 |Ozmne(as03) Izsaig? PART 9: 1974(Reaffirmed ua/m? 7.2 180
Particulate Matter (less than 2.5 micron . ¥
10 size particles as PM2.5) IS 5182 PART 24: 2019 Hg/m 3z &0
Respirable Particulate Matter ( less than | IS 5182 (Part 23): s
1| 10 micron size particles as PM10) 2006{Reaffirmed 2022) Hg/m 18 o
12 | Sulphur dioxide [ as 502) IS 5182 (Part 2) Sec-1: 2023 pg/m’* 126 BO
Note : BDL - Below Detection Limit, DL - Detection Limit, NAAQS - National Ambient Alr Quality Standard Issued by CPCE (Central Pollution
Control Board) in 2009,

For Global Lab and Consultancy Services LLP
Page20f 2 Authorised Signatory

LSudha Priya
Technical Manager

RO

=% . Torel Or. T. Rajesh
H‘ﬁ‘ﬁ" Anfere Senior Scientist
T 3T - A CSIR-NEERI
ﬁmg T - O TH HY CSIR-CMC
Y715 Chennat £NOT!

For NUTRIFLAVOURSPVT LTD

, Tamil Nadu
Study on Odor Control for NUTRI FLAVOURS PRIVATE LIMITED, Mettur, Tami



Admin
Typewritten text
167


168

Mational
Environmental
Engineering
NEER| Research Institute

TEST REPORT
ULR-TCA060250000145 7 5F

Report Number | GLCS/TRIOP00/2025-24 quqﬂ[m ]-[j 112025

[Customer Provided Details: N
NUTRI FLAVOURS PRIVATE LIMITED | NUTRI FLAVOURS PRIVATE LIMITED
No:B8/2, AB-Block, 151 Street 5. Nen 144/3, Pudhu Reddiyur Village
tssued To Anna Nagar Site Address Karuppu Reddivur Post, Mettur Takik
= | Chennal 400040 Salem 436404
Sample Name ;NBIENT AIR QUAUTY MONITORING Attention Mr Lakshmi Marayanan
'Lmﬁon_ Name. ETP AREA Other Details (If any) NA
Laboratory Provided Details:
| TRF No. TRF/3161/2025-24 Sampled by Laboratory
Sample Code GLCS/10900/2025-26 Sampling Method GLES/SOP/AM /015
Sample Description Solid Sample Receipt Date 29-10-2025
Sampling Date 28-10-2025 Date of Analysis 2910-2025
Sampling Hour 14.50 - 22,50 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature 3zo°c
Other Details If any) NA Avg Humidity 56.0%
SLNo. TEST PARAMETER TEST METHOD UNITS RESULT NAAG
1 | Ammonis (as NH3) IS 5182 PART 25: 2018 pg/m’ BOL (DL: 20.0) 400
2 | Arsenic as As iy bl PR BOL (DL: 1.0) 60
R S !";.-‘;J g;?z Part-11: 2006Reaffimed | . BOL(DL: 10) a5
4 |Benzopyrene gaf;ggg%qsm” Sueboct: | e BOL (DL: 05) 10
5 | Carbon Monoxide 2s CO CaonIPAAQ/ets meNo, | peywe | ppipistan) 40
6 |LeadasPb Usera Compendium Method 10| oo | soLipoon 10
7 | Nickel as Ni epionisie il T LS IR BOL (DL: 1.0) 20
8 | Oxides of Nitrogen (as No2) ';Dﬁfz (Part :6k 2006(Reaffirmed| o, s 29.7 80

Note : BDL - Below Detection Limit, DL - Detection Limit, NAAQS - Mational Ambient Air Quality Standard lssued by CPCB (Central Pollution

Control Board) in 2009,
-(l ‘MV H
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TEST REPORT

VLR-TC60602500001457 5¢

Report Number : GLCS/TR10900/2025-26 e Report Date - 10-11-2025
.Euitﬂmer Provided Details: - . =
e NUTRI FLAVOURS PRIVATE LIMITED | T [NUTRI FAVOURS PRIVATE LMITED
i s b 'n:rﬂ Slock, 15t Street Site Address 5.No:146/3, Pudhu Reddiyur Village
Karuppu Reddiyur Post. Mettur Taluk
Chennal 600040 Salem 636404
— AMBIENT AIR QUALITY MONITORING - =
Sample Name 3 Attention Mr.Lakshmi Narayanan
[ Location Name ETP AREA Other Details (If any) NA
‘Laboratory Provided Details:
TRF No. TRF/3161/2025-24 Sampled by Laboratory
sample Code GLCS/10900/2025-26 Sampling Method GLCS/SOP/AMG /015
Sample Description Solid Sample Receipt Date 29-10.2025
Sampling Date 28-10-2025 Date of Analysis 29-10-2025
Sampling Hour 14.50 - 22.50 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature 32.0°C
Other Details (If any) NA Avg Humidity 55.0 %
SLNo. TEST PARAMETER TEST METHOD UNITS RESULT NAAG
IS 5182 PART 9: 197
9 |ozone(as03) 919) Huplomed| i BOL (DL: 5.0) 180
Particulate Matter (less than 2.5 micron g
10 size particles as PM2.5) IS 5182 PART 24: 2019 usfm' 29.7 &0
41 |Respirable Particulate Matter ( less than | 1S 5182 (Part 23). f
10 micron size particles as PM10) 2006(Reaffirmed 2022) ug/m L 100
12 | Sulphur dioxide ( as 502) IS 5182 (Part 2) Sec-1: 2023 png/m? 6.9 80

Note: BDL - Below Detection Limit. DL - Detection Li

Control Board)in 2009,

mit, NAAQS - National Ambient Air Quality Standard Issued by CPCB (Central Pollution

For Global Lab and Consultancy Services LLP
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TEST REPORT
ULR-TC606025000014574¢
Report Number: GLCS TIE'I.I"J'(H“:.".!."‘ 26 " #
T ; _— eport Date - 101
Customer Provided Details; —— . 10 20
NO50/3 AL DURS PRIVATE LIMITED | [T FuAvoURS pRivaTE Laes
No:88/2, AB-Block, 151 :
Issued To A:na Nauars - s Site Address 3No:146/3, Pudhu Reddiyur Village
Chennal 600040 ::::ﬂ;:u Reddiyur Prst, Mettur Taluk
AMBIENT AIR QUALITY MONITORING .| E
Sample Name 3 Attentian Mr Lakshmi Marayanan
Location Name GLR DOWN AREA Other Detalls (If any) NA
Laboratory Provided Details:
TRF No. TRF/3161/2025-26 W_____Ldmutnw
Sample Code GLCS/10901/2025-26 Sampling Method GLCS/S0PAAQ /015
Sample Description Solid Sample Receipt Date 29-10-202%
Samgling Date 28-10-2025 - 29-10-2025 Date of Analysis 29-10-2025
Sampling Hour 17.50 - 01.50 Date of Completion 10-11-2025
Sample Recelpt Condition | Good Avg Temperature 3.2
Other Details (If any) NA Avg Humidity 57.0%
SI.No. TEST PARAMETER TEST METHOD UNITS RESULT NAAQ
1 | Ammonia (as NH3) IS 5182 PART 25: 2018 ug/m? BOL (DL 20.0) 00
g USEPA Compendium Method 10
2 | Arsenic as As -3.4: 1999 RED ng/m’* BDL (DL: 1.00 &0
3 | Benzene %52';?2 R pg/m’ BDL (DL: 1.0) 50
GLCS/SOP/AAQ/019 Issue Mo:l:
4 |Benzopyrene Date:10.10.2023 ng/m’ BOL (DL:0.5) 10
5 | Carbon Monoxide as CO exnoanmome moens IS e (DL: 1.15) 40
6 |Lead asPb '_"s’ipggg’"“m“'“’“ MethodiO | .o BOL (DL 0.01) 10
7 | Nickel as Ni e oo meendium Matiod 10 | s BOL (DL: 1.0} 20
8 | Oxides of Nitrogen ( as No2) Eﬂi},]m (Port 6y 200cReathemned| o 289 80

Note : BDL - Below Detec tion Limit, DL - Detection Limit, NAAQS - National Ambient Air Quality Standard lssued by CPCB (Central Pollution

Control Board) in 2009,
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Report Number: GLCS/TR10901/2025-26

TEST REPORT
ULR-TC606025000014576F

National
Environmental
Engineering
NEERI Research Institute

Cmtomer_Provided Details:

Report Date : 10-11-2025

]
Rtr A CIVTE (T NUTRI FLAVOURS PRIVATE LIMITED
/2, AB- k., 15t
Jssued To nﬁm Nagar FRRRIH Site Address 5.No:146/3, Pudhu Reddiyur Village
Chennai 0 Karuppu Reddiyur Post, Mettur Taluk
Salem 636404
- AMBIENT AIR QUALITY MONITORING -
Sample e 3 Attention Mr.Lakshmi Narayanan
Location Name : GLR DOWN AREA Other Details {If any) NA
Laboratory Provided Details:
TRF No. TRF/3161/2025-26 Sampled by T
Sample Code GLFS!10901f2025-26 Sampling Method GLCS/SOPAAQ/015
Sample Description Salid Sample Receipt Date 29-10-2025
sampling Date 28-10-2025 - 29-10-2025 Date of Analysis 29-10-2025
Sampling Hour 17.50 - 01.50 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature 31.2°C
Other Details (If any) NA Avg Humidity 57.0%
S1.No. TEST PARAMETER TEST METHOD UNITS RESULT NAAQ
IS 5182 PART 9: 1974{Reaffirmed
% | Ozone(as ©3) 2019) 4Reath ug/m® BDL (DL:5.0) 180
Particulate Matter (less than 2.5 micron ;
10 | gize particles as PM2.5) 15 5182 PART 24: 2019 ug/m’ 324 40
Respirable Particulate Matter ( less than | IS 5182 (Part 23):
11 {10 micron size particles as PM10 ) 2006(Reaffirmed 2022) We/m’ 624 100
12 | Sulphurdioxide ( as SO2) 15 5182 (Part 2) Sec-1: 2023 pg/m? 73 80

Note : BDL - Below Detection Limit. DL - Detec tion Limit. NAAQS - National Ambient Alr Quality Standard Issued by CPCB (Central Pollution

Control Board) in 2009,

For Global Lab and Consultancy Senvices LLP

Page2 of 2
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Technical Manager

A

2.9 Trorer Dr. T. Rajesh
aﬁ:z' ﬁ?ﬂiﬁﬂ-‘- genior Scientist
HTE HIT - 5?‘& CSIR-NEERI
o 31;1'# 11T - E o HY CSIR-CMC
Gl Aes Chennai-600113
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i "'T'.I National
MU nvironmental
géﬁ Engineering

e * - ) Bl o : == ol NEER!| Research Institute
TEST REPORT
ULR - TC 40602 500001457 7F
Report Number | GLCS/TR10902/2025-26 i Report Dats - 10-11-2025
“Customer Provided Details:
- = | NUTRI FLAVOURS PRIVATE LIMITED [ NUTRI FLAVOURS PRIVATE LiMITED |
—r :E.\nll:ﬂ';inﬁ:! Block, 15t Street Site Address 5 Mo-146/3, Pudhu Reddhyur Willage
Karuppu Reddiyur Post, Mettur Taluk
Chennal 600040 Salem 436404
AMBIENT AIR QUALITY MONITORING -
Sample Name 4 Attention Mr Lakshmi Marayanan
Location Name SD AREA Other Details (If any) NA
Laboratory Provided Details:
'TRF No TRF/3161/2025-26 Sampled by Laboratary
‘mpb Code GLCS/10902/2025-26 Sampling Method GLCS/SOPIAAG /15
Sample Description Solid Sample Receipt Date 29-10-2025
Sampling Date 28-10-2025 - 29-10-2025 Date of Analysis 29-10-2025
sampling Hour 2345 -07.45 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature 30.3°C
Other Details (If any) NA Avg Humidity 58.0 %
SI.No. TEST PARAMETER TEST METHOD UNITS RESULT NAAG
1 | Ammonia ( as NH3) IS 5182 PART 25: 2018 ug/m* BDL (DL: 20.0) 400
= USEPRA Compendium Method 1O
2 | Arsenic as As .3.4:1999 ng/m* BOL (DL: 1.0) 6.0
15 5182 Part-11: 2006(Reaffirmed
3 |Benzene 2022) ki pg/m’ BOL (DL: 1.0) 5.0
GLCS/SOP/AAQ/019 lssue No:1:
4 | Benzpyrene me_mm.‘% . ng/m’ BOL (DL: 0.5) 1.0
" GLCS/SOP/AAQ/0D18, | 5
5 | Carbon Monoxide as CO s ang Ly tsaue o mg/m? BDL (DL: 1.15) 40
USEPA
6 |tesdasPb USEPn Compendhum Method10 | o | sDLDL:000) 10
. . USEPA C
= USERA Compendium Method 10 |~/ BOLIBE 1) %
8 | Oxides of Nitrogen (as No2) ;sai%” Part 6k 2006(Reaflimed| 1 29.9 80

Note : BDL - Below Detection Limit. DL - Detection Limit, NAAQS - National Ambient Air Quality Standard lssued by CPCB (Central Pollution
Control Board) in 2009,
R A

-

2. . 712 Dr. T Rajesh
E:Iﬁsi'd nifsrsn Seniar Scientist
#@rsd 341% 07T - AT CSIR-NEERI
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Report Number | GLCS/TR10902/2025-26

Details:

173

National
Environmenta

] S Engineering
—— | NEERI Research Institute
TEST REPORT
ULR-TCWWIWHH?E

[Customer Provided R T ————_Report Date : 10112025
:L NUTRI FLAVOURS PRIVATE LIMITED |~ |
| No:88/2, AB-Block, 15t Stroet NUTRI FLAVO s PRIVATE LMITED
jssued To Anna Nagar Site Address 5.MNo:144/3, Pudhy Reddipur Village
. 3 Chennal 600040 ::I"-'W” Reddiyur Post, Mettiir Taluk
t AMBIENT AIR QUALITY MONITORING -| .| 23lem 634404
| Sample Name 4 Attention M '
I— r Lakshmi MNarayanan
[ Location Name SD AREA Other Details (If any) T -
f—— - ¥ NA
Laboratory Provided Details: =l
"TRF No. TRF/3161/2025-26
":%,pu Code GLCS/10902/2025-26 ::::: ::,h ol
K o 8 Method GLCS/SOP/MAQ/015
'iamph Description oli Sample Receipt Date 29-10-2025
sampling Date 28-10-2025 - 29-10-2025 Date of Analysis 29-10-2025
Sampling Hour 2345-07.45 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature 30.3°C
Other Details (If any) NA Avg Humidity 58.0%
SLNo. TEST PARAMETER TEST METHOD UNITS RESULT MAAG
IS 5182 PART 9: 1974(Reaffirmed
9 |Ozonelas03) 2019) ug/m® 50 pEs
Particulate Matter (less than 2.5 micron
10 size particles as PM2.5) IS 5182 PART 24: 2019 pg/m?® 26.2 &0
11 Respirable Particulate Matter (less than | IS 5182 (Part 23): .
10 micron size particles as PM10) 2006(Reaffirmed 2022) Hg/m 56.4 100
12 | Sulphur dioxide { 2 S032) IS 5182 (Part 2) Sec-1: 2023 ug/m’® as 30

Note : BDL - Below Detection Limit, DL - Detection Limit,

Control Board) in 2009,

NAAQS - National Ambient Air Quality Standard kssued by CPCB (Central Pollution

For Global Lab and Consultancy Services LLP

Authorised Signatory
L Sudha Priya
Technical Manager

f.ﬁ’\é’:"'

=, @ TN Dr. T. Rajesh
A71faras Senior Scientist
;{ﬁqmm_mcsm-mm
A wﬁﬂ?m-ﬁlﬂﬂmcs"“wc
Wmchennai-ﬁmj.ﬁ
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Rl National
CTM Environmental
Engineering
NEER| Research Institute

TEST REPORT
ULR-TC 0602500001457 8F
Report Number : GLCS/TR10903/2025-26 Repart Date : 10-11-2025
‘Customer Provided Details:
i NUTRI FLAVOURS PRIVATE LIMITED NUTRI FLAVOURS PRIVATE LIMITED
No:B8/2, AB-Block, 15t Street 5.No:146/3, Pudhu Reddiyur Village
lssued To Anna Nagar Site Address Karuppu Reddiyur Post, Mettur Talulk
Chennai 600040 Salem 636404

Binchs o ?MBIENT AR QUALITY MONITORING | 0 M Lakshf Narayanan
Location Name OFFICE ROOM AREA Other Details (If any) NA
Laboratory Provided Details:
TRE No. TRF/3161/2025-26 Sampled by Laboratory
Sample Code GLCS/10903/2025-26 Sampling Method GLCS/SOP/AAQ/D15
Sample Description Solid Sample Receipt Date 29-10-2025
Sampling Date 29-10-2025 Date of Analysls 29-10-2025
Sampling Hour 02.25 - 10.25 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature 0.9 °C
Other Details (I any) NA Avg Humidity 57.0 %
SLNo. TEST PARAMETER TEST METHOD UNITS RESULT NAAG

1 | Ammonia [ as NH3) IS 5182 PART 25: 2018 ug/m’ BDL (DL: 20.0) 400

2 | Arsenicasis gsipfggg"'“e"d"m Method 10 | g 8DL (DL: 1.0) 60

5 50212?2 Part-11: 2006(Reaffirmed R BOL (DL: 1.0) &5

4 | Benzopyrene Gnmiaﬁgggzqam" sue Noct:| e BOL (DL: 0.5) 10

5 | Carbon Menoxide as CO gﬁégfpmqma. e [ BOL (DL: 1.15) 40

6 |Lemdaseb b il e ) (PR BDL (DL0.01) 10

7 | Nickel 3s Ni gsf_"fqgg"“““'“'“ Mehad 1O | e BDL (DL 1.0) 20

8 | Oxides of Nitrogen (as No2) 505117?2 Part 4 2006(Reathemed| 29.0 80

Note : BDL - Below Detection Limit, DL - Detection Limit, MNAAQS - National Amblent Air Quality Standard lssued by CPCB (Central Pollution

Control Board) in 2009,

f.L&;:"r

2. . IMaT90 Dr. T. Rajesh
afrsz ST Senior Scientist
Y SH HTS 31 - 1T CSIR-NEERI

A =8 318 3R - W OA HY CSIR-CMC
A+7AS Chennai-600113

For NUTRIFLAVOURSPVTLTD
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TESTREPORT
ULR-TC606025000014578F

Report Number - GLCS/TR10903/2025-24

175

MNational
Environmental
Engineering

NEER| Research Institute

Report Date : 10-11-2025

Customer Provided Details:
'NUTRI FLAVOURS PRIVATE LIMITED NUTHI FLAVOURS PRIVATE LIMITED
No:88/2, AB-Block, 151 Street 5.Na144/3, Pudhu Reddiyur Village
Issued To Anna Nagar Site Address Karuppu Reddiyur Post, Mettur Taluk
- Chennal 600040 Salem 434404
i ?MBIENT AIR QUALITY MONITORING - Fre—— MLkt Mravandi
Location Name OFFICE ROOM AREA, Other Detalls (If any) NA
Laboratory Provided Details:
TRF No. TRF/3161/2025-26 Sampled by Labaratory
Sample Code GLCS/10903/2025-24 Sampling Method GLCS/SOP/AAG /015
Sample Description Solid Sample Receipt Date 29-10-2025
Sampling Date 29-10-2025 Date of Analysis 2910-2025
Sampling Hour 02.25 - 10.25 Date of Completion 10-11-2025
Sample Receipt Condition | Good Avg Temperature ng°C
Other Details If any) NA Avg Humidity 57.0%
SLNo. TEST PARAMETER TEST METHOD UNITS RESULT NAAQ
9 |ozone(as03) ':Dﬁ'}n PART 2 1974(Renthrmned | s BOL (DL 5.0) 180
Particulate Matter (less than 2.5 micron :
10 size particles as PM2.5) IS 5182 PART 24: 2019 Hg/m* 27.4 &0
Respirable Particulate Matter ( less than | IS 5182 (Part 23}
11 | 10 micron size particles as PM10) 2006(Reaffirmed 2022) Hg/m® 554 100
12 | Sulphur dioxide ( as SO2) IS 5182 (Part 2) Sec-1: 2023 ug/m’ 65 80

Note : BDL - Below Detection Limit. DL - Detection Lim

Control Board) in 2009,

it, NAAQS - National Ambient Air Quality Standard lssued by CPCE (Central Pollution

For Global Lab and Consultancy Services LLP

Page 2 0f 2
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L.Sudha Priva
Technical Manager
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=Y. =1, TIoT2 Dr. T. Rajesh
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Sl National 1 76
g Gﬂ?l Environmental
@ Engineering

MEER| Research Institute

Volatile Organic Compound’s (VOCs) Analysis
VOC measurements are performed as per standard protocol (Appendix 1) for all the seven
stations and the results are tabulated below:

Report No :EN25100753

LR No. : TC-B58225000007545F

Name of the Client : Mutri flavours Pvt Lid
Address of the Client :No. 882, AB block, 1st Street, Anna Nagar,

Chennai - 600040 Sampling Date  : 31-Oct-2025
Sample Name : Ambient VOC Sampling Date  : 31-Oct-2025
Sample Description : Ambient VOC Received Date ¢ 31-0ct-2025
Sampling Lovation : GLR Temrace Arca-Benzene-| Commenced On : 31-Oct-2025
Sample Submission Type : Collected by Lab Representative Completed On  : 08-Nov-2025
Sample Condition : Fit for Analysis Report Dale : 08-Nov-20125

Sampling Plan and Method  : GL/EN/SOP/109

Test Results
S. No. | Parameters | uUnits | ResultsObtained Test Method
Discipline: Chemical
_ﬂn_ﬁwm Pollution

1 1,1,1 2-Tewrachloroethane pe/m3 BLOYXLOG0.1) GL/EN-INS SOBD10 ssue no & Dr: 0305 04
2 | 1,1,)-Trchlomoethane pgm3 BLOLOQNT) GLEN-INETOPH0 it 0 & D 0205 04
3 | L122-Tewachlorocthane pg/m3 BLO(LOQ:0.1) QLEN-INE S0P 10 Teeue 50 & Dr: 0207 04
4 | 1,12-Tetrachkwocthane pg/m3 BLO(LOQ0.1) GLEN-INSSOPA0 Luswe no & Di: 020504
5 1, 1-Dichloro- 1 -propene pg/m3 BLOLOD.1) GLEN-INSSOPOI0 Livug no & Dt 02407 04
6 | 1,1-Dichlonethans ppfmd BLOXLOGQ0.1) GLEN-INSSOPO 10 Lusue no & Dr: 020504
7 | 11-Dichlococtylene pig/m3 BLO(LOQ:0.1) GL/EN-INS SOPD10 lusue no & Dr: 020404
] 1,2- Dechibrobenzone pgfm3 BLOYLOO:0.1) GL/EN-INSSOPD10 Tusue no & Dy: 0205 08
9 | 1.2 -Dichlorsetiane pg/m3 BLO(LOQ0.1) GL/EN-INSSOPD10 lssoc no & Dr: 0205 04
10 | 1,23-Trichlorohenzene pgfm3 BLOLOQ-0.1) GLEN-INSSOPDI0 Diswe no & D 0205 04
11 | 123-Trichloropropane pgfm3 BLOYLOQ:0.1) GL/EN-INS S0P 10 Lisse 0o & Dt 02405 04
12 | 1, 24-Trichlorobenzene HE/m3 BLOLOQ:01) GLEN-INSSOPA D laswe no & Di: 0205 04
13 | 1.2 4-Trimethylbenzene pg/n3 BLO(LOQ:0.1) GLEN-INS SOP0 10 Luswe o & Dr: (305 04
14 | 1.2-Dibromo-3-ehknopropane pg/m3 BLO(LOG:0.1) GLEN-INSSOPO10 tsoe no & Dr: 0105 04

‘(Kgﬁ'

jesh
of Dr. T. Rajesh
=t 'aa—‘,ﬂ‘fﬁ-‘:ﬁﬁ senior Scientist
aﬁﬂim 3 - CSIR-NEERI
ﬁrgﬂ}ﬂg 8y v H CSIR-CMC

ok xS Chennai- -600113
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National

Environmental

Engineering
MNEER| Research Institute

Report No: EN25100753
- - — — — VLR No. ; TC-858225000007545F
[‘5 No. | Parameters Units Hesolts Obtained Test Method

1.2-Dilessmetlune : M- igm} n "Jl:I.LKJI)_I:-_ LN (SO frorst 35 e D TR 4
1.3 Dty yane — L gl BLOLOC 0 Il___h -ﬂUI"H-rM?'hM-TI—dm&I'H:OI"‘_‘M

] LA Trimethythensene == Jip/md BLONLOGO 1) (T T Y " ] nm!;né

Tia {{ui...a“iw_ ik ughm BLOXLOOD 1) OLAN-NESOPOI0 fomam 0o & D OIV08

L3I !-i-m_-!m\mll' pg/md Blm-u)l;lo 1 _ul_ﬁﬂ-msvnml.»-ul;n mnsos
| 1:4-Dichkwobenzene ng/'m3 BLIMLOGO 1) CILEN-INSSOPO10 [vsnn ne & DE 1309 04
2.2-Dehhsropwopane pgima BLIXLOOAO. 1) CLEN-INS SOPON boaos no & D 0204 04
2CHoromokiene ) il jgy/m3 BLOKLOGD 1) GLIEN-INS SOTPAI0 Tusie no & Dr: 07474 4

23 | &-Chkwotslsene _i [ ;'J'E mq(ln)-b.T 1 GLEN-INS SOPOI0 Lisus ne & D 0240 ;l_ i
8 | Do [ gt BLO(LOG0 1) GLEN-ANS P10 fomse nm & D 0205 04
25 | Bromahenzene gl BLOYLOQ0 | ) 1 CHLEN-INE SOPMD i i ne & D 02075 04
26 | Brwnochhwomethane pigfm3 BLO(LOG | ) CH/EN- RS/ SOPIN0 frewe ao & D 0108 04
I7 | Bromadichlonsmethane g/ml BLOYLOO D1y GLEN-IMESOPOI0 lnwse e & [H: 0105 04
28 | BromoRwm g BLINLOG 0. ) GLEN- ML SOP0 10 e no & D 97008 04
X | Carbowsietrachbonide pgmd 195 GLAEN-TNS SOUPIIID Lise no & DE 63408 04
30 | Chlovobenacne ug'm3 BLONLOG0.1) GLEN-INS. SOPO10 luse no & D 5209 04
31 | Chlwofinm pg/m3 | 59 GLEN-INSSOPOI0 Losst s & Dt 5204 64
32 | cis-1 2-Dichiooetiylene ug/m3 BLLOG0.1) GL/EN-INS SOPA 10 frwse o & De: 0305 04
33 | Cis-1.3-Dichlaropropene pg/m3 BLO(LOG0.1) GLEN-INS/SOP/DI0 Tusse aos & Dr- 6207 08
34 | Camene pg/md BLO(LOQ:0.1) GUEN-INSSOPDI0 Lise no & Dr: 205 04
35 | Ditwomochlonsmethans ug/m3 BLOYLOQ:0.1) GL/EN-INSSDPDI0 losse 0o & DE 0205.04
36 | Ditvomomethane ug/m3 BLO(LOQ:0.1) GLEN-TNSSOPD 0 Tsse i & Dr: 0255 04
37 | Dichloromethane pg/md 141 OLEN-INSSOPA10 Tnsse o & De: 0245 04
38 | Ethylbename pg/m3 037 GL/EN-INSSOPD10 Truse e & De 6205 04
39 | Heuchoro-1, 3-butadiens pgm3 BLO(LOQ0.1) GLEN-INSSOPY 10 free mo & D 345 04
A | mXylene pg/m3 BLO{LOOQ:0.1) GLEN-INS S0P 10 Tasese o & Dr: 6204 04
41 | Napthalene Hgma BLO{LOQ0.1) GLEN-INS S0P 10 L 0o & Dr: 0240% 08
42 | n-Butylberazone pg/m3 BLOYLOQ0 1) GLEN-INSSOPOI0 Souse no & D 6205 04
43 | n-Propylbenzene pg/mid BLOYLOQ0.1) GLEN-INSSOP/OI lussss na & Di 071 04
4 | o-Xyleoe Bg/m3 037 GLEN-INSSOPD10 Fme 00 & D 0304 g4
45 | plapropylivluene ug/m3 BLO{LOQO.1) GL/EN-INS/SOPO 10 Lowue no & Dt 020 04

RS

2f. . oY Dr. T. Rajesh
afrse &anfae Senior Scientist
=g 38 HT - AL CSIR-NEERI
# ﬁnﬁ' I - W OH Y CSIR-CMC
Vg Aee1S Chennai-6001 13
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National
Environmental
Engineering

sk NEERI Research Institute

Report No: EN25100753
ULR Mo, ¢ TC-RE8225000007545F

’ﬁ: Parameters Units | Results Obtained Test Method
% | Kylene. pgim3 BLO(LOQ:0.1) GUENNSSOPHI0 lamse nes D1 0209 4
[ 47| soo-Butyhenene pg/m3 BLO(TDQ0.1) (R T T —
48 | Btyrene ng'mi 01 CHEN-INS SOP 1 luwsn mo e D 0204 04
49 | tert-Butyfhonzene ng/md BLI(LOGN.1) GL/EN-INE SOPAND 1 sscrs o e Pit: 0304 14
50 | Tetrachloroethylene pp'm3 BLOCLOQ0.1) GL/EN-INS SOPIO (s s & Dr: 029 84
51 | Toluene nglnd BLO(LOGO.T) GUEN-INSSOPAIO0 sz 15 & DE 020504 |
52 | tmns-1.2-Dichlorocthene umd BLYLOQ:0.1) GLALNINSSOP 10 fomss o & Di: 02705 04
53 | trans-1,3-Dichiropropene ng/m3d BLYLOQ.0.1) GL/EN-INS/SCOPIO [omt ne & D 6290404
[ 54 | Tichketylene jgtnd BLQLOGD.1) GLTN-DNSSUP010 Tamss o & - 0205 00
Note:- BLQ - Below the Limit of Quantification, LOQ - Limit of Quantification.

—f.ﬁ:%’;\' ’

3. . TAA Or. T. Rajesh
gise dmtas

Senior Scientist

Y F 3TS 3 - =718 CSIR-NEERI
Y 3H TS W - T UH A CsIR-cMC

ETFFlé Chennai-600113

For NUTRIFLAVOURSPVTLTD
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National
Environmental
Engineering
NEER| Research Institute

Naine of the Cliont ¢ Nt Mavowrs Pt Lad

Address of the Cliem : No. BR/2, AB block, 15t Street, Anna Nagar,

Chenmai - 600040

Report No: EN25100754
ULR No. : TC-A5R225000007546F

Sampling Date ~ + 31-0ct-2024
Sample Name i+ Ambiem VOC Sampling Date ~ ; 31-Oct-2025
Sample Description + Ambient VOC Received Dute t 31-Oct-20258
Sampling Locathon : ETP Area-Penzene-2 Commenced On : 31-0c1-2005
Sample Submission Type : Callected by Lab Representative Completed On  : (B-Nov-2025
Sample Condition : Fit for Analysis Repaont Date ¢ DB-MNov-2025
Sampling Plan and Method GL/ENSOP/109
Test Results
S. No. Parameters Units |  Results Obtained Test Method
Discipline: Chemical
Group: Atmospheric Pollution
oy 1,1,1.2-Tetrschloroethane ngimi BLOYLOG:0.1) GLTH-INS SOPOT0 Lasue o & Dt: 6205 04
2 | LLI-Trichkwocthane wig/m3 BLOLOO0.1) GUEN-INSSOPD 10 Tsswe no & Dr- 0304 04
3| L122-Terschlorocthane ug/ind BLO(LOQ0.1) GL/EN-INS/SUP/10 Tusse no & Dt: 0240 04
4 | LI2-Tetrachbwoethans ng/m3 BLO(LOOQ:0.1) GL/EN-INS/SORA0 Fussst no & Dr: 0204 04
5 | L1-Dichloro-1-propene pg/mid BLOXLOQ0.1) GL/EN-INS/SOPD 10 Tusae o & Dt: 0205054
6 | L1-Dichlnrocihane ug/m3 BLOXLOGQ0.1) GL/EN-INS SO0 Lsmue no & Dr: 0269 34
T | Li-Dichloroethylens Hg/m3 BLO(LOQO.1) GL/EN-INS'SOPD 10 fusse mo & D 024 04
& | 1.2- Dichlorobenzens paim3 BLOYLOQO.1) GL/EN-INSSOPA10 fsmuz o & D 0209 54
9 | 1.2 -Dichlwoethane Hg/in3 BLO(LOO:0.1) GLAEN-INS S0P 10 Lusse no & Dr 0205 24
10| 123-Trchloroberzone ng/m3 BLO(LOQ:0.1) GLEN-INSSOPRI0 lusiss no & Dt 0204 04
11 | 123-Trickkwopropane pg/m3 BLO{LOQ-0.1) GL/EN-INSSOFD10 Lase no & Dr: G140 04
12 | 124-Trichlorberzene Hg/m3 BLOYLOQ:0.1) GLEN-INSSOPO 10 Tsue no & Dt 0209 04
13 | 124-TrimelsyThenzone ug/m3 BLO(LOQ0.1) GL/EN-INS SO 10 Tonoe mo & Dr- (1240¢ 04
14 | 12-Dibvomo-3-chlaropropane ug/mi BLO(LOQ:0.1) GLEN-INS/SOPH10 Lawss mo & Dt 02105 04
9. Xi,‘vgl' '
v
2. & T Or. T. Rajesh
atrse &faieh Seniar Scientist
Y g¥ 378 I - =i cSIR-NEERI
Mag 3‘"? - qq:mcsm-cmc

vets Chennai-600113
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Mational
Environmental
Engineering
———r = e MNEER| Research Institute
S.Ne.| Parameters Units | Results Obtained S TotMeted
15| 1.2 Ditromeetbane ngmd mf{'__'_":’_“_ll | UNANSAOP10 tom o & D 030104
6 ,;--l"u.'-h;-':-nwm na/ml NLOHLOGO I_l_ I INSACPA0 fvssm a0 & D1 020904 |
17| 135 Trimethyfhenserse o o temd | BLOLOGO 1) CHAN NS AC 10 Tone oo & DF: DT 4 |
T ;AT'-WM;-;"I:-_'-E L2 5 1  ym - L] 'j{l UUE! OLNANS 39010 T s 5 B O 010904 |
19 “I-:'I:]:!_i‘:luhm;:-':-l_l'lf Jigim3 . BLEXLOG0O Ij__-- rit;l:?l:a WP 0 :._m
= m— 14 .m-hi.;-h;_;n_-ﬂ_ B gfm BLEXLOO0 1) GLENINS SO 10 Tosn wo § D8 6707 d
2 | 22Dichkwopropune pig/md BLEKLOO0 1) OUEN-ANG SOPI10 fomrs o & D 020304 |
2@ [ 2-Chorokuene e/’ BLO(LOG0.1) GUEN-INS/SOPD10 Lnnae o & DF 0207 54
23 | a-Chlwotoluene pglm’ BLO(LOGO,1) GLEN-TNSSOB [ Lsn no & Dr: 0204 04
b Benrene jug/m3 BLEXLO0.1) CHLAEN-INS SOPH 10 lose o & DF 0757 04
25 | Bromobenane ng/m? BLINLOGN.1) CHLAEN-ME S0 10 Toig o & Dy 6964 04
26 | Bremachlorsmethane pjgim3 BLO(LOG | ) GLIENANS S0P 1 bras a0 & DR 0104 04
27 | Bromadichlonmethans pm3 BLO(LOGO.1) GULAEN-INS SOPA 10 e o £ D 0155 04
28 | Bromafem pgim3 BLOALOG01) CHAEN-TMS SUPT | lisos Be & D 0195994
29 | Carboietrschloride jg/m3 1.05 CUSEN-[NE S0 10 ot s e D1 020 04
30 | Chlaohonascne pigefind BLO(LOG 1) GHLENINS S0P 10l o & DE: D105 04
31 | Chkowotorm pg'm3 086 OLENINGSORM |6 Tove ne & Dr: 010704
32 | cie1 2-Dichlonoethylene wi'm3 BLO(LOGD,1) GLEN-INSSOPI1D oo 0o & D 670554
33 | Cis-1,3-Dichhwopropone pg/md BLO(LOG0.1) GL/EN-TNESOPA 10 fosse no & Dr: 0207 04
3 | Cumene pp'm3 BLO(LOGO.1) GLAEN-TVSA P10 Tnsse nos & DR 02065 04
35 | Dibromochlonmcthane pp/m3 BLO(LOG0.1) GLEN-INS/SOP0 10 Lowe no & Dr: 020 04
3 | Dibwomomedhane jg/m3 BLO(LOQ0.1) GLIEN-INS/SOPAT 0 Bisse no & Dt 0204 04
37 | Dichloromethane pg/m3 0.35 GLEN-INSSOPAI Tesme no & Dt 0102 04
38 | Edylbename pg/m3 BLO{LOG:0.1) GL/EN-INS SO0 10 e 5o & Db 05067 04
39 | Howchlono-1 3-butadiens pg/m3 BLO{LOQ:0.1) GLEN-INS S5B010 louse no & Dt 020504
40 | m-XNylene pg/m3 BLO{LOG0.1) GL/EN-INSSOPAI0 Tnsse mo & D 00405 04
41 | Mapthalene pgmd BL{LOQ-0.1) GLEN-INS SOP010 liwss no & DE 0207 34
42 | n-Bulylbenzene pg/mi BLO{LOOQO.1) GL/EN-INS SOPA0 Tisue no & D 0205 04
43 | n-Propylbenzenc pg/m3 BLQ(LOQ:0.1) GLEN-INSSOP10 eeuc no & Dr: 2407 04
44 | o-Xylene pig/m3 BLO(LOQ:0.1) GL/EN-INS SOPAI0 Lisue no & Dr: 0240 04
45 | plsopsopylioluene pgimi BLO(LOQ:0.1) GL/EN-INSSOPI0 10 Isvse no & Dr- 020704
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MNational

Environmental

Engineering
. NEER| Research Institute

Report Not EN25100754
LI No. : TC-858225000007546F

8. No. Parameters Units Results Obtained Test Method
st Lt ins ) }lvml BLO(LOGD 1) GLEN-INS/RCP 10 e e b D: 0207 04
47 | sec-Butylbensene pind BLOLOQD.1) CLAN-INS/SOPO10 [ssure po & D, 0204 54
48 | Syrowe pgmd 027 GLAEN-INS S0P 10 lpsn no & Dr: G107 04
49 | ren-Butylhonzcne ug/m3 BLO(LOG0.1) GLEN-INS/BOP/ 1D Tvsse 1o & DE: 0207 04
S0 | Tetrmchloroshylens jig/m3 BLO(LOG.1) GLIEN-INS/SOP/D 10 Tesust o & Db 0205 04
51 | Toloene il BLO(LOGO.1) CL/ENLINSSOID 10 Tmse no & D: 62075 04
52 | trans-1 2-Dichloroetherse Hipimd BLO(LOGO 1) GL/EN-TNS/SOPID 10 Lswos no & Dt: 0205 04
53 | ] 3-Dichloropropens pg/m BLOLOGO.1) GL/EN-INS/SOPA [0 Tessn ns & D: 0305 04
54 | Trichloroctylone jig/m3 BLO(LOGO.1) GL/EN-NS SR/ 10 Tusse 10 & Di: 6264 04

Noke - REOY - Relow the Limit of Ousatifieation 100 Dimbaf Ovstifostion
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Mational
Environmental
Engineering
NEER! Research Institute

Report No: EN25100755

ULR Mo, : TOC-85822500000754TF

NWame of the Chient ¢« WNutrd Navours Pvt Lid
Address of the Client : No. 8872, AB block, 1st Street, Anna Nagar,
Chennai - 600040 Sainpling Dafe + 31=Oct-2025
,‘\'mnpll‘ Manwe  Ambient VOC .‘-jmnpling Diste : 31-O0t-2025
Smnple Description : Ambient VOO Recelved Date : 31-0ct-2025
Samipling Location : GLR Down Arca-Benzene-3 Commenced On : 31-Oct-2005
Sample Submission Type  Collevted by Lob Represcntative Completed On ;. OB-Nov-2025
Sample Condition : Fit for Analysis Report Drate « OB-Nov-2025
Sampling Plan and Method  : GL/ENSOP/ 109
Test Resulis
S.No. | Parameters | Units | ResultsObtained | Test Method
Discipline: Chemical
Group: Atmaspheric Pollution
1 1,1,1 2-Tetrachlonoethane pgim3 BLOLOGO 1) GLEN-INSSOPOI0 Lssoe ne & Dr 0105 04
2 1.1 1-Trichtoroethane peim3 BLOYLOQ0 1) GLEN-INSSOPG 1 e no & De 010704
3 1.1.22-Tevachlonoetiane pglim3 BLOYLOQ:0.1) GLEN-TNS ST Lo o & De: 07207 04
4 1.1,2-Tewachloructhane pgm3 BLO(LOQ:0.1) GLEN-TNS S0 10 e no d Dr- 6207 04
5 1, 1-Dichloro-1-propene Bgim3 BLOYLOQ:0.1) GLEN-INSSOPHH lasse no & Dr: 020594
5 1,1-Dichlorecthane Hamd BLOYLOOQ:0 1) GLAEN-INS SOPD 10 lussse no & Dr: 0104 04
7 1,1-Dnchioepcthylere pgm3 BLO(LOOQ0.1) GLEN-INSSOPA I fres oo & D 627504
] 1,2- Dichlarobenzene ug'm3 BLO(LOQ™.1) GLEN-INSSOPA IO lusue no & Dt 02905 34
9 1,2 Dichlorcethane H@/m3 BLO(LOQ:0.1) GL/EN-INSSOPRD ) Jasue 0o & De: 02407 04
10 | 1.23-Trichlsmobenzne pgdmd BLOXLOGQ1) GLEN-INSSOPDID Lisse no & D 0140504
n 1. 23-Trschlmopropane ngim3 BLOYLOQO.1) GLEN-INSSOPIO 0 fusse no & Dr: 0205 04
12 | 124-Trichlorobonsene p/m3 BLOLOO0.1) GLEN-INS/SOPA [0 freue no & D 0204 04
13 | 1, 24-Trimcthylhenzene pgm3 BLO(LOQ:0.1) OLEN-INSSOPA 10 famue mo & Dr- 020504
14 | 1.2-Dibreano-3-chloropropane pg/m3 BLOYLOGQ0.1) GLEN-INSSOPAID fisase no & Dr: 020504
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Engineering

Report No: EN25100755

VLR Mo, ¢ TO-ASR125000007347TF

S.No Parasmeten Unifs | Resolts Obtained TestMethod |

15 | 1.2 Dikrmostivse — BLOXLOG 1) T T T e —
16 | 1.3-Dichimupropmns . SE—— pphmd | BLOXLOG 1) | OLANISOPIE e e Do 8308 0

J L )| | BLOogo.g) N LR T N———— e |

E g 1 1. mhwﬁmrm: E— P i t‘u\:,(nnﬁ i CHEN-ANG SOP00 [soim 8o & L nm-l "
s 1_"“'“‘""""' = _ ) [ BUO0Q0.1) GLEN-INESOPI0 fuore s & D 6204 04
X | 1 4-Dichlwohensong — gmd | L] mmqn U] GLEN-THE SOPAI0 L no f D K308 04
2| 22-Dichloropropane pind LK iﬂ 01y GILENANG SOPMIN fae no & D 0204 06
2 | 2Chieratohens i/ BLO(LOGD 1) GLEN-INESCPTI0 foae no & Dr: 30¢ 04
& | $CNoroe - - figg/md BLOALOG 1) CHLIEMANS/SOPIND L o & Dt 0104 06
24 | Berucne pg'md BLOILOGD 1) CHL/EM-IMS SOPTN st no A Dt B100€ 04
25 | Bromohenmene pg/md BLO(LOG 0.1y GL/EMANS/SOO10 Tovue 00 & Dr: 0059 04
26 | Bromochlonsmethane lig/m3d BLO(LOGA.1) GLAEN-DS SR I0) fussee mo & D O304 04
| 27 | Bromodichlommethane jug/m3 BLO(LOQ:0.1) GULIEN-NS SO0 faes 20 & Do 0704 B
2% | Bromofom jg/m3 BLO(LOQ0 1) GL/EN-TME 5PN Fisess nos & D 0120% 04
29 | Carbowictrachbonide pg/md 1.30 GLEN-INS/S #4010 fue 56 & D 9205 06
30 | Chlorohenacne ig/md BLO(LOG0,1) GLIEN-INS SOPOIY lswee oo & Dr: 0205 04
31 | Chlonoform Hg/md 1.15 GL/EN-INS S5P0I0 Tiows mo & DA 0205 04
32 | eis-1 2-Dichloroethylone p/m3 BLO(LOG0.1) GL/EN-INSSOPD10 Lasue no & Di: 03475 04
33 | Cis-l3-Dichlwopropene Hgim3 BLO(LOQO 1) GLEMINE SOR10 Teie 5o & De 4255 04
34 | Cumene ug'm3 BLO(LOOQ0.1) GLEM-INE SO0 Trus no & Dr: 4209 04
35 | Dibromochlromethane lgmi BLO(LOOQO 1) GLEN-INSSCPA |0 [sese ao & De 0069 54
3% | Dibomomethane pg/m3 BLOYLOQ0.1) GLEN-INS SOPI010 fusse no & D (1305 04
37 | Dichhwomethans pg/m3 066 GLEN-INGSOPIT lase no & D 1105 04
38 | Bthylhenzone pgimid BLO{LOQ:0.1) GL/EN-INS SO |0 [nse me & De- 12907 58
39 | Howchioro-1 3-butadiene pg/m3 BLO(LOQ.O.1) GLEN-INSSOPO10 I no & Dt 0205 04
40 | m-Xylene pgmi BLOY(LOQ0.1) ‘GL/EN-INS SOPAI0 Jusise o & D 0104 08
41 | Napthalene pg/md BLO(LOQ0.1) GL/EN-INS SO0 Iseve no & DE 02905 04
42 | n-Butylbenzene pg'm3 BLO(LOQ0.1) GLEN-INSSOPAID lusiseno & Dr 020904
43 | n-Propylbenzone pg/m3 BLO(LOQ-0.1) GL/EN-INSSOPDI0 lsss o & Dr: 0005 34
44 | o-Xylene pg/m3 BLO(LOQO.1) GL/EN-ING SOPQI0 lusuie mo & Dr: 020404
45 | plsopropyliolucne pgm3 BLQ(LOQ0.1) GLEN-ING SOR010 Lume o & D 0204 04
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Environmental
Engineering
. - MNEER| Research Institute

Report No: EN25100756

VLK No. : TC-B58225000007548F

Naise of the Cliem + Nutri favours Pyt Lid
Address of the Client :No. 88/2, AB block, 1st Street, Anna Nagar,
Chennai - 600040 Sampling Date : 31-0ci-2005
Sample Name : Ambiem VOC Sampling Dute : 31-061-2025
Sample Description » Ambient VOC Received Date : 31-0e1-2025
Sampling Location 1 8D Arca Benzene-d Commenced On : 31-Oct-2025
Sample Submission Type t Collected by Lob Represontative Completed On  : 08-Nav-2025
Sample Condition : Fit for Analysis Report Date : 08-Nov-2025
Sampling Plan and Method  : GL/ENSOP/109
Test Results
8. No. Parnmeters Units Results Obtained Test Methad
Discipline: Chemical
Group: Atmospheric Pollution
1 1, L1, 2-Tetrachloroethane pg/m3 BLO(LOG0.1) GL/EN-INS/SOBG I lewne no & Dr: 0205 04
2 | L1,)-Trichloroethane pgmi BLOXLOG0.1) GUEN-INS/SOBO 10 Tnsie no & Dt 7204 04
3 11,2 2-Tewrachloroethane pg/mid BLO(LOQ:0.1) GL/EN-INSSOBDI0 T 5o & Dr: 0204 34
4 | 1.1 2-Tetrachkwoethune ug/md BLO(LOQ:0.1) GLEN-INSSOPOI0 Ine o & Dt 020508
5 | L1-Dichloro-1-propene ug/md BLOYLOQ:0.1) GL/EN-INS S0P 10 Tasoe po & Dr: 0204 04
6 | 1,1-Dichlomethane ug/m3 BLO(LOQ0.1) GLEN-INS S0P 10 L o & D 0205 04
7 11 -Dichlomeihiyiene pgfmd BLOLOQ:0.1) GL/EN-TNSSOPD10 Loose no & Dr: 02405 04
8 | 1.2- Duchlorobenscne pg/m3 BLO(LOQ:0.1) GLEN-INS SOPOI0 Freuz no & Dr 030 04
9 1.2 -Diichiosoethane pgim3 BLOLOQ:O 1) GLEN-INSS0P010 lasse no & Dr 0205 04
10 | 1,23-Trichlwrohenaene pgim3 BLOYLOG:D.1) GLEN-INS SOPOI0 e no & Dr: G205 04
11 | 1.23-Trichkwopropans el BLOYLOQ0.1) GLEN-INS SOPGI0 [iserm nio & Dr 02496 04
12 | 1.24-Trichlorobensene pg/m3 BLOXLOOQ0.1) GLEN-INS S0P 0 lusue no & D 0202 04
13 | 1,24-Trimethylbenzene ugim3 BLO(LOQ:D.1) GLEN-INS S0P 0 Lisos no & D 02404 04
14 | 1.2-Dibromo-3-chloropropane Wgm3 BLOXLOQ-0.1) OLEN-INS/SOPDI0 laue no & Dy 020404
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National
Environmental
Engineering
NEER| Research Institute

Repart No: EN25100756
VLR Na. : TC- 858725000007 548F

SN ] Parameters Units | Results Obtained Test Method |
15| 1.2-Dibrimoethane pg/m3 BLO(LOQ0.1) GL/EN-INS/SOPIO10 few o & D0 020754 |
16 | 1.2-Dichloropropane I pgmd BLO(LOQ:D 1) GLEN-INS/SOPI 0 Tase o & D 1204 64
17 [ 1,3,5-TrinedyThenavme == pgind BLEXLOG0 1) GLEN-INS /SO 110 Lassin no & D 0254 04
18 | 1,3-Dichlarchensene pg/md BLO(LOG0 1) GUEN-INS S0P 10 fowe no & De 0204 04|
19 I.‘}-Di{‘hlﬂl‘nru_mic ugimi BLONLOO0 1) GLTNINSSOPG 10 Teame no & Dt 0204 04
20 | 1 4-Dichloaobenacne pg'mi BLOLOOD.1) GIL/EN-TNS SRR 10 T no & D 0705 04
21| 2.2-Dighlonpopans pglmld BLOLOGO 1y CLEN-TNDSOPA 10 Lo no & D 6155 04
22 | 2<Chlwotodisene pgfml BLOYLOO0 1y GLENCING SOPR 10 T no & Dr: 0009 04
23 | 4-Chikwodiloene pg'md BLOYLOOO. 1) GLEN-INS S0P Lawaz no & Dr: 0205 04
24 | Benoene pg'm3 BLO(LOOD0 | ) GL/EN-INSSOPA10 Lo ne & [Dr: 0305 04
25 | Bromohenaone pug/md BLOLOGO. 1) GLM-INS S0P 10 faser no & D 0274 04
25 | Boonochkwomethane wg/m3 BLOXLOO |) OLEN-INS S0P 0 e no & De: 007 04
27 | Bromodichlonmethane paiind BLOYLOG0 1) GLEN-INS SOPDIN [ssae no & D 027504
28 | Bromolsm pgim3 BLO(LOG™ 1) GLIM-INSSOPGI0 Tuase no & D 0207 04
29 | Carbontetrachboride pg/m3 038 GL/EN-INSSOPAID Trase no & Dr: 030 04
30 | Chlwobenzcne pgfm3 BLOYLOGQO 1) QUEN-INS S0P frsae 50 & Dr: 025204
31 | Chlovoform pgim3 023 GLEM-INS SOPAI0 [sase no & Dx: 03704 94
32 | cis-1 2-Dichlowocthylens pg/m3 BLOLOG0 1) GL/EN-INS/SOPA10 Treoe mo & Dr: 072 A4
33 | Cis-13-Dichloropropene pgfmd BLO(LOG0.1) GUEN-INSSOPO10 Tesss no & DE: 0207 4
34 | Cumene pg/m3 BLO{LOQ0.1) GLEN-INSSOPOI0 Lisue no & Dr: 020% 04
35 | Ditwomochlommethane pgfmd BLO(LOG:O.1) OL/EN-INSSCP 10 Lusue 0o & Dr- 0205 04
36 | Dibromometiane pghm3 BLOXLOQ0.1) GLEN-INSSOPAND lsssse o & De- 0205 4
37 | Diehkwomethane pg/md ne&s GLEN-INS/SOPOID [neue mo & Dr: 02405 04
38 | Edwiborzme pgm3 BLO(LOQ:0.1) GLEN-INSSOP 10 Tae ne & Dr- 020¢ 04
39 | Howchloro-1,3-butadiene uam3 BLO(LOQ0.1) GL/EN-TNE SO Tome no & Dr: 020% 04
40 | mXylene pg'm3 BLOILOGQO 1) GLENINSSOPAI0 It 0o & D 0205 04
41 | Napthalene pgim3 BLO(LOQ:0.1) GL/EN-INS SOPD10 I ne & Di: 0207 04
42 | n-Butylbernsene pg/m3 BLO(LOQ:0.1) GL/EN-INS/SOPA10 Tswue no & Di: 0205 94
43 | n-Propylberane pgfm3 BLOYLOQ0.1) GL/EN-INSSOPAG Ieve 00 & Dr: 0205 94
4 | oNylcne pg/m3 BLQ(LOQ:0.1) GLEN-INSSOPHI0 Tnsue no & Di: 0205 04
45 | p-lsapropylivluene Hgy'm3 BLO(LOGQ0.1) GLEN-INS ORI e no d Dr: 0204 64
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Report No: EN251007%
ULR No, : TC-A4H725000007348F

T Parameters Units | ResulsObtained | Tost Method

I ’pmm_'_ pemd BLOLOGO 1) T L —————

47 | secButylhensone ug/m3 BLOGLOGN 1) CLIEN-INSASIPAIN Laaee wr 8 D 300 3

[ ax | Syrme Hgm BLOILOG0,1) e S

T — pa/m BLOOOO 1) GLENLINS P10 lsmse w0 & (1 S350
50 | Tetachlonoelhylone /3 BLOXLOG0 1) CLEN-INSSOPN10 I v & e 7199 0
§1 | Tohene p/m BLOLOGO 1) L 1 ——
52 | trans-1 2-Dichliwoethene jig/m3 BLO(LOG0.1) CLEN-NESOBT [ase o & D G104 64
$3 | trame1,3-Dichiorpropene g/ BLOLOGO 1) B T T T p———
5| Trichbwocihy e ng/m3 BLO(LOG0 1) GURS-ENS SR 1 mse 00 & D 019 04

- Note - BLQ - Below the Limit of Quwntificatinn, LOQ - | imvit of Quantificstion

-ﬁﬁ»‘%*:"‘
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National
Environmental
Engineering

ey

i!

= MEERI Research Institute

Report No: EN25100757

ULR No. : TC-858225000007549F

Name of the Client + Nutrd Navours Pyt Lid
Addness of the Client {No. B8/2, AB block, 151 Street, Anna Nagar,
Chennai - 600040 Sampling Date £ 31-Oct-2025
Sample Name ¢ Ambient VOC Sampling Dete : 31-Oct-2025
Samiple Description ¢ Amblent VOO Received Date : 31-0¢1-2025
Sainpling Levation ¢ Office Room Arca-Benzene-3 Commenced On ; 31-Oct-2025
Saniple Subausion Type 1 Collected by Lab Reprosontative Completed On  ; 08-Nov-2025
Sample Condition ¢ Fit for Analysis Reporl Dute : UB-Nov-2025
Sampling Plan and Method  : GL/EN/SOP/109
Test Results
S. No. Parameters | Units | Results Obtained Test Method
Discipline: Chemical
Group: Atmespheric Pollution
1 L1L12-Tetrachioroethane Jigfm3 BLOYLOG. 1) GLEN-INS SORDTD basue no & Dt 0075 04
2 L1 1=Trichloroethane pg/m3 BLO(LOG0.1) GLEN-INSSOP010 Lusus 8o & Dy 020904
3 1,1.2.2-Tetrachloroethane pg/m3 BLIYLOO0.1) GL/EN-TNSSOPAITD luvum no & Dr: 620 04
4 | L12-Temsohlwoethane pg'md BLQILOQ:0.1) GLEN-INS-SUPAD 10 lesse e & Dr; 027 04
3 1, 1-Dichlono-1 propene Jg/m3 BLOYLOQ0.1) CLEN-INS S0P 10 teeue no & Dt 52475 54
] L1-Dichlonothane pemd BLOYLOGQD0.1) GL/EN-INS/SCP/010 e no & Di: 02405 04
T L1-Daclilomoetliylene pg/m3 BLONLOQ:0.1) GL/EN-INS/SOP010 Jusve ne & Dr: 0004 04
] 1,2- Dichioroberrene pglind BLOLOQ0.1) CLAEN-INSSOR010 Lus no & Dr: 6295 04
9 | 1,2 Dichkwoethane pg/m3 BLO(LOQ:0.1) GLEN-INSSOP010 Lusse nc & Dr: 020704
10 | 1,23-Trichlorobensene pg/m3 BLO(LOQ0.1) GL/EN-INSSOPO10 lawe 5o & Dr: 0209 04
11 | 123-Trichlsropropane pg/m3 BLO(LOQ0.1) GLEN-INSSOPO 10 Tue 0o & Dt 0205 04
12 | 1,24 Trichkwohenzcne Hgfmd BLO{LOQ0.1) GL/EN-INS SOPOI0 luse 06 & Dr: 025,04
13 | 124 Trimethylbenzene pgim3 BLOLOQ:0.1) GL/EN-INSSOFD10 lusue oo & Dr: 020904
14| 12-Dibeamo-3chlampropane ng/m3 BLOLLOG0.1) GL/EN-INS SOP010 lusue no & Dr: 0205 0g

_.r \.‘/f |
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Repart No: EN25100757
ULR N, : TC-B58225000007549F
S. No. Parameters Units Results Obtained Test Mathod

15| 1.2-Divowetine _pgmd BLOLOG0.1) GLN-INSSCOPO N0 o s & [0 (208 08|
16 | 1,2-Dichloroprogane /3 RLO(LOD0.1) (T Ty T T ———
7 1,3, 5-Trimw thylberuecne pg'md BLO(LOGN.1 ) GLEN-INSSOPN 0 [rsie ie & [ 0259 04
18 | 1, 3-Dichlorobenaene Jifm3 BLO(LOCG0.1) CHLAN-INS SO0 Tess 0o & D G307 64
19 |1, 3-Dichkwopropans Jigylmd BLOYLOGO. 1) GLEN-IN SOPDIN fese no & Dr 0204 04
|20 | 14-Dichlorohenzens jighmd BLOYLOO0 1) GUENINE SOPDID T nos & D1 0200504
21| 22-Dichloopropmne gt BLOMLOGO 1) OLEM-INESOPDI0 fesse e & Dy 0205 04
2 | 2-Chisotolucne jig/ind PLOLOGO.1) LEN-INS'SGPA10 fanse no & D 0205 54
23 | 4-Chiortaluene pgmid BLOYLOGO.1 ) GLEN-IHESOPO10 Lonan oo & Dt 0205 4
_ 24| Berucne ug/md BLOLOGO,1) GLIEN-NS/SOP0 10 Jowse ma & Dr: 02905 94
25 | Bromohenaone pefmd BLOYLOGH. 1) OLEN-INSSORA 10 Lusve no & D 204 04
26 | Bromochhwomethans n'md BLIXLOQ0 1) GLEN-TNSSOPAO10 Tavwa o & D 1295 04
27 | Bromodichlmomethana pgmd BLO(LOG0.1) GLEN-INS/SOB0 1 Toswe me & De- G204 04
28 | Browaofarm pg/m3 BLOULOGO 1) GLEN-IH5 S0P 10 Tsaut no & D (005 04
29 | Carhomtetrachlonide Mgl 179 GL/EN-TNESOPA 10 usae 1o B2 DE 0505 04
3 | Chkwobonzene ug/m3 BLOLOGO 1) GLEN-TNEAGRI0 1 Lowse ne & DF: 0299 04
31 | Chlowakism peg/'m3 323 GL/EN-INSSOP 16 lesse no & D 02405 54
32 o1 2-Dichkwgethylene pg/mi BLOLOG0.1) GL/EN-INSSCHPD 10 luvas no & D 0204 04
33 | Cis-1 3-Dichkwupropene pafnd BLO(LOGQ0.1) GLAEN-INS SOPO frse mo & Dt 034905 04
34 Cumens gfm3 BLO(LOQ0.1) GLEN-INSSTPA10 Iuwme no & D: 0240 04
35 | Ditvomachloromethans pg/md BLOLOQ0.1) GLEN-INS SOP910 fasae no & D 03405 54
35 | Din pg/ml BLOLOQ:0.1) GLEN-ING S0P Tomee no & D 0204 14
37 Dichloromethane pgim3 1.44 GLEN-INSSOPOIN Yo no & D 0145 0d
38 | Ethylhenzene pghm3 0.33 GLEN-INS SOOI Tesss 0o & D 0395 04
39 | Boxachloro-1,3-butsdiene Hgfm3 BLO(LOQ0.1) GLEN-INS SOBOI0 fasse no & Di: 0205 04
40 | m-Xylene poimd BLO{LOG:0.1) GLEN-INS'SOF010 frase oo & Dr 0705 24
41 | Napthalene wgEim3 BLO(LOQT) GLEN-INS SOPOI0 Lasue no & Dr: 0295 04
42 | n-Butylherzene pg/m3 BLOLOQ:0.1) GL/EN-INS'SOP 10 lssue no & Dt 029<.04
43 | n-Propyibescne pgim3 BLO(LOQ:0.1) GL/EN-INSSOPDIC Lame 0o & (% 0205 04
44 |o-Xylone pgim3 0.33 GLIN-INS 50OR/010 Issne no & Dy: 024% 04
45 _| p-lsopropylioluene #g/m3 BLO(LOQ0T) GL/EN-INS/SOP01# Insue ne & D 020% 0f

@
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Inference:
Interpreting ambient air quality monitoring results for Volatile Organic Compounds
(VOCs) involves a multi-step process that uses specific data analysis techniques.

|. Chemical Speciation vs. Total VOC (TVOC) Levels: The first step is understanding
which specific VOCs are present, not just the total concentration (TVOC). The term
"TVOC" is a useful screening tool, but individual compounds have different toxicities
and regulatory standards. For example, benzene is a known carcinogen, while
naturally occurring terpenes may be less toxic but can still contribute to smog.

2. Comparison to Standards and Guidelines: Results are compared against national
and international ambient air quality standards (AAQS) or recommended exposure
limits set by bodies like the U.S. EPA, the World Health Organization (WHO), and
the Central Pollution Control Board (CPCB) (though some regions may lack specific
standards for all VOCs).

In the present study, a total of 54 different compounds were analysed with collected 7

stations within the factory premeises. In all the sampling location 94% of the compounds

were found to be Below the Limit of quantion (BLQ) Three to four compounds that were

present in the samples were also within the permissible.

- L :
e E—'\'U:‘
=f. @. TN or. T. Rajesh
afrse &3 {#TeR Senior Scientist
w51 31§ AN - 3rfY CSIR-NEERI
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Overall summary and recommendations:
|. The factory management has strictly adhered to the directions given by TNPCB
and compiled with suggested modifications, implementation of Civil and

Mechanical works in all aspects.

[

The samples collected buring factory operation as well as during shutdown period
showed significant improvement in water quality and finally in air quality. This
suggests that the implemented modifications has enhanced the odour control
measures.

3. Based on the results obtained and further positive steps to be undertaken by the
factory management, it is highly recommended to the Board for positive

consideration towards operation of the plant

END OF THE REPORT

2f. &, T Dr. T. Rajesh
afrse dA1A Senior Scientist
A1 5g 31 I - AT CSIR-NEERI
AT =7 TS K - H/Y TH AT CSIR-CMC
w15 Chennai-600113
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SOP FOR VOC IN AAQ

This standard operating procedure describes a method for the determination of VOC's in
ambient air quality by GC MS-ATD.

| 2.0 Responsibility:
The analyst is responsible for strict adherence to this standard testing procedure.
The quality department is responsible for the review of this standard testing procedure.

3.0 Apparatus Q 5
Micropipettes - Adjustable, 5-50 pL, 20-200 pL and @ pipettes with disposable.

10 pL auto sampler syringe.

| 4.0 Chemicals and Reagents 6
Methanol Q)
Adsorbent ATD Tube Description: Usi D tube adsorbent (Tenax A + Carboxen or

Carbopack) will be used for voc's% hation in Ambient Air.

5.0 Preparation of standard solutiofiy
5.1 Stock Standard Sotut@
Prepare VOC’s sta dwonc 20.0 ppm) by transferring 1.0 ml of 200.0 ppm standard

stock solution into a L volumetric flask and makeup with Methanol and store the

solution in a refrigerator at 2-8°C.

5.2 Working Standard Solution:
Prepare VOC's standard (conc 1.0 ppm) by transferring 0.5 ml of 20.0 ppm standard stock
solution into a 10 mL volumetric flask and makeup with Methanol and store the solution
i in a refrigerator at 2-8°C.
|
i 5.3 Preparation of solvent calibration standards:
Calibration Standard for GC MS.

For NUTRIFLAVOURSPVT LTD
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1ppm ==1ug - 1ml

1ug -1000uL = 1000ng - 1000uL

Depending on this relation for getting 5ng col

O

4 Make up Final Final
Volume of Taken
Stock Standard Volume of | Volume | Concentration
working Standard
Solution (ug/ml) Diluent
Solution = (uL) (ml) (mg/1)
(uL)
20 25 225 0.25 2
20 50 200 0.25 4
20 75 175 0.25 6
20 100 150 {] 25 8
20 150 100 12
20 200 Q 25 16
20 C N 20

ion inject 5uL of 1ppm std.

From the above standard preparation (Taﬂéﬁjl the linearity for ATD preparation was

2000 ng -- S5ul (, 0ng
4000 ng -- 5 -20 ng
6000 ng -- - 30ng
8000 ng - 40 ng
12000 ng -- SuL - 60 ng
16000 ng -- 5ul - 80 ng
20000 ng -~ Sul - 100 ng

Storage: Standard solutions should be stored at 2 -

6.0 Preparation of Sample :

Type of sample :

VOC samples were collected from in ambient air is adsorbed on the ATD stainless tube

8°C.

For NUTRIFLAVOURSPVTLTD
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SOP FOR VOC IN AAQ

section in passing through the tube. On receipt of samples, store them at about 4°C.
7.0 Extraction Procedure :
The given ATD stainless tube adsorbent sample was directly injected in GCMS-ATD
instrument.
8.0 Quality Check :
Negative control samples spiked with the analytes to be determined at the beginning of the

analytical procedure. Also called “Spikes”. Used for calibration and quantification of
target analytes in the samples.

Blank tube of the sample were spiked with voc analyte on a bef§re analysis the sample.

| The addition of the spike was set at 60 ng.After spiked the sa@ as directly injected in
GCMS-ATD.

| O
9.0 Injection sequence procedure : C)

Inject the blank, sample and standard solutions ( red above) as per the sequence given
in Table - 1 under the given instrumental cgn . Determine the area of each analyte

in the sample and calculate the concent s per given formula. Report the results as

ug/ma3. \
T&\- : Injection Sequence
' o N ‘ O\ s e N No. of
r. No. c) ample Name

Injections

|
5 1 | B@\tube 1

' Calibration Standards in ATD tube 10, 20,30,
| 40, 60,80, &100 ng

4 Blank tube 1
: Samples batches with one Field blank tube, & g
QC check (Spiked Sample)
6 Blank tube 1
. One Standard from Calibration point at QC 1
! Check
8 Blank tube 1
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SOP FOR VOC IN AAQ

| 10.0 Instrument Conditions :
Instrument Control Method for GC :
Instrument Name : GC - MSD MODEL 7890 B/5977 B

Column VF 624 M5, 60 m x 0.25 mm x 1.4 pm
Mode Pulsed Splitless
! Inlet Temperature 250°C
| Splitless flow 15 mL/min
Split less time 999.9 min
Septum Purge flow 5 mL/min
Carrier mode Constant flow Q*
Carrier flow 1.05 mL/min @)
Instrument Control Method for MS: C)
MSD transfer line 220"(:6
temperature

lon Source temperature \!ég

| MS Quadrupole temperature & 0°C
i GC Oven Temperature Progr \'
' Rate OTernp. Hold Time  Run Time
(°C!mino (°C) (min) (min)
| Initial Q 35 3 3
i 1 0 90 2 11.875
2 6 240 ' 3 39.875

- 10.1 Thermal Desorption Conditions : Unity Thermal Desorbed method

 Thermal desorption is a simple extension of the technique of gas chromatography (GC)

! and is most commonly used in combination with a GC analyzer. In the process of thermal
‘ desorption, heat and a flow of inert gas are used to extract volatile organic Compounds
retained in a sample matrix or on a sorbent bed. The analyte desorb into the gas stream
and are transferred into an analytical system in a small, concentrated volume of vapor.
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Name

Instruments

Mode

Carrier Gas

TD100 Type

Load Temp

Ultra Unload temp
Stand by split

Stand by Flow

Flow path Terap
Overlap

GC cycle time
Min,carrier pressure (psi)
Std inject type

| Prepurge time

i Prepurge trap in line
| Purge trap flow

! Prepurge split
Prepurge split flow

Dry purge time

Dry purge flow
Desorb time-1
Desorb temp-1

Trap in line Desorp-1
Trap DesorbFlow- |
Desorb Split-1

Dresarb SplitFlow-1
TubeDesorb 2
Desorb Time-2
Desorb Temp -2
Trap In Line Desarh 2
Trap Desorb flow-2
Desorb Split-2

. Desorb split flow-2

| TrapPurge Time

‘ Trap Purge Flow

Instrument control method for Thermal Desorption :

Markes TID
TDI100-8 2,TD1 00 Dry Purge, TD1 00 8V6,TD1 00 Split and Recoll, TD

T 100-82 2-3 STAGE DESORB
He

Series 2 Advanced

55%

100%

0
10 ml./min Q

120°c

: O
39 mins

’ O
prepurge time(min)

0.2 min \\@

' O

20 mL/min

50 mL/min
0

S0 ml/min
2mins

10 mL/min

For NUTRIFLAVOURSPVTLTD
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SOP FOR VOC IN AAQ
TrapLow 0
Trap Heating Rate 40°C's
| Trap High tery 300e
Trap Desorb Time Jmins
I'rap Desorb split I mL/min
Trap Desorb flow 4 ml/min

' Selection of Tube and Sorbent filling:

The tube chosen consists of two sorbents packed in a 1/4 inch 0.D., 3.5" long stainless tube
in the following order and amounts: 100 mg of Carboxen™ graphitized carbon black (60/80
mesh) and 50 mg of Tenax-TA, (60/80 mesh) by using tube mate tool separated by a
plugs of glass/quartz wool as above.

TD TUBE FILLING FLOW CHART: C)
= Air gap (L]Ii* \®

! |
Iz —_— d
= A
Ditfusion T ;:: T T T T
vocC Difhlsu‘r@daimng Sorbent Retaining  Retaining  Storage

Molecules 0@ Gauze Gauze Spring Cap
|

Conditioning the Tube:

Newly packed tubes for at least 2 hours (30mins for preconditioned, purchased tubes) at 325°C
While passing at least 50 mL/min of pure helium carrier gas through them and fit the
Swagelok®. )

Once conditioned, seal the tube with brass, 1/4 inch Swagelok®-type fittings and PTFE ferrules.

Wrap the sealed tubes in uncoated aluminum foil and place the tubes in a clean, airtight,
! opaque container.

_The backup tubes being used, and blanks from the storage area and allow the tubes to come to
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Room temperature. Using clean gloves, remove the Swagelok®-type fittings and dry purge the
Tubes with a forward (sampling direction) flow of, for example, 50 mL/min of dry helium for 4

mins.

I. After analysis :

The tube analysis is completed, remove the tubes from the thermal desorbed and, using replace
| the Teflon® caps with Swagelok fittings and PTFE ferrules, rewrap with aluminum foil, clean
Airtight container, and re-store the tubes in a cool environment 4°C until the next use.

Characteristics for GC Analyte :

Compounds gQ‘nQ Reference Ion

I! F B G
| 1,1-Dichloroethene i~ 61 63
Methylene chloride (DCM) j 49 84
cis-1,2-Dichloroethene P 61 63
trans-1,2-Dichloroethene @J bl 63
1,1-Dichloroethane Q 63 65
‘ | 2,2-Dichloropropane Q 77 79
‘ Bromochloromethane O 49 51
Chloroform o {\ a3 85
i | 1,1,1-Trichloroet e\\ 97 99
| 1,1-Dichloropropene 75 77
‘ | Carbon tetrachloride 117 119
| Benzene 78 77
1,2-Dichloroethane 62 64
Trichloroethene 130 132
1,2-Dichloropropane 63 62
Dibromomethane 174 172
Bromodichloromethane 83 85
- cis-1,3-Dichloropropene 75 77
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SOP FOR VOC IN AAQ
!;';DirMnmhmugne 146 148
1,2-Dibromo-3-chloropropane 157 155
| 1,2,4-Trichlorobenzene 180 182
: | Hexachloro-1,3-butadiene 225 423
' I Naphthalene L4 128 129
1,2,3-Trichlorobenzene 180 182

| 11.0 Calculation : ()O 2
!

Calculate the concentration of VOC in the test sampile a$ follows :-

Conc. of \%’ng
| VOC (p8/M3) = =ermmmmmencmcnennenaee gﬂ -----------------------------------
1000, e of Sample in m3
N

12.1 EPA method TO 15 & 17(Determination of Toxic Organic compounds in Ambient Air)
12.2 Application Note 116 - Agilent

| 12.0 Reference:
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